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LOK SABHA DEBATES 

LOKSABHA 

Wednesday, July 22, 1992/ Asadha 31, 
1914 (Saka) 

T(le Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chai1 

RE: RAM JANAMBHOOMI BABRI MASJID 
ISSUE 

(interruptions) 

[English] 

SHRI NIRMAL KANTI CHA TIERJEE 
(Dumdum): We are back to find out what the 
Govemrr.ant has done uptill now. We stayed 
out till now and gave them an opportunity to 
act ... (Interruptions) 

SHRI BASUDEB ACHARIA (Bankura): 
I have given notice to suspend the Question 
Hour .. (Interruptions) 

[ Translation} 

SHRI MADAN LAL KHURANA (South 
Delhi): Mr. Speaker, Sir, the Central Govern-
ment has dsplcysd Cenital Forces io Uttar 
Pradesh -( Interruptions) 

The genocide which is likely to take 
place in Ayodhya should be discussed in the 
House. (Interruptions) 

11.02 hrs 

The Lok Sabha then adjourned till Twelve 
of the clock. 

WRITTEN ANSWERS TO THE 
QUESTIONS 

[English] 

Thennal Power Projects at Coal 
Pitheads 

"204. SHRI V. SHEENIVASA 
PRASAD: 

SHRI M. V. CHAN-
DRASHEKARA MUR-
THY: 

Will the Minister of COAL be pleased to 
state: 

. (a) whether the Government propose to 
allow the Coal India Limited to take up large 
thermal power projects at the coal p~hsads; 

(b) it so, the reasons for constructing 
thermal power projects at the coal pitheads; 

(e) whether the propound power proj-
ects are likely to be utilised for captive con-
sumption purposes; 

(d) if so, the lime by which" these are 
proposed to be built; and 

(e) the estimated total expenditure in-
volved therein? 
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THE MINISTER OF STATE OF THE been conducted by Wadi Institute of Hima-
MINISTRY OF COAL AND MINISTER OF Jayan Geology in the earthquake-affeded 
STATE OF THE MINISTRY OF lABOUR hilly areas of Uttarkashi in Uttar Pradesh; 
(SHRI P.A. SANGMA): (a) to (.) Keeping in 
view the long-term projections of demand for 
power by Coal India Limited (Cll) and likely 
availability from the grid, Cil has set up a 
number of diesel based generating sets at 
various locations in the coal mines. In addi-
tion, three coal based captive power stations 
of 20 MW capacity each have been sanc-
tioned by the Govemment for three loca-
tions, one each In ECl, aCCl and CCL. The 
total expenditure on these three Captive 
Power Stations is Rs. 175 crores approxi-
mately. 

These Captive Power Stations have 
been set up to meet the emergency power 
requirement of deep underground mines for 
ensuring safety and for maintaining winding, 
ventilation and pU"l>ing services. Since the 
washery operations are also sensitive to 
power interruptions, coking coal washeries 
are also sup.plied power from these captive 
stations. 

Since the requirement of power' of the 
coal mines is increasing and the supply 
position from the grid continues to be unsal-
isf adory, C IL is planning to set up more coal 
based captive power stations at different 
locations. The size of these stations would 
depend upon the power demand of under-
ground mines and coking coal wash eries, 
extent of areas to be served, and the capac-
ity of the transmission system. 

[Translation) 

Survey In Earthquake-Affected Areas 

205. PROF. RITA VERMA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether any geological survey has 

(b) -if so, the names of the places where 
survey has been conducted so far and 
whether the survey report has since been 
submitted to the Government; and 

(c) If so, the reaction of the Govemment 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI P.R. KUMARAMANGlAM): 
(a) The Wadia Institute has undertaken a 
seismo tectonic survey of the earth quake 
areas affected by October 20,1991 Uttarka-
shi earthquake. The emphasis was Qn esti-
mating the damage and Its correlation to 
tectonic features. 

(b) The party visited the following vil-
lages: Tanahani, Mathali, Dunda, Agora, 
Gangori, Ganeshpur, Nold, Naitala, Siraur, 
Bhisanpur, Maithali, Maneri, Hina, Jamak, 
Sainj, Saura Sari, Kumalti, Dissari, Bhat-
wari, Mukhoda, Tihar, Barsu, Bukhi, Paia 
Paithal, Gangl1ani, Bhojora, Nismop, Gaidy-
ara, Khurkot, Kama, Chandpur, Ganjpli, 
lothru, Bojna, Kunjju, Nateen, Bllang, Owari, 
Bhajwara, Phokhal, Jhakkhall, Budakedap 
and Kedarnath. The report prepared after 
this survey was submitted to the Department 
of Science and Technology. 

(c) The Department of Science and 
Technology organised a discussion on 
December 2, 1991 where the seismic para-
meters of Uttarkashi earthquake were as-
sessed and recommendations for future work 
were made. 
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OneIopment of Khadl and Cottage 1. Mini Rice Mill 
Industry In Bihar 

*206. SHRI RAM LAKHAN SINGH 
VADAV: WID the PRIME MINISTER be 
pleased to stale: 

(a) the detals of the new schemes pro-
posed for the development 0' Khadi and 
Cottage Industry In Bihar; 

(b) the nature of assistance being pro-
vided for setting up such smaD scale indus-
trie& in the rural areas of Bihar; 

(c) the names of the schemes for which 
financial assistance is likely to be provided; 
and 

(b) the amount of assistance provided 
10 Bihar under these schemes during the last 
three years? . 

THE MINISTER OF STATE IN THE 
MINlsTRYOF INDUSTRY (DEPARTMENT 
OF SMAlL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (PROF. 
? J. KURIEN): (a) to (d). The new schemes 
IOder village industries proposed for devel-
: :>ment by KVIC are indicated below:-

2. Dallya Making 

3. . Cattle FeedJPoultry Feed 

4. Raw Material Bank for Leather 

5. Retannlng and Finishing (Af-
ter Wet Blue Crust) 

6. Milk Based Products 

7. Fibre. other than coir 

8. Hawai Chappal units 

Financial assistance in the form of grant 
and loan for various schemes under khadi 
and village I industries is provided as perthe 
paltern of financial assistance formulated by 
the KVIC.The liberalised pattern of assis-
tance lor hill. border. tribal and weaker sec-
tions is also applicable in the Bihar State. 
Financial assistance is also provided by KVIC 
for marketing of KVI products. 

During the last three years the funds 
disbursed by KVIC forthe implementation of 
programmes in Bihar State are as under:-
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[English]

Projects to. Eliminate Child Labour

*207. SHRIMATIDILKUMARIBHAN-
DAIRI:

SHRI CHITTA BASU:

Will the Minister of COMMUNICATION
be pleased to state:

(a) whether the Government propose to
launch some I. L. o. projects to eliminate
child labour in the country;

(b) if so, the details thereof;

(c) whether these projects are likely to
be implemented through non-government
organisations;

(d) if so, the funds likely to be provided
to each such non-government organisation
andthe criteria for their selection; and

(e) the time by which these projects are
likely to be implemented and the locations
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL AND THE MINISTERY
OF STATE FOR LABOUR (SHRI P. A.
SANGMA): (a) to (e) The International Pro-
gramme on the Elimination of Child Labour
(IPEC) is proposed to be launched with
support from the International Labour Or-
ganisation. IPEC is being executed by ILO
with financial assistance from Germany and
otherdonarcountries. India is one of the six
participating countries. The programme
mainly seeks to complement the resources
and the efforts made by the participating
countries in order to enable them, within the
context of their national poeicies, to promote
conditions for progressive regulation of child
labour with a view to its ultimate elimination.
/t also envisages bringing about an increased
awareness in the international community

forthis purpose. A major component of IPEC
is to Encouage, promote and support volun-
tary orgariisations and other institutions in
implementing action-oriented proqrammes
at field level.

A National Steering Committee (NSC)
comprising representatives of government,
employers, workers and NGOs has been
constituted for selection of programmes to
be recommended to ILO broadly on the
basis of the suitability of the organisations,
the approach and cost of the programme.

In the light of the tentative recommen-
dations of the NSC, the Programme Steer-
ing 90mmittee in ILO, of which India is a
member, has approved an allocation of US
Dollars 1.55 millions (approximately Rs. 4.5
cores) for programmes to be taken up in
India during the years 1992 and 1993. Under
the broad parameters indicated by ILO, the
NSC will finalise the extent of financial assis-
tance to individual programmes.

Indians in Gulf Countries

+*208. SHRI K.P. REDDAIAHYADAV:
SHRI DATTATRAYA BAN-

DARU:

Will the PRIME MINISTER be pleased
to state:

(a) the number of Indians in the Gulf
countries, countrywise;

(b) the number of them in service. coun-
try-wise;

(c) the number of Indians returned to
Kuwait and Iraq after the Gulf war, sepa-
rately;

(d) whether the Govemment had re-
ceived any complaint with regard to prob-
lems being faced by these Indians in those
countries;
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(e) '10, the detailS thereof; and THE MINISTER OF STATE IN THE 
MINISTAYOF EXTERNAt.AFFAIAS(SHAI 
A.L BHATIA): (a) Number of indians In the 

(f) the action taken by the Government various Gulf countries Is estimated to 
the~? be as under: 

Kuwd 87,000 

Saudi Arabia 650,000 

uae 400,000 

Oatar SO, 000 

Bahrain 110,000 

Oman 2SO, 000 

Yemen ·7,650 

(b) The number of Indians working in the various Gulf countries is estimated u fol-
lows: 

Kuwait 85, 000 

Saudi ArabIa 585, 000 

Uae 300,000 

Oatar 62,000 

Bahrain 94, 000 

Oman 173, 000 

Yemen 7,350 

(c) The number of Indians who have returned to Kuwait and Iraq since the Guild 
, war is estimated as under: 

Kuwait 80, 000 
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(e) and (f). The cofT1)laints received 
mody pertain to non-fulfUment of the em-
ployment contracts and maltreatment by 
• f11JIoye .... These complaints are taken up 
by the indian Embassies with the employers 
for amicable settlement failing which the 
Indian Embassy seeks intervention by the 
local authorities. The Ministry of External 
Affairs also takes up these matters with the 
Ambassadors ,of the countries concerned. 

Development of Hilly Areas 

-209. SHRI PRABHU DAYAL KATH· 
ERIA: Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether the Government provide 
funds for development of hilly areas of Uttar 
Pradesh In addition to the annual grants 
given to the State; 

(b) If so. the total amount provided to 
Uttar Pradesh forthis purpose during each of 
the last three years; 

(c) whether the Government propose 
the increase to said amount; 

(d) If so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO· 
GRAMME IMPLEMENTATION AND MIN· 
ISTER OF STAT IN THE MINISTRY OF 
NON-GOVERNMENTAL ENERGY) (SHRI' 
SUKH RAM): (a) yes, Sir. Special Central 
Assistance is provided for the eight hill dis· 
tricts of Uttar Prad$sh, namely, Dehradun, 
Paurl Garhwal, Tehri Garhawal, Chamoli, 
Uttar Kashl, Nainital, Almora and Pithora-
garh covered by the Hill Area Development 
Programme. 

(b) Total amount aRocated to UtIar 
Pradesh as Special Assistance during the 
years 1989-90, 1990·91 and 1991-92 was 
Rs. 170.81 erores, Rs. 182.01 crores and 
Rs. 182.01 erores, respectively . 

(c) to (e). Increase In the allocations 
depends on the availability or funds, which 
presently.is not in sight. 

[English) 

Impact of New Industrial Policy 

*210. SHRI A. CHARLES: WUI the 
PRIME MINISTER be pleased to state: 

(a) whether the new Industrial policy or 
the Government has adverselY affected the 
growth of the small and tiny Industrial units; 

(b) if so, the details thel'8Of; 

(cl the total percentage of industrial 
production in the small and ti.,y Industrial 
sector annually; and 

(d)' the steps taken to protect this vial 
sector of indus! ry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES AND 
MINISTER OF STATE IN THE MININSTRY 
OF COMMERCE (PROF. P.J. KURIEN): (a) 
and (bl. No, Sir. 

(c) The share of small andtiny industrial 
sector in the total industrial production Is 
about 35%. 

(d) The policy'''' . C'. ·cs announced on 
6.8.91 are intended 10 in~part more vitality 
andgrowth-impelUS to small, tiny enterprises. 
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Minimum Wages for Rural Labour 

·211. SHRI DHARMANNA MON-
DA YVA SADUL: 

SHRI RAM VIALS PAS WAN: 

Will the Minister of LABOUR be pleased 
to state: 

(a) the criteria and period prescribed by 
the National Commission of Aural Labour for 
review of minimum wages for rural labour; 
and 

(b) the steps taken in coordination with 
the State Governments for effective imple-
mentation of minimum wages during the last 
two years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COAL AND THE MINISTER 
OF STATE OF THE MINISTRY OF LA-
BOUR (SHRI P. A. SANGMA): (a) and (b). 
The National Commission Rural Labour have 
recommended that the basic factor deter-
mining the minimum wage should be the 
cost of living relating to the minimum subsis-
tence level forthe worker and his family of 3 
adult consumption units. It has also recom-
mended that the Dearness Allowance must 
be provided every 6 months on the basis of 
Consumer Price Index Numbers and the 
revision of minimum wages should be done 
once in two years. 

2. The need for effective implementa-
tion of the provisions of the Minimum Wages 
Act, 1948 has been discussed at various fora 

from time to time like the Labour Ministers' 
Conference, Regional Labour Mlnister&' 
Conference. All the State Govemmentsl 
Union Territory Administrations have been 
requested to take appropriate steps in the 
matter. 

Financial Crisis In Public Sector 
Enterprises. 

212. SHRI GURUDAS KAMAT: Will the 
PRIME MINISTER be pleased to state: 

(a) the details olthe Central public sector 
enterprises which are in dire financial crisis; 

. (b) the total losses incurred by these 
enterprises so far; and 

(c) the measures taken by the Govern-
ment to improve their financial position? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENTOF PUBLIC ELNTERPRISES) (3HRI 
P.K. THUNGON): (a) and (b). Adoption the 
definition of sickness as enunciated in the 
sick Industrial Companies (Special Pre-
visions) Act (SICA), 1985,67 Central Public 
Sector Enterprises can be termed as sick 
and in financial crisis. However, out of this 54 
PSEs are only referable to BIFR as they are 
industrial companies under SICA. Names of 
the companies referrable to BIFR as perthe 
financial position as on 31.3.1991 is indi-
cated below along with accumulated losses. 
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(c) Enterprise specific actions are taken 
by the Government and the managements 0 
the concerned interprises. The sick indus-
trial public sedor companies are reffe(able 

!. to BIFR for formation of specific revivaV 
~ rehabilitation schemes. Govemment have 

also constituted a Tripartite Committee to 
look into the details of the functioning of 
these enterprises. For the other sick enter-
prises, the managements and the adminis-
trative Ministries are to frame the revival 
plans. 

[ Translation] 

Shortage of Vitamin 'C' 

*213. SHRI NITISH KUMAR: 
DR. MAHADEEPAK SINGH 

SHAKYA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether there has been a shortage 
of Vitamin 'C' in the country; 

(b) if so, the details of the companies 
responsible for its shortage; 

(c) the percentage of the installed ca-
pacity relished during the last six months by 
these companies; 

(d) whetherthe Government have made 
an enquiry to find the reasons forthe shortfall 
in their Production; and . 

(e) the remediae steps being taken to 
regularlse the supply of Vitamin 'C' in the 
country in sufficient quantity? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS & FERTILIZ-
ERS (DR. CHINT A MOHAN): (a) Yes, Sir. 

(b) There are two producers of Vitamin 

C bulk drug in the country, namely, MIs. 
Jayant Vitamins Ltd. and MIs. Ambalal 
Sarabhai Enterprises Ltd. The shortages 
had arisen due to shortfall in production of 
these u nits particularly of M/s.Jayant Vita-
mins Ltd. 

(c) As per information submitted by the 
companies,capacity utilisation has been 
around 40% in case-of MIs. jayant Vitamins 
and 90% in case of MIs. Abmalal Sarabhai. 

(d) and (e). A cost-cum-technical study 
has been carried out by SICP recently which 
has also gone into the reasons for shortfall in 
Production. Based on this study, prices of 
Vitamin C and its salts have been revised 
upwards and prices of ceiling packs of for-
mulations have also been notified. The pro-
ducers have been asked 10 maximize their 
production and a close watch is being kept 
on the situation. 

[English) 

Compulsory Industrial licensing 

"214. SHRI MUKUL SALKRISHNA 
WASNIK: Will the PRIME MINISTER be 
pleased to state: 

(a) the criteria for making industrial li-
censing compulsory for 18 industries indus-
tries as per the new industrial policy of July, 
1991 ; 

(b) the criteria followed with regard to 
the other listed industries under compulsory 
licensing; 

(c) whether the Government have con-
ducted any review to prune the list of indus-
tries where licensing is compulsory; and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE under compulsory licensing under the new 
MINISTRY OF INDUSTRY (DEPARTMENT Industrial Policy of July, 1991. The list of 
OF INDUSTRIAL DEVELOPMENT) (SHRI- industries and the criteria for inclusion of 
MATI KRISHNA SAHI): these industries under compulsory licensing 

(a) and (b). 18 Industries are covered are given below:-
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Cc) and Cd). Review ot /1st ot Industries under 
compulsory licensing Is a continuing proc-
eu. Howev, no chang has been mad so far 
In the above list of Industries under compul-
sory licensing. 

( Translation) 

Induatrlal Units In Madhya Pradesh 

·215 SHRI BHEEM SINGH PATEL: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the union Government have 
received a number of proposals for sening 
up of biglheavy industries in Madhya Pradesh 
during the last three years; 

(b) If so: the details thereof alongwlth 
their locations; and 

(c) the action taken by the Govemment 
on the side propo~als? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) SHRI-
MATI KRISHNA SAHI: (a) to (c). Yes. Sir. 
During the Calendar years 1989 to 1991. 
535 applications for locating Industries in 
Madhya Pradesh were received against 
which 107 Letters of Intent were granted. 

Details are given in the enclosed 
statement. 
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Industries Using Poisonous 
Css.s 

·216. SHRI TEJ NARAYAN SINGH: 
SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government are aware 
that a large number of factories or industries 
In the country are using poisonous gases or 
other material having fatal effects; 

(b) if so. whether the Government have 
deputed any agency to check the adequacy 
of safety measures in these Industries; 

(c) whether a high-powered committee 
for checking the safety measures of all these 
Industries is proposed to be set up keeping 
In view the Bhopal gas tragedy; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICAL AND FERTILlZ· 
ERS (DR. CHINTA MOHAN): (a) to (d). 
Safety in factories is primarily the concem 01 
the Ministry of Labour. They have informed 
that under the Factories Act, 1948 the pri· 
mary responsibility for ensuring safety in a 
factory lies with tne factory management. 
The State Govemment and the Union Terri-
toriesadministration check from time to time 
whether the management is complying with 
the safety provisions or nol. Ministry of la· 
bour have also informed that there is no 
proposal to set up a High Powered Commit· 
tee to check safety measures. 

Rural Development Projects 

+·2 f 7. SHRI BHOGENDRA JHA: 
SHRI SYED SHAHABUDDIN: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the funds provided. expenditure 
incurred and the amount which remained 
unutilised under different heads of rural 
development programmes. State-wise and 
programme-wise during each of the lastthree 
years; 

(b) the funds allocated for various rural 
development programmes for 1992-93, 
State·wlse and programme·wise? 

(c) the target fixed and achieved sepa-
rately during the above periods, State-wise 
and programme·wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP· 
MENT) (SHRI G. VENKAT SWAMY): (a) 
The lunds provided, expenditure incurred 
and the amount which remained un utilised 
under live major Rural Developmert pro-
grammes, State·wise and programme-wise 
are given in the attached statements I to V. 

(b) and (c). The tentative allocation of 
funds lor the major Rural Development 
Programmes lor 1992-93, State-wise and 
programme·wise and also the target fixed 
and achievements thereto in respect of the 
major programmes during 1989-90, 1990· 
91 and 1991-92 State-wise ~re shown inthe 
attached statements VI to X. 
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Weight. and Measures Act 

*218. SHRI SURENDRA PAL PATHAK: 
WAI the PRIME MINISTER be pleased to 
state: 

(a) whether the provisions made in the 
Weights and Measures Act are being fol-
lowed In Delhi and other States; 

,b) If not, the reasons therefor; 

(c) the number of cases relating to the 
violation of this Act registered during the last 
three years; 

(d) the action taken against th.e persons 

found guilty in this regard; and 

(e) whether the Govemment are seek-
ing the co-operation of local voluntary or-
ganisations to implement this Act strictly? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS & PUBLIC DISTRIBU-
TION (SHRI KAMALUDDING AHMED): (a) 
Yes, Sir. 

(b) Does not arise. 

(cl As per the reports received in the 
Ministry, the cases of violation of the Act 

. registered are as under:-

Year Cases booked in all States/UTs (including Delhi) 

1989 

1990 

1991 

(d) ViolatorS! offenders are given oppor-
tunity to be heard and to get their cases 

. compounded as provided underthe law and 
to take corrective actions. The cases of 
those who fail to get their cases compounded 
or who repeat the offence are prosecuted in 
the courts. During lasUhree years, 4, 57,388 
cases were compounded and 59,124 cases 
were convicted by the courts according to 
reports received from the States. 

(e) Yes, Sir. They are generally associ-
ated in conduct of seminars. workshops, 
exhibitions, etc,. lor creating general aware-
ness among the public. 

Non-Aligned Movement 
+ 

*219. SHRI BALRAJ PASSI: 
SHRIMATI DEPIKA H. TOPI-

MALA: 

1,59,122 

1,65,201 

1,77,124 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether any working plan is being 
formulated regarding the new role ·for the 
Non·aligned Movement; 

(b) if so, the details thereof; 

(c) the name of the country formulating 
this working ~Ian; and 

(d) the time by which the plan is likely to 
be finalised? 

THE MINISTER OF STATE IN THE 
MINISTRYOF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) to (d). As the 
incoming Chairman of NAM, Indo~esia Is 
preparing a draft document which will be 
discussed at the forthcoming NAM Summit 
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'" Djakartaearly in Septemberthis year. This 
document will reflect the agenda of NAM and • 
Its new role In the changed international 
context. 

[English] 

Marutl Udyog Limited 

+ 
·220. SHRI JEEWAN SHARMA: 

SHRI RAM BADAN: 

Will the PRIME MINISTER be pleased 
state: 

(a) whether the Maruti udoyog of lim-
Ited has suffered heavy loss due to removal 
of more than 100 maruti cars clandestine,y 
out of the factory as reported in the Hindi 
daily 'Jansatta' dated 28, 1992; 

(b) If so, whether the cars were taken 
away In connivance with the outhorities of 
the cof11>8ny; 

(c) If so, the details thereof and the 
reasons therefbr; 

(d) the steps taken to recover the lost 
cars; 

(e) whether the Government propose to 
conduct a CBI inquiry in thi~ regard; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES)'SHRI 
PK THUNOOW.-:(a) to (f). The matter is 
being looked into. . 

Production of Fertilizers-

·221. SHRI P. C, THOMAS: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government propose to 
prod~ce fertilizers at a cheaper cost; 

(b) if so, the details thereof? 

(c) the steps being taken to improve the 
efficiency of public sector fertilizer units; 

(d) whether the Government also pro-
pose to expand the Fertilizer and Chemicals 
Limit, Cochin and Aluva, Kerala; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTil-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
In order to produce and deliver fertilizer In 
cost efficient manner, Government have 
taken several steps. These include adoption 
of strict norms for manufacturing costs in the 
retention price scheme, promotion of en-
ergy-efficient and cost-effective technolo-
gies, use of gas as far as possible as feed-
stock for production of nitrogenous fertiliz-
ers, revamping and modernisation of old 
plants and location of fertilizer producing 
units as near centres of consumption as 
possible to minimise transport costs. 

(c) As part of the above approach, 
Government regularly monitors the perform-
ance of the Public Sector Untertakings 
(PSUs) in details when directions are given. 
if found necessary. to improve on opera-
lional parameters a also financial working on 
such items as reduction of inventory of spares 
and finished goods. overtime bills, adminis-
trative expendilure. early realisation of dues 
etc. 

(d) & (e). FACT have proposed to re-
place their old ammonia plants at Udyoga-
mandai and expand' the capacity of ammo-
nia production there. They have also pro-
posed to expand the capacity of the Cochin 
plants to produce more phosphatic fertiliz-
ers. Tne details are as follows:-
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Capacity Cost 
(Rs. in crores) 

Ammonia plant at Udyogamandal 900 tpd 618.23 

Expansion of Coch!n plants 1 ;55 275.0 

New Coa' Projects In ECl 

·222. SHRI BASUDEB ACHARIA: Will 
the Minister of COAL be pleased 10 state: 

(a) whether the Government propose to 
sanction a number of new projects in the 
Eastern Coalfields Limited; and 

(Iakh lonnes per year) 

(b) jf so, the details thereot? 
THE MINISTER OF STATE OF THE 

MINISTRY OF COAL AND MINISTER OF 
STATE OF THE MINISTRY OF LABOUR 
(SHRI P. A. SANGMA): (a) and (b). The 
following major projects ot the Eastern 
Coalfields Limited are under appraisal and 
scrutiny of the Government for investment 
decision during Vllith Five Year Plan:-
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Bilateral AgrHment with Japan 

*223. SHRI ASHOK ANADRAO 
DESHMUKH: 

SHRI RAMKRISHANA 
KUSMARIA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether any agreement was to with 
Japan for bilateral co-opration during the 
recent visit of the Prime Minister to that 
country; and 

(b) If so. the details thereof and the 
follow up action take.n thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
ECURAO FDUARDO): (a) and (b). While no 
formal agreements were signed between 
India and Japan duriQg the Prime Minister's 
recent visit to Japan. at the talks held by 
Prime Ministerwith Prime Minister Miyazawa. 
India and Japan agreed to strengthen their 
dialogue on various matters of mutual con-
cern In the bilateral. regional and global 
context. Japan agreed to extend assistance 
for the renovation of the Buddhist monu-
ments at Sanchi out of its UNESCO Trust 
Fund. The Japanese Government also 
agreed to send a mission to India to study the 
feasibility of establishing an Industrial Modal 
Town to promote 'investments in India. Ja-
pan also announced its commitment to India 
of on credits amounting to Yen 112 Million 
during Prime Minister's visit. 

The two Bovermonts are in contact with 
each other on follow -up action in regard to 
the above. 

[Engish] 

Over-Charglng by certalni)rug Compa. 
nles 

2104, SHAI MOHAN RAWAL: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government ara awara 
that some drug companies Including MIs. 
Ranbaxy Laboratories are .. lUng certain 
drugs without getting the pas fixed by the 
B.I,C.P. and thus over.-charglng the publlclo 
the tune of crores of rupees; 

(b) if so, the details In this regard; and 

(c) the action taken 10 remedy the situ-
ation andto recover the overcharged amount 
from the companies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICAlS AND FERTil-
IZERS (DR. CHINT A MOHAN): (8) to (c). 
Some instances of overcharging in the prices 
of formulations by companies including MIs. 
Ranbaxy have come to the notice of the 
Government. These cases are at various 
stages of examination. 

SC/ST Offlcera 

2105. SHRI RAM NARESH SINGH: Win 
the PRIME MINISTER be pleased state: 

(a) the number of officers belonging to 
the Scheduled Castes and Scheduled Tribes 
separately at different levels like Secretaryl 
Additional Secretary, Joint Secretary, Direc-
tor, Deputy Secretary and Under Secretary 
in the Government of India as on March 31 , 

(1992; 

(b) whether the percentage of officers 
belonging to the Scheduled Castes and 
Tribes at different levels has reached 15 and 
7.5 respectively; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE N THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANOPENSIONS(~IMATI 
MARGARET ALVA): (a) The nurmerofoffl· 
cers belonging to the Scheduled Castes and 
scheduled Tribes holding the posts at the 
level of Under Secretary to Secretary In the 
Govt. of India as on 3113/1992 Is given as 
under:-
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(b)and(cj No, Sir. Thereisnoreserva-
fion for SCIST officers for appointment to the 
posts in question in Govt. of India as the 
officers are selected underthe Central Staff-
ing Scheme with due regard to availability, 
suitability and merit. However, efforts are 
now being made to increase the representa-
tion of SC/ST officers against the posts in 
question. 

[ Translation] 

Demand and Supply of Super Phos-
phate 

2106. SHRI SUSHIL CHANDRA 
VERMA: Will the PRIME MINISTER be 
pleased to state: 

(a) the total requirement of super phos-
phate and its actual supply in the country 

dllring '/991-92, the requirement of super 
phosphate forthis year's (1992) Kahrifcrops 
as intimated by the States and the quantity 
likely to be make available to them actually; 
and 

(b) whether quantity of rock phosphate 
required to produce super phosphate is not 
being met tram the mines in India; if so, the 
quantity at rock phosphate imported during 
1990-91 and 1991-92 and the quantity to be 
imported in the year 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) Thegorss 
requirement of single Super Phosphate (SSP) 
in the country and actual availability during 
the Year 1991-92 and 1992-93 (Kharif sea-
son) have been as under:-

(Figures in lakh Mts) 

Year Gros!! requirement Actual availability 

1991-92 41.01 

1992-93 19.76 

(Kharif 92 estimated) 

The quant~y of SSP likely to be made 
available during the currect Kharif season 
will depend upon the actual production dur-
ing the remaining kharif period. 

Year 

1990-91 

1991-92 

With effect from 1.3.'1992, the import of 
Rock phosphate in the country has been 

34.44 

6.23 

(upto 30.6.92) 

(b) The indigenouly produced rock 
phosphate is not enough to meet its entire 
demand in the country. The following quan-
tityof rock phosphate was imported during 
the years 1990-91 and 1991-92. 

(Figures in lakh Mts) 
Quantity of rock Phosphate 

33.6 

26.02 

decenlralisial and the fertilizer manufactur-
ers are free to import rock phosphate ac-
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cording to their requirement by arranging 
foreign exchange from the open market. 
Therefore, It is not possible to indicated the 
quantity of rock phosphate to be imported by 
the fertilizer manufacturing units during 1992-
93. 

[English] 

Fertiliser Unit at Tanfare 

2107. SHRI N. DENNIS: Will the PR IME 
MINISTER be please to state: 

(a) whether the Indian Farmer's Fertil· 
iserCo-operatives ltd. is exploring the pos· 
sibility of a small scale fertiliser unit at Tan-
fare District in Tamil Nadu; 

(b) if so, the details thereof; 

(c) whether the Union Government have 
since approved the scheme; and 

(d) whether public partici pation in equ ity 
shares are proposed to be contemplated in 
such ventures? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTil-
ISERS (DR. CHINTA MOHAN): (a) No, Sir. 

(b) to (d). Do nol arise. 

SeHlng up of Solar Energy Plants by 
Central Electronics Ltd. 

2108. SHRI N.J. RATHVA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Central Electronics 
Limited has received any orders for setting 
up of solar energy plants; 

(b) if so, the details thereof alongwith 
the amount likely to be incurred and the 
capacity oreach plant, location-wise; and 

(c) the time by which these plants are 
likely to be set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENGERY 
SOURCES (SHRI SUKH RAM): (a) Yes, Sir. 

(b) Central Electronics Ltd., (CEl) has 
receil{ed orders from Non-convutional En-
ergy Development Agency (NEDA) Uttar 
Pradesh, for setting up two 100 KWp solar 
pholovoltaic power plants in Uttar Pradesh. 
These two plants are being set-up at unelec-
trilied villages Kalyanpur District Aligarh and 
Sarai Sadi, District Mau. The plants will 
energise domestic lights, street lights and 
some agricu!tural pump sets. In addition, a 
part of the photovoltaic power will be fed to 
the grid on experimental basis. The value of 
orders placed by NEDA on CEl for above 
two plants is Rs. 150.591akhs and Rs 151.47 
lakhs respectively. The supply of PV mod-
ules and certain civil works are being organ-
ised by NEDA separately. \ 

(c) The above power plants are likely to 
be set up by January, i 993. 

Generation of Solar Energy In Kerala 

2109. SHRI THAYll JOHAN ANJA-
LOSE: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government have for-
mulated any scheme for generation of Solar 
energy in Kerala; and 

(Cl if so, the number of villages in the 
State included under the scheme; district-
wise? 

THE MINISTER STATE INTHE MINIS-
TRY OF Pl~NNING AND PROGRAMME 



163 Written Answers JUL Y 22, 1992 Written Answers 164 

IMPLEMENTATION AND MINISTER OF ala is covered by all these progrcimmes. 
STATE IN THE MiNISTRY OF NON-CON- (b) Most of the solar thermal devices 
VENTIONAL ENERGY SOURCES( SHRI installed in Kerala are in urban and seunl-
SUKH RAM): (a) The Minister of Non-Con- urbau areas, Photovoltaic systems for appll-
ventional Energy Sources has been imple- cations such as street lights, domestic lights 
menting a country-wide programme for the and television have been installed in 91 
demonstration and utilization of solar pho- villages in the State by the Agency for Non-
tovoltaic systems which generate electricity Conventional Energy and Rural Technology 
for sunlight. In addition, a Solar Thermal of the Kerala Govemment upto the end of 
Extension programme and a Solar Cooker 1991. The district-wise break-up of these 
Programme are being implemented to pro- villages is given in the attached Statement 
mote the use to solar thermal devices. Ker- 'A'. 

District . Number of vii/aged provided with solar photovoftaic s}stem 

1. Thiruvanathapuram 

2. Kollam 

3. Pathanamthitta 

4. Emakulam 

5. idukki 

6. Trissur 

7. Palakkad 

8. Malappuram 

9. ' Kozhikoda 

10. Wynad 

11. Kasaragode 

12. Trivandrum 

13. Trichur 

14. Alapuzha 

Export by I. P. C.l. 

2110. KUMARI PUSHPA DEVI SINGH: 
Will the PRIME MINISTER be pleased to 
state: 

3 

6 

2. 

13 

9 

27 

16 

9 

(a) whether the India petro Chemicals 
Ltd. has been taking steps to increasft the 
export of its production; 

(b) if so, the total value of its exports 
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during the last three years; year-wise; and 

(c) the target set by IPel for export of its 
production during Eighth Plan? 

THE MINISTER OF STATE IN THE 

Year 

1989-90 

1990-91 

1991-92 

(c) The target set by IPCl for export of 
Its products during the 8th Plan is US $ 200 
million. 

SettIng up of Draught Animal Power 
Centres 

2111. SHRI GUMAN MAL lODHA Will 
the PRIME MINISTER be pleased to stJ~e: 

(a) whether the Government has set up 
research centres in various States including 
one at Ghosi in UP to develop Non-Conven-
tional Energy Sources based Technologies; 

(b) whether a centre set up at Chin hut in 
Lucknow is not being utilised for the last 
several years; 

(c) whether the Planning Commission 
had agreed for setting up of Draught Animal 
Power Centre during the Seventh Five Year 
Plan; 

(d) if so, the details thereof and the 
aChievements made so far in this regard; 
and 

(e) the details of proposed schemes 
regarding setting up of Draught Animal Power 
Centres during the Eighth FiVe Year Plan? 

THE MINISTER OF STATE OF THE 

MINISTRY OF CHEMICALS AND FERTIL· 
IZERS (DR. CHINTA MOHAN): (a) Yes Sir. 

(b) The total FOB value of export of 
IPCl products for the last three years are as 
under: 

Rs. in lakhs 

98.97 

454.49 

1905.26 

MINISTRY OF PLANNING AND PRO-
GRAMME IMKPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) and (b). 
Various programmes of non-conventlonal 
energy sources are implemented throllgh 
State Government/Nodal Agencies. Support 
for carrying out Research & Development 
activities are provided to various institutions 
In the country, such as, I.I.Ts., Universities 
by the Ministry of Non-Conventional Energy 
Sources (MNES). The State Gov8mment of 
U.P. has set-up a Training-cum-R & o Centre 
at Chin hut in lacknow. Various facilities at 
the centra are in the process of being estab-
lished. The existing facility is being fully 
utilised. The State Government of U.P. is 
also setting-up a Demonstration-cum Train-
Ing Centre at Ghosi with the assistance of 
MNES for catering to the needs 0.1 Eastern 
U.P. , for the purposes of demonstration of 
non-conventional energy systems & devices 
and training. 

In the State of Rajasthan, MNES is 
supporting a bionmas research centre, 
regional biogas development & training 
centre and improved chulha technical backup 
unit for carrying out research & development 
activities on biomasss, biogas and ill1>f'oVed 
chulha at college of Technology & Agricul-
tural Engineering, Udaipur, In addition, spe-
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cltle research projects are also sup~rted. MENT) (SHRI UTTAMBHAI H. PATEL): (a) 
The Central assistance of Rs. 25.47 cores 

(c) and Cd). The Planning Commlssiol't 
had agreed for setting-up of a Centre for 
draught animal power during 7th Five Year 
Plan. The Centre could not be set-up due to 
non-variability of funds. as only Rs. 2.54 
crores were provided forthEJ entire 7th Five 
Year Plan whereas the proposed Centre 
was estimated to cost Rs. 18 crores. How-
ever, within the available funds research & 
development activities in the area of draught 
animal power has been supported by the 
Central Government at CARTMAN, Banga-
10re,lII, DeihL In addition, Central Institute of 
of Agricultural Engineering, Bhopal is also 
working on animal drawn agricultural imple-
ments for evolving better designs and lor 
improving the productivi1y. Demonstration of 
some of the improved technologies based 
on draught animal power has also been 
taken-up through State Government/Agen-
cies during the 7th Five year Plan, with the 
assistance of MNES. 

(e) The proposal for 8th Five Year Plan 
is in the process of finalisation. 

Funds Allocation to A.P. Under A.R. W. 
S.P. 

2112. SHRI DHARMABHIKSHAM: Will 
the PRIME MINISTER be pleased to state: 

(a) the Central Assistance released 
under AUWS Programme to Andhra Pradesh 
during 1991:92; 

(b) the amount spent for the benefit 01 
Scheduled Castes and Scheduled Tribes 
therefrom; and 

(c) the funds allocated to the State for 
1992-93 under the said programme? 

was released to Govt. of Andhra Pradesh 
during 1991·92 under Accelerated Rural 
Water Supply Programme. 

(b) Out of the reported expenditure of 
Rs. 28.45 crores Rs. 3.85 crores was spent 
for the benefit of Scheduled Castes and Rs. 
1.43 crore for Scheduled Tribes. 

(c) The allocationforthe State for 1992-
93 under ARWSP is Rs. 25.47 crOre6. 

Court Cases against Khadl and Village 
Industries Commission 

2113. SHRI RAMNAIK:Wilithe PRIME 
MINISTER be pleased to state: 

(a) the number of court cases pending in 
the various courts against the Khadi and 
Village Industries Commission during the 
last three years; 

(b) the expenditure incurred for these 
litigations during the period; and 

(c) the steps taken/proposed to avoid 
unnecessary litigation and expenditure? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) AND 
THE MINISTER OF STATE IN THE MINIS-
TRY OF COMMERCE (PROF. P.J. 
KURIEN): (a) to (c). The information is being 
collected and will be laid on the table of the 
House. 

Reform on Trade 

2114. SHRI SOBHANADREESWARA 
RAO VADDE: Will the minister of LABOUR 

THE MINISTER OF STATE IN THE be pleased to state: 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVElOP- (a) whether the newly introduced reform 
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on trade, economic and industrial fronts leads 
to Improve economy; and 

(b) if so, the steps taken to bring an 
attitudianal change in the workers te extend 
their utmost Cooperation to the organisa-
tions? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) The newly intro-
duced economic reforms are expended to 
bring all-round improvement in the econ-
omy. Although the full fruit of the reform 
measures will take time to materialise, sig-
nificant progress has already been achieved. 
Most notably confidence has been retired, a 
cushion of foreign exchange reserves has 
been re-built. Inflation has also declined 
from a peak of almost 17% in August, 1991 
to 11.3"10 (provisional) on 27th June, 1992. 
The decline of industrial outpUll has been 
reversed and positive growth recorded in 
February and March, 1992. 

(b) A Special Tripartite Committee has 
been constituted to consider the impact of 
the New Industrial Policyon labour and other 
related issues. As decided by the Commit-
tee, six Tripartite Industrial Committees, 
namely, textiles, jute. chemicals, engineer-
ing, electricity generation and distribution 
and road transport have also been activated 
to review the sickness in these industries 
and suggest remedial measures after ex-
change of information and mutual consulta-
tion. The new industrial policy with 8 particu-
lar reference to its impact on labour has been 
discussed in various labour consultative fora. 

Review of Appointments Made In Public 
Sector Undertakings 

2115. SHRI PRAKASH V. PATIL: Will 
the PRIME MINISTER be pleased to state: 

(a) whetherthe Government have been 
reviewing the cases of appointments made 

during march to June, 1991 in Public Sedor 
Undertakings; 

(b) whetherthe Government have since 
reviewed all the cases; 

(c) whether the nodal ministries ofthese 
undertakings are avoiding to implement the 
Government decision in this regard; and 

(d) the remedial steps taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES (SHRI 
P.K. THUNGON): (a) The Government has 
been reviewing the appointments of Chief 
Executives of Central Public Sector Under-
takings made during the period 19.4. 91. 
AND30.6.91. 

(b) No, Sir. 

(c) No, Sir. 

(d) Does not arise. 

[ Translation] 

Institute for Rural Development 

2116. SHRI PARAS RAM BHARDWAJ: 
Will the PRIME MINISTER be pleased to 
stale: 

(a) the number of institute established 
so far for the National Rural Development; 
and 

(b) the State-wise details with purpose 
thereof? . 

THE MINISTER OF STATE iN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT): (a) and (b). The National Institute of 
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Rural Development (NIRD) at Hyderabad is 
the only national level institute to impart 
training, conduct research and provide con-
sultative service in the field of Rural Devel-
opment. 

[English) 

Grants to Khadl and Village Industries 
Board 

2117. SHRI HARI KEWAL PRASAD: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the details of the grants made by the 
Union Goverrment to the Khadi and Village 
Industries Board of each State during the 
last three years; 

(b) whether the Union Government have 

increased the said grants during the Year 
1992-93; and 

(c) if so;the details thereof, Statewise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES): (PROF. 
P.J. KURIEN): (a). The Union Govemment 
provides funds to Kahdi and village Indus-
tries Commission (KVIC) by way of loans 
and grants tor the de lelopment and promo-
tion of KVI Sector inthe country. KVle in turn 
provides funds to different StatelUnion Ter-
ritory KVI Boards and directly aided Institu-
tions. The grants provided by KVIC during 
the last three years to various States/Union 
Territories are given in thl'; attached State-
ment. 

(b) No, Sir. 

(c) Does not anse. 
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FUnds Allocation to Bihar Under IRDP 

2119. SHRI CHHEDI PASWAN: Will 
the PRIME MINISTER be pleased to state: 

(a) the total funds allocated to Bihar 
under the Integrated Rural Development 
programme during 1991-92 and the funds· 
which were actually utilized; 

(b) whether the role played by the banks 
In implementing the said Programme in the 
State has been reversed; and 

(c) the reasons for no making available 
full financial assistance to the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOp· 
MENT) (SHRI UTIAMBHAI H. PATEL): (a) 
An amount of Rs. 10361.80 lakhs (Central 
and States share) was allocated to Bihar 
under IRDP during the year 1991-92. The 
State Govt. utilised Rs. 8881. 291akhs under 
the programme. 

(b) The role played by the banks in 
Implementing IRDP in the State is reviewed 
by State Level Ba1'lkers Committee and State 
Level Coordination Committee. 

(c) Out of Central Share of Rs. 5180.900 
lakhs, an amount of Rs. 3325.01 lakhs was 
released to ORDAs in Bihar n 1991-92. The 
short reJease was due to the reasons like 
receipt of the proposals after the due date, 
low utilisation of available funds, excess 
opening balance with the ORDAs etc. 

Financial Crisis In Khadllnstltutlons 

2120. SHRI MRUTYUI:-UAYA NAYAK: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the various khadl instltu· 
tions are facing financial crisis; 

(b) if so, the reasons therefor; and 

(c) the measures being taken by the 
Govemment to solve the financial crisis of 
these institutions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMAll SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (PRO. 
P. J., KURIEN): (a) to (c). The Government 
from time to time receives representations 
from the Institutions engaged in Khadl VII· 
lage Industries regarding shortage of wor1<· 
ing capital funds due to inadequate loans 
from financial institutions, increased cost of 
raw-materials etc. The Government Is pro· 
viding financial support to Khadi and Village 
Industries Sector by way of grants and loans. 
However, due to the resource crunch In the 
economy, the current year's outlay on this 
sector is kept at the same level as that of last 
year. Government is also impressing upon 
the financial institutions and Khadi and vii· 
lage Industries Commission to explore the 
possibilities 01 making available more wor1<· 
ing capitallunds to this sector. 

[English) 

Decline in Production of Public Sector 
Units. 

2121. SHRIMATI VASUNDHARA 
RAJE: Will the PRIME MiNISTER be pleased 
to stale: 

(a) whether the Govemment have iden· 
tified those public sector units in which the 
production has declined during the seventh 
Five Year Plan; 

(b) if so, the details of those units, State 
and Union Territory-wise; and 
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(c) the steps being taken to Increase the 
productivity of those units In the Eighth Plan? 

THE MINISTER Of STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMEN 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) 
(SHRIP.K. THUNGON): (a) and (b). Public 
Enterprises Survey 1987-88 to 1989-90 (vol. 
1) give the production trends of the Public 
enterprises during the Seventh Five Year 
Plan. Statements at page 177 of Pubic En· 
terprlses survey 1987-88 (V01.1) page 277 
of 1988-89 (Vol. 1 ) and page 5-145 of 1989-
90 (VoL 1 ) may be referred. forthe figures for 
the 5 years. 

(c) Enterprise specific actions are taken 
to Increase the productivity of the public 
enterprises .. The general steps taken are 
the signing of MOU between Govemment 
and public enterprises. periodical per1orm-
ance review, delegation of more power~ to 
the Board of Directors. diversification of 
product-mix, technological upgradation, 
imprOVed maintenance management prac-
tices, etc. 

Schemes for Employment 
OpportunHles 

2122_ SHRt BAPU MARl CHAURE: Will 
the Minister of PLANNING AND PRO· 
GRAMME IMPLEMENTATION be pleased 
to state: 

(a) whether the Government propose to 
make schemes for additional opportunities 
of employment in smail scale and tiny sec· 
tors during the Eighth Five Year Plan period; 

(b) if so, the details thereof; and· 

(c) the number of youth proposed to be 
provided with the jobs during the eighth Five 
Year Plan period, State-Wise? 

THE MINISTER OF STATE OF THE 

MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION MINISTER 
OF STATE IN THE MINISTRY OF NON· 
CONVENSIONAL ENERGY ( SHRI SUKH 
RAM): (a) to (c). Employmentis a thrust area 
of the 8th Five Year Plan. The Plan empha-
sizes the need for a high rale of economic 
growth, combined with faster growth of sec· 
tors, sub-sectors and areas which have rela· 
tively high employment potential forenhanc-
ing the pace of employment generation. 
Faster growth of small and large scale 
manufacturing has been recognised as one 
of the basic elements of the employment· 
oriented growth strategy envisaged In the 
Plan. Promotional policies for the tiny or the 
macro-enterprise sector are also consid· 
ered desirable. In addition, the ongoing 
scheme for Sell·Employment for Educated 
Unemployed Youth is proposed to becontin-
ued in the Eighth Plan. Additional employ-
ment opportunities of the order of 8 to 9 
million per year, on anaverage, are expected 
to be generated in the economy as a whole 
during the pian period. Age-group-wise and 
State-wise estimates of the employment Ukely 
to be generated during the plan period are 
not available. 

Industrial Units In West Bengal 

2123. SHRI JITENDRA NATH DAS: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Govemment of West 
Bengal has sent some proposals to the Union 
Government for setting up various industrial 
units in the State; 

(b) if so, the details of the proposals sent 
during the last three years; and 

(c) the action taken by the Union Gov-
ernment on those proposals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
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INDUSTRIAL DEVELOPMENT) (SMT. workshops & Hindi weeks are organised 
KRISHNA SAHI): (a) yes, Sir. from time to time. 

(b) and (c). During the Years 1989 to 
June 1992, 15 applications were received 
from the State Public Sector Undertakings of 
Govemment of West Bengal and State In-
dustrial Development Corporation for grant 
of Letters of Intent. Againstthese 6 Letters of 
Intent were granted, 7 applications were 
rejected/other wise disposed of and the 
balance 2 are in process. 

[Translation] 

Implementation of Official Language 
Polley In P.P.L. 

2124. SHRI TARA CAND KHANDEL-
WAl: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Official language policy 
Is being implemented in the Pyrites phos-
phates and Chemical Limited; and 

(b) if not, the reasons therefor and the 
remedial measure purposed to be taken in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
All possible efforts have been made by PPCL 
to ensues implementation of Official Lan-

.guage policy. All documents referred to in 
Section 3 (3) of official language Act are as 
far as possible being issued bilingually. All 
forms, performa have been prepared bilin-
gually. Letters received in Hindi are being 
replied to in Hindi. All rubber stamps: name 
plates have been prepared bilingually. Cor-
respondence with its offices situated in Hindi 
S\)6a1<.in<;l States Is being made in Hindi to the 
maximum extent possible. Otlicial language 
'"1>Iementation Committees have been 
constituted and their meetings are regularly 
held. Incentives scheme vogue in gave. Hindi 

It is admitted that there are shortcom-
Ings in the Implementation of the official 
language policy. Various schemes Introduced 
by the company like incentive scllemes, 
training of typists/stenographers, organisa-
tion of workshop and also periodic review of 
the progress made in the use of Hindi should 
however contribute to improve further the 
use of Hindi in the company. 

Closed Mills In GuJarat 

2125. SHRI KASHIRAM RANA: 
SHRI CHHITUBHAI GAM IT: 

Will the Mi niste r of LABOUR be pleased 
to state: 

(a) whether several factories/mills are 
lying closed in GUjara!; 

(b) if so, the number of such factories! 
mills and the number of labourers affected 
therein; 

(cl since when these mills are lying 
closed; and . 

(d) the efforts made by the Union Gov-
ernment for the revival of these mills? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) to (c). ~rdlng 
to the information received from the Govt. of 
Gujaral 39 factories and 33 mills are lying 
closed as on 31.5.92 affecting 56531 work-
ers. The details are enclosed in statements 
'and II. 

(d) Government have taken a numberot 
steps lor revival 01 the closed mills. These 
include enactment of the Sick Industrial 
Companies (Special Provisions) Act, 1985 
and the setting up of the Board for Industrial 
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& Ananclal Reconstruction (BIFR). Research 
Bank of India's direction to banks for formu-
lation of rehabilitation packages. setting up 
of State Level Inter-Institutional Committees 
(SLUCs). operation of a Centrally-sponsored 

Margin Money Scheme, establishment of 
Smalllndtuiries Development Bank of India 
(SIDBI), constitution of a Special Tripartite 
Committee and revival of Industrial Commit-
tees. 
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Actlvltle. In Antarctica 

2126. MAJ. GEN. (RETO.) BHUWAN 
CHANDRA KHANDURI: Will the PRIME 
MINISTER be pleased to state: 

(a) the status of Indians' presence and 
activities in Antarctica; 

(b) whether the international treaty is 
still operative, if so, the position of India on 
the current treaty; 

(c) whether "Dakshin Gangotri" and 
"Maitri" are functioning satisfactorily; 

(b)whethertheGovemment have under-
taken any further explorations to expand its 
area in Antarctica; 

(e) whether the Government have re-
ceived any proposal for landexpedition from 
Mairi to South Pole; and 

(f) if so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
MINISTER OF STATE IN THE MINIS10RY 
OF SCIENCE AND TECHNOLOGY (DE-
PARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI P.R. KUMARAMANGALAM): 
(a) India has so far launched 11 Indian 
Scientific Expeditions to Antarctica and 
maintains a permanent station, Maitre, with 
coordinates 70' 45' 39.4" South and 
11'44'48.6' East. 

Scientific investigations are wrried out 
in the disciplines of atmospheric sciences 
and meteorology, geology, geophysics and 
geomagnetism, biology and oceanography 
environmental physiology. 

The 12th Indian Scientific Expedition to 
Antarctica is a scheduled to be launched in 
December, 1992. 

(b) yes, Sir. the Antarctic Treaty of 1959 
is in force. India is party to the treaty and 
enjoys consultative status. 

(c) yes, Sir. Dakshin Gangotri is operat-
ing as a summer camp-cum-supply basee 
while Maitre operates as a permanent sta-
tion round the year. 

(d) Geological and Geophysical sur-
veys are being undertaken in Antarctica in 
area beyond the Maitre region such as 
Humboldt and Wolhthat regions. 

(e) No, Sir. 

(I) Does not arise. 

[ Translation) 

Consumer Protection Act to Air India & 
Indian Airlines 

2127. SHRI GOVINDRAO NIKAM: Will 
the PRIME MINISTER be pleased to state: 

~a) whether- the "'if \ndia and \ndian 
Airlines are proposed to be bfOUght under 
the Consumer Protection Act, 1986; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS & PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN AHMED): (a) 
The Consumer Protection Act, 1986 applies 
to all the services rendered by public, coop-
erative, joint or private sector which have 
been hired for a consideration. As such, the 
servias rendered by Air India and the Indian 
Airlines are covered under the Act. 
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(b) Oueatlon do8I not arlee. 

(EnQIsh) 

ConlllNction of W .... ln Yah ..... htra 

2128. SHRI YASHWANTRAO PATll: 
Will the PRIME MINISTER be pleased to .. : 

Ca) whether the Govemment of Mahar-
uhtra has recently requested the Union 
Govemment 'or construction of wells under 
the Jawahar Rozgar Yojana In the areas 
where there are vast areas of agricultural 
land; and 

(b) • so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RVRAL DEVELOPMENT 
(DEPARTMENT OF RURAl DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a) 
Yes, Sir. 

(b) Jawahar RozgarYoJana (JRY) has a 
subscheme called million wells 
Schemu(MWS) which as the objective of 
providing open Irrigation wells free of cost to 
poor, small and marginal 'armers belonging 
to SCslSTs and freed bonded labourers. 
20% of the resources allocated for JRY are 
earmarked for MWS. ~te Govts. allo-

. cate MWS resources to the districts w~h 
reference to the area of unirrigated agricul-
tur.lliandwllh potentialforwellirrigation held 
bySCslSTs. 

During the current financial year (1992= 
93), an amount of As. 3187.33 lakhs has 
already*n elapsed 19 the Govt. of Mahar-
ashtraon1.4.1992forMlUIorrV(ellsScheme. 
TheSt_ Mahartastra a1~ allocated this 
~ along with Its match\lg share of Rs. 
)es.83,lIkhs , to the needy districts. 

""' 
Economic Stabilisation programme 

212i. DR. JAYANTARONGPI:WIIIhI 
Mlnlsterof PlANNING AND PROGRAMME 

I~LEMENT ATION be pleased to state: 

(a) the number 0' people living below 
the poverty line during Sixth and Seventh 
Five Year Plans; State-wise; . 

(b) whether the first year of Economic 
Stabilisation programme has pushed down 
about 22.5 million additional persons below 
the poverty tine as revealed In the stUdy by 
Indian Council for Research in Intemational 
Economic Relations; 

(c) if so, the reasons therefor; 

(d) whether Government propose to 
make any modification in the Economic 
Stabilisation programme to Check this trend; 

(e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION MINISTER 
OF STATE IN THE MINISTRY OF NON-
CONVENSAT~AENERGYSOURCES 
(SHRI 5UKH RAM): (a) Planning Commis-
sion estimates number of people below 
poverty level for those years for which the 
results of the quinquennial survey on house-
hold consumer expenditure conducted by 
the National Sample Survey are available . 
The latest years fo'r which the data is avail-
able relateto 1977-78, 1983-84 and 1987-
88. The estimates of nurrber below poverty 
line show the trends in poverty during sixth 
and Seventh Five Yes Plans. The Statewise 
estimated number of prisons bel9w poverty 
line for these years is indicated in the state-
ment enclosed. 

(b) Govemment is aware of the study by 
the Indian Council for Research on interna-
tional Econorrnc Relations, New 08thl, 
wherein using certain 8SSUIJ1)tIons, It Is 
llllmated that about 22.5 milan people 
would be added to the povertr group In the 
c:ounII)' during the first year 01 the EconomIc 
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. Stablilation programme. The stray Is based 
on a very weak methodology and facts which 
are not statlstlcaDy variflable. The results 
could only be of speculative nature and 
conjeclural.. For a realistic assessment of 
the lrY1l8d of the programme one requires· 

estimates from National ~Ie Surreys 
belore and alier the Introducfton of the pro-
oram.me and the same are not available aI 
presen~ 

(c) to (f). Do not arise. 
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Installation of hanclpumps In Bihar 

2130. SHRI MAHAMMAD ALI ASHRAF 
FAlMI:Wllthe PRIME MINISTER be pleased 
to state: 

(a) the provision made in the 1991·92 
budget for the installation of handpumps in 
the rural areas of Bihar; 

(b) whether directives had been issued 
for installation of 200 handpumps in the 
areas of the state affected with gastroenteri· 
tis; and 

(c) If so, the number of handpumps 
Installed there upto 30 June, 1992? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOr· 
MENT) (SHRI UTIAMBHAI H. PATEL): (a) 
The Budget provision for 1991·92 for drink· 

and the total amount rs/eaSsd 10 Ills St_ 
during the above period; 

(c) whether a numberof installed plants 
are not unclinchlng properly or have gone 
out of order; and 

(~) if so, the reasons therefor?· 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANING AND PRO· 
GRAMME LIKE MENTION AND MINISTER 
OF·STATE IN ·THE MINISTRY OF NON· 
CONVENTIONAL ENERGY SOURCES 
(SHRI SUKH RAM): (a) The State Govern· 
ment of Assam have reported setting up of 
1134,982andB15family type biogasplants 
during the years 1989-90, 1990-91 and 1991· 
92, repetitively, under the Central scheme 
'National Project on Biegas Development'. 
Besides, Khadi and Village Industries Com-
mission (KVIC) have also set up biogas 
plants in the States. 

Ing water supply in rural areas was Rs. 29. 99 (b) Each biogas plant is eligible foreentraJ 
crores under AQcelerate Rural Water Supply subsidy, turn-kay job lee, promotional ineen-
Programme and Rs. 50.22 crores under tives, etc. The rates of central subsidy, 
State Sector Minimum Needs Programme ~ver, vary depending upon size of plants 
No separate budget provision is made 'Sr category QI beneficiaries and areas. During 
installation of handpur1J>s. the last three years, i.e. 1989-90to 1991·92, 

(b) No, Sir. 

(c) Does not arise. 

[English) 

Gobar Gas Plants In Assam 

2132. SHRI PROBIN DEKA: WillthJ 
PRIME MINISTER be pleased to state: 

(a) the details of Gobar Gas Plants 
installed in Assam during the lastthree years; 

(b) the central assistance foreach plant 

-_ alotal central assistance amounting about 
Rs. , 51 .4, lakhs was given to the State 
Government of Assam under the National 
Project on Biogas Development. 

(c) and (d). According to a recent survey 
study of biogas plants set up during the 
Seventh Five Year Plan period (1985·86 to 
1989-90) by National Council of Applied 
Economic Research (NCAER), New Delhi, 
about 87 percent plants were found in work-
ing order in the State of Assam. The study 
reported that the remaining plants were non 
functional due to v~ries technical, opera-
tional and social problems, such as non-
feeding of cattle dung slurry in the plant, 
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Improper construction of plants causing 
1Baka{JB of gas. coffOSlon of gas holders and 
pipeUnes. choking of inle(and Ottflet pipes. 

Complaint. of SUb-Standard Stationery 
Hem. of Kendrlya Shandar 

2133. SHRI RAMASHRA Y PRASAD 
SINGH: Win the PRIME MINISTER be 
pleased to state: 

(a) whether the Government have re-
. celved any corY1>lalnts about the supply of 

sub-standard stationery Items to 'Kendriya 
bhandar' and other Cooperative Stores such 
as Motl Nagar Cooperative Store, etc.; 

{b) if so, whether the Governmer1t have 
taken any action I this regard; 

(c) If so, the details thereof; and 

(d) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) Some c:omplaints 
have been received alleging supply of sub-
standard papers and stationery goods to the 
Kendril'a Bhandar. Complaints of such na-
ture against other co-operative stores are 
not being monitored by us. 

(b) to (d). These complaints have been 
looked Into at the appropriate levels and 
necessary remedial action action taken like 
discontinuing purchases from the suppliers 
concerned and banning them In extreme 
cases. 

Industries with Foreign Collaboration In 
Assam 

2134. SHRI UDDHAB BARMAN: Will 
the PRIME MINISTER be pl~ased to state: 

(a) the number ot Industrial establish-
ments In the State of Assam having ovetua 
collaborations at present; and 

(b) the names of the foreign collabora-
tors and their shares in percentage? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SMT. KRISHNA 
SAHI): (a) and (b). Approvals for foreign 
collaboration generally do not indicate loca-
tion of the projects to be set up under the . 
collaboration and accordingly. details of 
industrial projects set up with foreign coJ. 
laboration specific to a location are not cen-
trally maintained. 

Crisis In Match Manufacturing Units 

2135. SHRIB. RAJARAVIVARMA:WiII 
the PRIME MINISTER be pleased to state: 

(a) whether various match manufactur-
ing unison in Shivkasi are in crisis; 

(b) if so, the reasons therefor: and 

(c) the remedial steps taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRY) AND 
MINISTER OF STATE IN THE MINISTRY 
OF COMMERCE (PROF. P.J. KURIEN): (a) 
to (c). The Government has received repre-
sentation from South India Match Manufac-
turing Associai ion regarding difficulties faced 
by match manufacturing ·units In ~hivkasi 
area. They relate to the present structure of 
excise duty applicable to the match industry. 
The matter is under consideration of the 
Government. 
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Development Works In Public Sector 
Undertakings of GuJarat 

2136. SHRI CHANDRESH PATEL: Will 
the PRIME MINISTER be pleased to state: 

(a) whether some major development 
work has been undertaken in various public 
sector undertakings located in Gujarat dur-
ing the last three years; 

(b) if so, the progress made during the 
period in each of the public sector undertak-
Ings;and 

(c) the proposals to set up new public 

SI.No. NameotPSE 

1.1ndian Petro-chemicals ltd. 
35194 

2.NTC (Gujarat) ltd. 

(c) Setting up of new projects or expan-
, sion of existing projects in the Central Public 

sector are decided keeping into considera-
tion the techno-economic feasibility of the 
projects and availability of the resources 
together with the balanced reg ional develop-
ment of the country. 

[Translation] 

Non-Depositing of EPF by ~ndustrlal 
Undertaklwgs 

2137. SHRIMATI SHElLA GAUTAM; 
Will the Minister of LABOUR be ph~ased to 
state: 

(a) whethe~ some industrial undertak-

sector undertakings in Gujarat during 1992-
931 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY(DEPARTMENT 
OF HEAVY' INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERVIESES) (SHRI 
P.K. THUNGON): (a) and (b). Enterprise 
specific development works are being un-
dertaken by different public enterprises from 
time to time. However the capital expendi-
ture incurred on expansion, development 
and replacement, etc. during the last three 
years in each of the Central public sedor 
enterpises, having its registered public sec-
tor enterprises, having its registered office in 
the State of Gujarat, is given below: -

1990-91 

(Rs. in lakhs) 
Year 

1989-90 1988-89 

34472 34876 

68 40 13 

ings alongwith jute mills have failed to de-
posit the amount of current deductions and 
outstanding amount of Employes Provident 
Fund with the Regional Commissioner of 
Provident Fund, Calcutta; 

(b) if so, the details thereof; and 

(c) the action taken in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOAR): (a) Yes, Sir .. 

(b) As on 31.3.1992 an amount of Rs. 
25.57 crores was outstanding against 216 
(unexampled) factories/establishments 
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under the jurisdiction of Regional P.F. 
Convnissioner. West Bengal. 

(e) Necessary legal and penal action is 
being taken to recover the outstanding 
amount. 

[English] 

Development of NCES 

2138. SHRI M.V.V.S. MURTHY: Will 
the PRIME MINISTER be pleased to state: 
the amount earmarked for Non-Convention.1 
Energy SOurces and non-conventional power 
generation during the Eig hth Five Year Plan, 
State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME EMPlIMENTATJON OF NON-
CONVENTONAL ENERGY SOURCES 
(SHRI SUKH RAM): The Eighth Five Year 
Plan Proposals for Non-Conventional En-
ergy Sources and Non-Conventional Power 
generation are In the process of finalisation. 

Shifting of Associated Tyre Machinery 
LlmHed 

2139. SHRI RAM KAPSE: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Associated Tyre Ma-
chinery Limited of Katwa (Thane) has been 
shifted to Colmbattur In Tamil Nadu; 

(b) if so, the reasons therefor; 

(c) the number of workers rendered 
unemployed due to this shifting; and 

(d) the steps taken or proposed by the 
Govemment for rehabilitation of the unem-
ployed workers fo this company? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF LIMITED DEPARTMENT) (SHRIMATI 
KRISHNA SAHI): (a) No, Sir. 

(b) to (d) Do not arise. 

Consumer Cooperatives In Keral. 

2140. PROF. SAVITHRI LAKSH-
MANAN: Will the PRIME MINISTER be 
pleased to state: 

(a) the number of consumer coopera-
tive in urban areas established during the 
year 1991-92 in kerala; 

(b) the target fixed for the consumer co-
operatives during the 1991-93; 

(c) whether any financial aid is coming 
from outside for the functioning of these 
cooperatives; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDING AHMED) 
(a) to (d). Cooperation is a State subject. 
Information has been called for from the 
Government of Kerala and it is awaited. 

Bungling in Super Bazar 

2141. SHRI JANARDAN MISRA: Will 
the PRIME MINISTER be pleased to state: 

(a) whether there has been large scale 
bungling in the petal Nagar branch of Super 
Bazar. Delhi; 

(b) if so, the total amount Involved 
therein; 
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(c) wtMtther any action has been taken also been sought or any foralgn COIJ1)8nIM 
by the Government In this regard; invited for promotion of these projecIa; Md 

(b) • 80, the details thentof; and 

(e) • not, the raasons therafor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, OON· 
SUER AfFAIRS AND PUBLIC DISTRI· . 
BUT10N (SHRI KAMAlDDIN AHMED): (a) 
and (b). Yes .Sir. Super Bazar, Delhi has 
reported that a case of embezzlement of 
funds In connection witll suppJy of goods to 
Director, Indian AgricultUral Research Insti-
tute, Push, New Delhi during the period from 
1985 to 1992 on credit basis came to notice. 
The goods were allegedly issued on bogus 
Indents and were misappropriated by an 
employee of the stQre. An amount of about 
. As. 11. 771akhs in involved. 

(c) and (b). Yes Sir. Super Bazar, Delhi 
has informed that a First Information Report 

• waS lodged In the CrIme Branch, Deihl Po-
b .on 19.5.92. One erJ1)loyee of .Super 
Bazar and two other erJ1)loyees were ar-
rested by the Police and the case In being 
Investigated. The erJ1)loyee of Super bazaar 
has·aIso been suspended. 

(e) Does not arise. 

SettIng up of Petrochemical Comple¥" 

2142. SHRI SURENDER REDDY: Will 
the PRNE MINISTEA be pleased to state: 

(a) whetherthe Government have since 
approved the proposal for setting up of six 
petrochemical COf'I1)Iexes In the country; 

(b)' so, the pIacQs where these projects 
.... proposed to be eet up; 

(c) whether only foreign assistance has 

(d) if so, the details thel8Of? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICAlS AND FER'tl.-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
After a review of policyforseUing up of major 
petrochemical co!Tl)lex, Government have 
recently issued fresh guidelines to the pro-
motersJiicences of the foRowing Ilx petro-
chemical complexes for i_mentation of 
the projects: 

Proposed Location 

1. Gandhar Petrochemical Complex 
of IPel 
Gandhar (Gujarat) 

2. Haldia PetrochemIcaJ Co!Tl)lex, a 
joint sector pro;ect of 
Haldia (West Bengal) 
WBIDe 

3. Auraiya Petrochemical Complex of 
GAil 
Auraiya (U.P.) 

4. Vizag Petrochemical Complex of 
UB Petrochemicals Ltd. 
Visakhapatnam 
(Andhra Pradesh) 

5. Expansion of NOell'S Petrochemi-
cal Complex 
Thane-Belapur 
Road (Maharashtra) 

6. Assam petrochemical Complex or 
ASiDe 

. Assam 

(c) and (d). As per the available informa-
tion, the promoters of India project have 
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approached ADS, Manila,lFC, Washington 
etc. forfinancial19ans. Technical know-how, 
foreign collaboration approvals have been 
issued for Gandhar, Haldia, Auraiya and 
NOCll's Projects. 

Salampur Aromatic Complex 

2143. SHRI SANTOSH KUMAR 
GANGWAR: 

SHRI SATYA DEO SINGH: 

Will the PRIME MINISTER be pleased 
to state the stage at which the matter of 
appro~al to the technical collaboration and 
capital goods import for Salempur Aromatic 
Complex, Uttar Pradesh, stands at present. 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): The technI-
cal collaboration for the project has been 
approved in March. 1992. Capital Goods 
import will be governed by the liberalised 
provisions of Export and Import Policy 1992-
97 

Rural Development In Rajasthan 

2144. SHRIGIRDHARILALBHARGVA: 
Wi" the PRIME MINISTER be pleased to 
state: 

(a) the amount of assistance given to 
ihe Government of Rajasthan during 1992-
93 lor each 01 the rural development pro-
gramme; 

(b) the activities undertaken by the State 
Government under IRDP and Drought prone 
Area Programme and the amount spent on 
each of them so far; and 

(c) the employment opportunities cre-
ated in the State during 1 99 '-92? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H. PATEL): (a) 
The amount of assistance proposed to be 
given to the government of Rajasthan during 
1992-93 in respect of major centrally sPon-
sored programmes is as follows: -



223 Written AnswelS JULY 22, 1992 Written AnsKeIS 224 

1 0 co 0 en 0 
0 ~ 0 '<t II) 

IIIii)' C') ex) - N ex) ,...: 
.S!.c: co en en II) '<t 0 N co 
e~ 

,.._ 
II) N --§.S 

~ ..; 
"(~ 

a c:: 
.'! 
.!!2 b . 0 b 0 ." -II) -... 0 ~ 0 0 
"(II) ex) M 0 d .... .c: C\t c;; <Xl «i 0 
~~ M en ;:; iii <Xl 

§.s en M 

~..; 
"(~ 

0: 
0 e. cD 

(I) 

~ 
.... 

>- E lIS 
a. J:: 

E s::- E E en a. 
~ CD a: ~ nI CD 

II) E ::2- en Cl .... n; 

~ 
a. 0 Cl .... e Ci5 0 nI CD .... 
Qi c <Go: a. a. "0 > lIS III E c e ~~ 

'0' ~en ro ro 

~ 
>- (ij~ ~ (I) 

'iii -a. .... et E 
~o ro .... a: a. .... a: Cl ~et (I) 0 'E ... ~a: N a:~ c Qi ~ ~ a:- 0 "0 

~ 
0 ..... .... > 

~ 
"0(1) a: CD a. (I) III 
~E .... ~ E :E~ 

0 (I) 
lIS "0 ro lIS .s:::. (I) ~ 1:: 

~g, III Qi Cl et ::> 
Cl 5a. (I) 

~ ~ 00 III 

.Eel: ro 0 .... .... 0 ~ .., eta. 0 ..... 

. :=- ..... ..... ..... "> .2: 



225 Wrlten AnSW8ts ASADHA 31,1914 (SAKA) Written AnSw8ts 226 

(b) (I) Detailed activities undertaken 
undercroft during 1992-93 and the 
amount spent thereon is not avail-
able. 

(ii) Activities undertaken under 
OPAP relate to development of land 
water and forest resources. The 
amount spent on each of these 
activities are Rs. 7. 82 lakhs; Rs. 
10. 191akhs and Rs. 10.091akhs, 
respectively 

(c) There are mainly two employment 
programmesvlz.JRDPandJRY. During the 
year 1991-92, under the ARDP a total num-
ber of 1,31, 986 families were assisted with 
assets generating self-employment activi-
ties aOd under JRY a total of 387.63 lakhs 
mandays have been generated in Rajast-
han. 

Agrt-Buslness Consortium 

2145.SHRID. VENKATESWARARAO: 
Will the Minister of PLANNING AND PRO-
GRAMME IMPlEMENTATION be pleased 
to state: 

(a) whether United Nations Develop-
ment Prograrrvne has decided to assist the 
small farmers agri-business consortium in 
preparing strategies, plans and other details 
under a project designed to achieve full 
employment through diversification and 
commercialisation of agricultural and allied 
activities; 

(b) if so, whether any concrete pro-
gramme In this regard has been prepared; 

(c) If so, the what extent UNDP has 
agreed to assist: and 

(d) the total employment generated by 
such projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION ANO MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVETI()"JED ENERGY SOCCERS 
(SHRI SUKH RI-.M): {a) Yes, Sir. 

(b) and (c). The project entitled "Plan-
ning for Full Employment Strategies for the 
Small Farmers Agri Business Consortium" 
has been approved by the UNDP on 13.3 
1992. The Government irnple~nting agency 
is the M.S Swaminathan than Foundation, 
Madras and planning Commission is the 
executing agency. Total UNDP Inputs 
amount to $ 200,000. 

(d) The development objective of the 
project is to achieve near full employment in 
the districts where the project will be oper-
ated. 

Alleged Corruption Charges A9alnst 
Emigration Staff 

2146.SHRIRUPCHANDMURMU:WiII 
the Minister of LABOUR be pleased to state: 

(a) whether the enquiry conducted by 
the CBI into the alleged corruption charges 
against source officials of the Bombay based 
office, the protector of Emigrates has been 
completed; 

(b) if so, the details thereof; and 

(c) If not, the reasons therefor and the 
time by which the enquiry is likely'to be 
completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SING GHATWOAR): (a) Yes, Sir. 

(b) On receipt of information that offi-
cers of office of protector of Emigrants (POE), 
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Bembay were receiving illegal gratiflcatien
from various travel ag~nts ferprecessing t~e
cses ef emigrant~, the CBI conducted a
surpass check in that effice en 1Qth Febru-
ary, 1992. During the surprise check it was
feund that a number ot Recriting Agents had
come with the meney allegedly required to.
be paid to.the agents/teuts repertedly as per
lnstnictlons ef POE efflclals. The matter Is
under Investigatien ef the C. B. I.

(c) Does net arise.

Ferelgn TIe-UPS by Haldla Petre •
Chemicals Ltd.

2147. SHRI SHRAVAN KUMAR PATEL:
Will the PRIME MINISTER be pleased to.
state:

(a) whether the Haldla Petrechemlcals
Ltd. has signed three fereign tie-ups during
the last 2 months; and

(b) if se, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTil-
IZERS (OR. CHINT A MOHAN): (a) Ne agree-
ment has been signed as yet.

(b) Does net arise.

Study en ·Ferward Trading In Edible
Oils etc.

2148. SHRI SUDHIR GIRl: Will the
PRtME MINISTER be pleased to.state:

(a) whether a feadability study en re-
sumptlen ef ferward trading In edible eil, eil
seeds and oll cakes was cenducted by the
Forward Markets Cemmissien;

(b) H se, the whether report has been
submitted to.the Gevernment;

(c) if se, the main features efthereport;
and

(b) the reactlon ot the Gevernment
therete?

THE MINISTER OF STATE IN THE
MINISTRY CIVil SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION
(S~RIKAMAlDDIN AHMED): (a) to.(d). No.
Sir. The Ferward Markets Cemmlsslon, asa
part ef their normal administrative functiens,
has sent certain proposals suggesting com-
mencement ottorward trading Insome ofthe
major oil- seeds, edible oils and their cakes.
Gevemment has net taken any decision en
these suggestiens.

[TranSlation]

Japanese ~sslstance ef India

2149.SHRISIMONMARANDI:Willthe
PRIME MINISTER be pleased to.state:

(a) whether a team ot Indian Industrla~
istshad gene to.Japan and encouraged,the
Japanese entrepreneurs to. Invest In India;,

(b) if se, the incentives effered by the
delegatlen to.Japanese entrepreneurs;

. (c) the reaction ef the Japanese entre-
preneurs thereen; and

(d) the details ot the loan/assistance
likely to.be given byJapante Indiaduririglhe
current financial year?'

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL (DEPART OF
INDUSTRIAL DEVELOPMENl) (SHRIMAll
KRUSHNA SAHI): (a) to. (c). A businesa
delegatien accompanied the Finance Minis-
ter who. visited Japan from 8th April to 1211I1

April 1992. another de'legatlon of IndJal
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~dustrlalistsvisitedJapanfrom21stJuneto . ' ties Act, 1955, Registration certificate is
24thJune, 1992 to participate in the 15th required to be obtained by units handling
Joint meeting of Indla~apan Standing milk or milk products.above a certain quan-~ .
ColM'littee, During these visits the Indian tlty.
delegations highlighted the recent policy
reformsannounced by the Govt. of IndiaJind .
InvttedJapanese entrepreneurs to invest in

, Indiawhich was responded to favourably by
1hem.

(d) The Govt. of Japan has pledged a
lotal amount of Yen 111.9 billion at the
ConsortiumMeeting.

[English]

Re-LIcensing of MJlk Products

2150. SHRI NAWAl KISHORE RAI:
Willthe PRIME MINISTER be pleased to
state:

(a)whether the Government propose to
give a second thougttt to their policy of
dellcensing;

(b) whether apart from milk and milk
productswhich have been re-licensed some
otherHemsare also likely to be relicensed by
theGovernment;

(c) H so, the details thereof; and

(d) H not, the reasons therefor?

THE MINISTER OF STATE IN ·THE
MINISTRYOF INDUSTRY (DEPARTM ENT
OF INDUSTRIALDEVELOPMENT) (SHR 1-.
MATIKRISHNA SAHI): (a) No, Sir.

(b) Milk and milk products were de-
licensed under the new Industrial Policy.
Theycontinueto remain so.

,(Cl and (d). Under milk and milk prod-
uctsorderissued under Essential Comm~odi-

Changes In Indian Patent Act

2151. SHRIMATI MAlINI BHAl-
TACHARAYA:

SHRI MR~TYUNJAYA
NAYAK:

SHRIMATI
GOPALAN:

SUSEEA

Will the PRIME MINISTER be pleased
. to state:

(a) whether any changes In the Indian
Patent Act are being contemplated by the
Government; .

(b) if so, the details panda the reasons
therefor;

(c) whether intellectual property rights
are proposed to be extended to products as
well as processes in' pharmaceutical re-
search; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

Essential ccmmcdttles Special Provl·
slen Act, 1981

2152. SHRI ANAJOSHI: Will the PRIME
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MINISTER be pleased to state: 
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(a) whether Essential Commodities 
(Special provision Act), 1981 has encour-
aged corruption and harassment to the trad-
ers; 

(b) the number of cases booked, tried 
and found guilty under th is act in the last two 
years; and 

(c) the number of Government officers 

1990' 

No. of Raids made 134002 

No. of persons arrested 5984 

No. of persons persecuted 4866 

found indulging in corrupt practices during 
last two years? 
. THE MINISTER OF STATE IN THE 

MINISTRY OF CIVIL SUPPLIES CON-
SUMER AFFAIRS AND PUBliC DISTRI-
BUTION (SHRI KAMALUDDINAHMED): (a) 
No, Sir. 

(b) The action taken State Governments! 
UT Administrations under the Essential 
Commodities Act, 1955 during the years 
1990 & 1991 is as follows: -

1991 

166049 

5754 

6735 

Value of goods confiscated 2087.2 2576.06 
(Rs. in lakhs) 

(c) This Ministry does not maintain sta-
tistics regarding disciplinary and three case 
against Government officers. 

New Fertilizer Factory by K.R.I.B.H.C.O. 
Limited 

2154. PROF. UMMAREDDDY VE-
NKATESWARLU: Will the PRIME MINIS-
TER be pleased to state: 

(a) whether Mis. KRIBHCO Limited is 
planning to start some Fertiliser Factory in 
the country; 

(b) if so, whether any su,rvey has since 
been made and locations finalised; 

. Cc) whether there Is any proposal to start 
this factory in Sou-thorn parts 0 the country, 
preferably in Andhra Pradesh; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
ISERS (DR. CHINT A MOHAN): (a) and (b). 

• The following fertiliser projects are being 
planned by KRIBHCO: 

(I) Ammonia/lJrea projects in Tripura:. 

Two possible locations have been iden-
tified, one at Ramchandra Nagar near Agar-
tala and another near kumarghat. The de-
tailed survey 01 these two locations will be 
done as part of feasibility study. 

(II) Nitro: Phosphate project at Hazira: 

KRIBHCO has proposed to set tip a 
Nitrophosphate project at their Hazira Fertil-
iser Complex. This will be based on rock 
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phosphate and surplus ammonia expected 
to be available from Hazlra Complex. 

(III) AmmonialUrea plant on HBJ Pipe-
line: 

Gas forthis project, which is for produc-
tion of 1350 tones per day of ammonia and 
2200 tonnes per day of urea, has not ben 
allocated; 

(c) Mis. KRIBHCO has no proposal of 
starting any fertiliser factory In So Lith India. 

(d) Does not arise. 

[Translation] 

Use of Solar Energy as Fuel 

*2155. SHRI RAM PWAN PATEL: 
DR. SUDHIR RAY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government are mak-
ing arrangements to reduce the consump-
tion of gas based fuel and petrol by using 
solar energy; 

(b) if so, the detail thereof; and 

(c) the extent to which the solar energy 
is being used as fuel in India? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME PARLEMENTATION AND MIN-
ISTER-OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL . ENERGY 
SQURCES(SHRI SUKH RAM}: (a) Yes. Sir. 
Ministry of Non-Conventional energy Sources 
has supporting the development, demon-
stration and dissemination of varies types of 

. solar thermal and solar photovoltaic sys-

tems and devices for various applications 
resulting in reduction of consulT9tio!"s of 
different types of conventional fuel, such as 
gas, kerosene oil, fumace oil, coal, fuel-
wood. 

(b) and (c). Under Solar Thermal Pro-
grammes, 2.22 lakh sq. mirths. solarcoll8c-
tor area consisting of solar water heating 
systems, solar air heating systems, solar 
timber kilns, solar.drying systems and solar 
distillation systems have been installed upto 
31.3.92. In addition, 2.271akh solar cookers 
have been provided through ?ut the country 
in the same period. 

Under Solar Photovoltaic Demonstra-
tional Utilisation Programme, about 6,550 
fixed lighting units and about 2, SOO solar 
lanterns have been installed in the country 
upto 31.3.92. In addition, aboUl2,OOO house 
holds are estimated to have been provided 
with domestic lighting connections from 
centralised solar pho!ovollaic plants result-
ing in saving of kerosenes oilwhich is mainly 
used for lighting in rural area. Further, Dept!. 
of Telecommunications, Railways and Bor-
der Security Force are also suing solar 
photovoltaic power systems for various 
applications resulting in saving of diesel. 

[English] 

Coal Stock at the Pithead of Mines 

2156. SHRI MAHEH KANODIA: 
SHRIMATI SHEELA <SAUTAM: 

Will the M.inister of COAL be pleased to 
state: 

(a) the quantity 01 the coal stock.s lying 
at the pitheads of coal mines; and 

(b) the measures taken to clear it? 
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THE DEPUTY MINISTER IN THE (b) if so, the details thereof; 
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) According to Information fur- (c) the name of the institutions providing 
nlshed by Coal India Ltd. the accumulated funds for this programme; and 
coal stocks lying at pltheads of their coal 
mines as on 31.5.1992 was 43.549 million 
tonnes. 

(b) Following measures are being taken 
by coal companies to liquidate these pithead 
stocks: 

(i) Coal Available for rail loading is being 
further augmented by transporting to the 
railway sidings even coal stocks located at 
pit heads beyond 3 Kms from the Railway 
sidings. 

(ii) Despatches through captive modes 
like Rope-ways, Belts and Merry-Go-Round 
Systems are being augmented.· 

(iii) Since large stocks are available at 
road linked collieries, major consumers like 
Power Utilities and Cement Units have been 
advised to lift the availabe coal by road from 
such sources also. 

(iv) A scheme ha been launched "to 
release 20 million tonnes of coal from the 
pitheads to aU co~sumers, preference being 
given to actual users, without any sponsor-
ship. 

[Translation] 

Intensive Training Programme by 
National Productivity Council 

2157. SHRI RAJENDRAAGNIHOTRI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether any Intensive training pro-
gramme is being conducted by the National 
Productivity Council; 

(d) the name of the agency which is 
sponsoring tills programme? 

THE MINISTER OF STATE IN THE. 
MINISTRY OF INDUSTRY (DEPATMENT 
OF INDUSTRIAL DEPARTMENT) (SHRI-
M~TI KRISHNA SAHI): (a) and (b). yes, Sir. 
The National Productivity Council is organis-
ing two-year post Graduate Training Pro-
grammes in different disciplines such as 
Industrial Engg., Plant Engg., Industrial 
Pollution Prevention & Control and a corre-
spondence training course entitled 'National 
Certificate Examination in Supervision'. 

(c) and (d). The National productivity 
Council is sponsoring these programmes 
and expenditure thereon is met from its Non-
plan and Plan budget provisions. 

Power From Rice Husk 

2158. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Will the PRIME MINISTER be 
pleased to state: 

(a) whetherthecountry has succeded in 
generating power from rice husk; 

(b) if so, the details thereof; 

(c) the States where these plants are 
proposed to beset up for generating such 
power alongwith the generating capacity 
thereof; and 

(d) by when these plants are likely to be 
sat up location-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
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GRAMME IMPLEMENTATION AND MIN- (b) whether any memorandUm regard-
ISTER OF STATE IN TEH MINISTRY OF ing pension scheme for the junrallsts has 
NON CONVENTIONAL ENERGY been received by the Union Government; 
SOURCES(SHRISUKH RAM) (a) and (b). and 
yes, Sir. A 10.5 MW Rice Husk Byed Cap-
tlvePowerGeneratlonPlantweselupbyMl (c) If so, the details thereof and the 
s Oswal Agro Furance Ltd. at their works at reaction of the Government thereto? 
Dhunln Punjab In 1990. 

A 10 MW Fluldlsed Bed. combustion 
(FBC) Pilot Power Plant using surplus Rice 
Straw as fuel has also been set up at 
Julkhen near Patlala In Punjab. This Indige-
nous technology development project, a jOint 
effort of the Punjc:lb State Electricity Board, 
Bharat Heavy Electricals limited and thiS 
Ministry is the first project of this king in the 
world using rice straw as a fuel ror power 
generation. The pilot plant was recently 
commissioned and loaded upto 8.8 MW and 
then shut down for statutory inspections. 
The plant will become fully operational after 
the fort.hcomlng paddy harvest in November, 
1992 and thereafter operated extensive!y to 
optimise the plant performance and associ-
ated straw collection, baling, storage and 
taransport systems. 

(c) and (d). There are no Central Gov-
ernment proposals at present for replication 
of such projects. It is upto the State Govern-
ments and the Industry to take independent 
decisions for setting up similar projects 
depending on availability and utilisation of 
rice hulk/straw In the region. 

Pension Scheme for Journalists 

2159. SHRI RAINA TH SONKAR SHAS-
TRI: Will theoMinlster of LABOUR be pleased 
to state: 

. (a) whether the Union Government 
propose to introduce any pension scheme 
for the Journalists; If so, the details thereof; 

THE DEPUTY MINISTER IN THE 
MINISTRY· OF LABOUR (SHRI PABAN 
SINGH GHA TOWAR): (a) The Central Board 
of Trustees, Employees' Provident Fund, 
have recommended Introduction of a suit-
able Pension Scheme forthe BPF subscrb-.. 
ers Including joumallsts. The recommenda-
tions of the Board ar under consideration of . 
the Government. The Scheme provides for 
payment of mo.nthly pension In the case fo 
superannuation retirement, death, perma-
nent disablement etc. 

(b) Ye~,Sir. 

(c) Delhi State Newspaper Employees 
Federation, Indian of working Jumallsts etc. 
havedemandedforpensi~n as a 'third bene-
fit'. The Pension Scheme under considera-
tion of the Government Is I lieu of contribu-
tory provident fund. Therefore the demahd is 
outside the scope of the recommendation 
made by the Central Board of Trustees. 

[English] 

Project SpecifiC Bond. 

2160. SHRI ANKUSHRAO RAOSHEB 
TOPE: Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether the Govemment of Mahar-
ashtra has submitted any proposal to float 
Project Specific Bonds to the Planning 
Commission for approval; 
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(b) If so, the details thereof; 

Cc) whether the approval has been 
accorded; and 

(d) If not, the reasons thereof and the 
time by which the approval is likely to be 
accorded? 

THE MINISTER OF STAET IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATI;: IN THE MINISTRY OF 
NON CONVERTIONAL ENERGY SO-
WACES) (SHRI SUKH RAM): (a) Yes, Sir. 

(b) According to the proposal submitted 
by the State, Maharashtra has ultimate tar-
get of about 70. 611akh hectares to be broug ht 
under irrigation. About 50% of this irrigation 
potential, estimated in 1962, has been 
achieved with an investment of about Rs. 
4620 crores by the end of the Seventh Plan. 
Of the balance, cost of Rs. 4800 crores, the 
Govemment of Maharashtra provides an 
outlay of Rs. 300 - Rs. 350 crores annually. 
Augmentation of resources through alterna-
tive ways such as public borrowings has 
become imperative, according to the pro-
posal. The Govemment of Maharashtra 
considers that a minimum of Rs. 750 crores 
will have to be raised during the Eighth Plan 
and the efforts can be stepped up further 
during the Ninth Plan to raise another Rs. 
1500 crores or so for this purpose. 

(c) and (d). The total investible resources 
for mark~t borrowings programme, both for 
Central and State Governments are limited. 
Sinte market resistance was developing to 
the absorption of even Central public Sector 
undertakings (PSUS) bonds, it has been 
found difficult to extend the scheme to cover 
State PSUs. However, if an area and project-
specific scheme, which can e'stablish addi· 

tionality, can be Introduced, Ih dsmand lor 
issue of such bonds may be examined. 

Electrification of Villages Through 
Non-Conventional Energy Sources In 

Gujarat 

2161. DR. AMRIT LAL KALiDAS 
PATEL: Will the PRIME MINISTER tie 
pleased to state: 

(a) the number of villages, in GujC\rat 
waich have been electrified through non-
conventional, power, district-wise; 

(b) the number of village & proposed tel 
be included and the amount allocated to the 
State During the Eighth Five year Plan; and 

(c) the details regarding the generation 
of non-conventional energy by means of 
solar, wind, waves etc. in the State, district-
wise? 

THE MINISTER OF STATE 'OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN· 
ISTER OF STAE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGV SURCES 
(SHRI SUKH RAM: (a) Three villages in 
Gujarat have beerr fully electrified trough 
non-conventional energy sources. Two of 
these villages are in Kheda district and one 
in Pachmahals district. In addition, 374 vil-
lages have been provided with solar pho-
tovoltaic street lights upto the end of 1991. 

(b) Proposals for the Eighth five Year 
Plan are in the process of finalisation. 

(c) Status 01 district-wise generation 
capacity installed through non-conventional 
energy sources is given in the enclosed 
Statement. 
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Introduction of Disgester (Blogas) 
Engines 

2162. SHRI K. THULASIAH VAN-
DAYAR: Will the PIME MINISTER bepJeased 
to state: 

(a) steps being taken to encourage 
DGester(Biogas) engines as a1temate source 
of power and to save fual i~ the country; 

(b) whethertests carried out have proved 
that Bio-gas engines are fuel efficient and 
cause less pollution; 

(c) If so, the details ot the ~ompanies 
who have offered to introduce these engines 
In the market; and 

(d) whether the Government propose to 
provide any subsidy/special concession to 
the manutacturers fa these engines? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME INYLEMENTATION AND MINIS-

. TER OF STATE IN THE MINISTRY OF NON 
CONVENTONAL ENERGY SOUR9ES 
(SHRI SUKH RAM): (a) Steps taken to pro-
mote dual-fuel (Biogas) engines include, 

, Inter-81ia, a provision tor meeting 50 percent 
of the cost of conversion kit and 2 or 3 
balloons for storing about 3 to 4 cubic metres 

'of biogas subject to a max)mum of a total of 
As. 2801- per case. Besides, Central subsidy 
amounting upto a maximum of Rs. 5000/- is 
provided for setting up bigger capacity plants, 
i.e. 8 to 15 cubic metres per days gas pro-
duction capacity for running dual-duel en-
gines. 

(b) Yes, Sir. 

(c) There are about 3 main manufactur-
ers who are marketing dual-fuel (Biogas) 
engines In the country. 

(d) The Government have been pr0vid-
ing full exemption from levy of central.xdu 
duty on biogas engines, There Is, however, 
no proposal under consideration for pr0vid-
Ing any subsidy to the manufacturers of 
these engines. 

Pak's Purchase of SU-27 Fighters from 
Russia 

,2163. SHRI RAM SAGAR: Will the 
PRIME MINISTER be pleased to state: 

(a) whether attention of the Govern-
ment has been drawn to the new. item 
regarding Pakistan's attempts to buy SU-27 
fighterfrom Russia as appeared in the Indian 
Express dated June 8, 1992; and 

(b) if so, the reaction of the government 
thereto? 

THE MiNISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFA1RS (SHRI 
R. L. BHATIA): '(a) Yes, Sir. 

(b) Government constantly monitor all 
developments having a bearing on India's 
security and take necessary measures to 
safet!uard it. 

Honorarium to Government servants 

2164. DR. G.L. KANAWIA: Will the 
PRIME MINISTER be pleased to state: 

(a) the criteria fixed for sanctioning of 
honorarium to the government employees 
for their extra duties; and 

(b) whether class-I, and class-II officers 
are also entitled for honorarium? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONN~L, PUBLIC 
GRIEVANCES ANDPENSONS(SHRIMATI 
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MARGARET At VA): (a) As per the criteria Doctors who have Joined the Civil Services 
laid down under F;.R. 46 (b), the Central. during the last three years; and 
Government 'may grant or permit a Govem-
ment servant to receive or Intermittent in (c) the reasons tor the professionals 
character arfd either so laborious or of such entaring Civil Services? 
special merit as to Justify a special reward. 

(b) Yes, Sir. 

Engl.,.. ... and Doctora optea for Civil 
Services 

2165.SHRIMATIGI~IJADEVI:Wlllthe 

PRIME MINISTER be pleased to state: 

(a) whether a trend of Joining the Civil 
Services by the Engineers Doctors has 
been picking up; 

(b) If so, the number of Engineers and 

Discipline 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANDPENSION$(SHRIMATI 
MARGARET ALVA): (a) and (b). Recruit-
ment to a large number of Civil Services Is 
made through the annual Civil services 
Examination conducted by U.P.S.C. Admis-
sion to the Examination Is open to graduates 
in any discipline who fulfil the prescribed 
eligibility conditions. The number of Engi-
neers and Doctors recommended for ap-
pointment on the basis of Civil Services 
Examinations held in 1987, 1988and 1989 Is 
given below: 

Year of Examination 

1987 1988 1989 

Doctors 38 

Engineers 175 

(c) The right to practice any profession 
or to carry on any occupation, tra.de or busi-
ness is one of the fundamental rlgh~s en-
shrined In the Constitution. Hence Engi-
neers and Doctors have a right to choose a 
pro-fesslon of their choice and they can not 
be prevented from exercising their 
constitutional rights. 

Prof ... lonal. Went Abroad for Employ-
ment 

2166. DR. VASANT NIWANTH1 
PAWAR: WUI the Minister of LABOUR be 
eleased to state: 

31 30 

233 244 

(a) the number of professionals who 
migrated to foreign countries for e"1>'oy-
ment during the last three years profession-
wise and country-wise; and 

(b) the steps taken to curb the emigra-
tion 01 such professionals? 

THE DEPUTY MNISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH 
GHATOWAR): (a) Ministry of Iabouradmlni-
sters the Emigration Act, 1983 which regu-
lates deployment 01 workers abroad on 
contractual basis. Emigration clearance Is 
given to those whose passports are en-
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dorsed 'Emigration Check Required'. The 
professionals \liz. Doctors, Engineers, Char-
tered Accountants, etc. are not required to 
obtian Emigration Clearance as their pass-
ports are endorsed 'Emigration Check Not 
Required'. As such, the statistics of profes-
sionals who migrated to foreign countries for 
employment is not maintained by the Minis-
try. 

(b) The Information Is being collected 
and will be laid on the Table of the House. 

Device to Destroy Bacteria 

2167. SHRI GEORGE FERNANDES: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether scientists at the Industrial 
Toxicology Research Centre In Locknow 
have developed an electronic device that 
kills bacteria and virus In drinking water In 15 
minutes; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SINCE AND TECHNOLOGY. 
DEPARTMENT OF ELECRRONICS AND 
DEPARTMENT OF OCAN DEVELOP-
MENT) (SHRI RANJA RAJAN 
KUMARAMANGALAM): (a) and (b). Indus-
trial Toxicology Research Centre (BACT -0 
- KILL) for disinfection of bacteria (coliform) 
upto 90,000 MPN (Most probable Nurroer) 
upto milli litres and six different kinds of 
viruses, in drinking water. 

The electronic gadget with specially 
designed electrodes Is based on the prin-
ciple of anodic oxidation. When current is 
passed through the electrodes, anodic oxy-
gen produced and vlntses,. It takes about 7-

10 minutes for disinfection of bacteria In 8-1 0 
litres of water and 15-20 minutes fordislnfec-
tion of viruses in 500ml of water. 

Petro Chemical Complex In Punjab 

2168. SHRI KAMALCHOUDHARY:WdJ 
the PRIME MINISTER be pleased to state: 

(a) whether there is any proposal for 
setting up a petro-chemicals complex In 
Punjab; 

(b) if so, the details'thereof; and 

(c) the location of the proposed project? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) to (c). 
The setting up of the Petrochemical Com-
plex in Punjab is linked with the establish-
ment of the Karnal Refinery. It may be pos-
sible to consider "Setting up of such a corn-
plex in the 9th Plan period having regard to 
availability feed stock and other techno-
economic aspects. 

[ Translation} 

Scope of Small Scale Indust ..... 

2169. SHRI VILAS MUTIERMWAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there Is any proposal for 
expansion of scope of small scale Industries 
and to encourge them to meet the demand of 
consurnergoods;and 

(b) if so, the details thereof? 

THE MINISTER OF STAE IN THE 
MINISTRYOF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
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AGRO AND RURAL INDUSTRIES) (PROF. 
P.J. KURIEN): (a) and (b). As per Gazette 
Notification No. So. 232 (e) dated 2nd April, 
1991, Government have, inter-alia, enhanced 

. the limit of investment in fixed assets in plant 
and machinery of small scale industrial 
undertaking from Rs. 35 lakhs to Rs. 60 
lakhs and that of ancillary industrial under-
taking from Rs. 45 lakhs to Rs. 75 lakhs. In 
the Policy measures for promoting and 
stregthening small, tiny and village enter-
prises laid in Parliament on 6.8 91, a number 
of facilities and incentives to small scale 
Industrial units have been mentioned. These 
measures are Intended to encourage and 
when the scope of small scale industrtal 
units including those manufacturing con-
sumer goods in India. . 

[English] 

ElectronicsCommission 

2170. SHRI CHENTAN P.S. CHAUHAN: 
Will the PRIME "MINISTER be pleased to 
state: 

(a) whetherthe Government have con-
sidered the views of the EleCtronics Com-
mission with regard to the import 0 technol-
ogy;and 

(b) if so, the details thereof and the 
decision of the Government thereon? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF PARLIAMENTARY AFFAIS 
AND MiNISTER OF STATE IN THE MINIS-
TRY OF TECHONLOGY (DEPARTMENT 
OF ELECTRONICS AND DEPARTMENT 
OF OCEAN DE VE LOPMENT) (SHRI RAN-
GANGAJAN KUMARAMANGALAM): (a) 
and (b). The import of technology is gov-
erned by the Industrial policy of the Govern-
ment announced on 24.7.1991. As the Elec-
tronics Commission was wounq up in May. 

1989. the question of getting the views of the 
Commission does not arise. 

Extension 0 Special P. D. S. to 
-rripura 

2171. SHRIMATI BIBHU KUMARI DEVI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether any tribal areas in Tripura 
have been identified forthe purpose of pro-
viding food 'and other consumer items at 
comparatively higher subsidy; 

(b) if so, the details thereof; and 

(c) the steps contemplated to extend 
the special PDS to Tripura Tribal areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPL YIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMAL UDDIN AHMED): (a) 
to (c). All the 18 Development Blocks in 
Tripura are covered partially by the Inte-
grated Tribal Development Projects (ITDP) 
scheme. In ITDP areas, wheat and rice are 
issued at rates which are Rs. SOl-per quintal 
lowerthan the normal Central Issue Price for 
the Public Distribution System (PDS). This 
subsidy is in addition to the 9.eneral subsidy 
borne by the Central Government for supply 
of foodgrains through the PDS. Under the 
Revamped PDS scheme, the Government 
of Tripura has opened 32 additional Fair 
Price Shops (FPS) and issued 17995 addi-
tional rAtion cads in orderto improve acces-

. sibility and coverage in the areas covered by 
the ITOPs. 

Interest Bearing Bonds Scheme 

2172. SHRI AJOY MUKHOPADYAY: 
Will the Minister of LABOUR be pleased to 
state: 
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(a) whether the Government propose to 
float special interest bearing bonds scheme 

for the employees and workers who are 
likely to be retrenched due to the neW eco-

link canal between Ganga and Bramaputr.,. 
was also discussed during the visit: and 

(d) if so, the outcome thereof? 

nomic policy: 

(b) if so. the details thereof; and 

(C) if not. the measures proposed to be 
faken fo safeguard the interest of the work-
ers? 

TEH DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) and (b). No deci-
sion has been taken by the Government on 
any specific proposal to float Special Interest 
Bearing Bonds. 

(c) The statement on new industrial 
policy of 24th July, of labour enhance their 
welfare and equip them in all respects todeal 
with inevitability of technological change. 
Labour will be made an equal partner in 
progress and prosperity. Workers' participa- . 
tion in management will be promoted. Work-
ers' cooperatives will be encouraged to 
participate in packages designed to turn 
arounds sick companies. Intensive training, 
skill development and upgradation pro-
grammes will be launched. 

Resumption of Railway Links with 
Bangladesh 

2173.DR.SUDHIRRAY:WillthePRIME 
MINISTER be pleased to state: 

(a) whether the issue of resumption of 
railway links with Banglades~ was discussed 
during the recent visit by the prime Minister 
of that country; 

(b) if so the outcome thereof; 

(c) whether the issue of construction of 

THE MINISTER OF STA TE IN THE 
MINIS TR YOF EXTERNAL AFFAIRS (SHRI 
A.L BHATIA) : (a) No. Sir. 

(b) Does not arise. 

(c) and (d). The issue was not discussed 
specifically. However, the two prime Minis-
ters agreed as was stated in the Joint Com-
munique that an equitable, long term and 
comprehensive arrangement for sharing the 
flows of the Ganga. Tests. and other major 
rivers. evolved through mutual discussions 
would serve the best interest of the people of 
the two countries. 

Exemption From ESI Act 

2174.SHRIM. R.AMAl'JNARAI:Wilithe 
Minister of LABOUR be pleased to state: 

(a) the policy of the Government for 
giving the exemption from ESI Act; 

(b) the names of public sector undertak-
ings from where the trade unions have rep-
resented from ESI exemption State-wise 
and Union Territory-wise: and 

(c) the action taken by the Govemment 
in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGHGHATOWAR): (a) A formal applica-
tion for grant of exemption underthe ESI Act 
is required to be submitted by the Manage-
ment to the appropriate GovernmElnt. The 
representation of the trade union about 
exemption is considered only if It is sup-
ported by the concerned management. 
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mption is granted to the factorieslestab-
ments if their e01>loyees are found to be 
eceipt of benefits substantially similar or 

rior to the benefits provided under the 
I Act. 

(b) and (c). UndertheESIAct, the State 
blic Sector Undertakings are required to 
ek exemption from the State Government. 
erefore, the names of the State Public 
tor Undertakings from where the trade 

, ons h~ve represented for exemption are 
~ot available. As regard the Central Public 
ftl 
~or Undertakings, the required informa-
lion is being collected and will be laid on the 
lable of the House. 

Non-Availability of penicillin 

2175. SHRI HARI KISHORE SINGH: 
DR. D. VENKATESWARE 

RAO: 
SHRI R. SURENDER REDDY: 

Will the PRIME MINISTER be pleased 
Ie state: 

(a) wether many units, manufacturing 
!jntibiotics, have been forced to discontinue 
iheiroperation because of non-availability of 
I>enicillin; 

(b) if so, the details thereof; and 

(c) the steps taken or Proposed to be' 
laken to remedy the situation? 

THE MINISTER OF STATE IN THE 

Rotation of Members of Cat 

2176. SHRI MODAN LAL KHURANA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the members of Central 
Administrative Tribunal are rotated periodi-
cally; 

(b) if so, the details thereot; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MIISTRY OF PERSONNEL, PUBLIC 
GRIEVENCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a)to (c). No, Sir. There 
is nor provision in the Administrative Tribu-
nals Act, 1985 to transfer members periodi-
cally from the bench to another. However as 
per provision of section 5(4) (b) of the Admin-
istrative Tribunals Act, 1985, the Chairman, 
Central Administrative Tribunal has the power 
to transfer Members from one Bench to 
other. 

Diplomatic Relations 

2177. DR. RAMESH CHAND 
TOMAR: 

SHRIMATI BHAWANA 
CHIKHLlA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the names of the countries with 
whom India has no diplomatic relations; 

IIIINISTRY OF CHIMACALS AND FERTIL- (b) whether Indian passport holders are 
~ERS (DR. CHINTA MOHAN): (a) No such permitted to Visit these countries. 
~stance has come to the notice of the Gov-
bmment. (c) i! not, the reasons therefor; and 

(b) and (c). Does not arise. (d) the names of the countries with 
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whom India has resumed its diplomatic rela- MINISTRY OF RURAL DEVELOPMENT 
tions during he last two years? (SHRt UTTAMBHAt H. PATEL): (a) Yes, Sir. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R. L. BHATIA): (a) India does not have 
diplomatic relations with the following coun· 
tries: 

1. Fiji 

2. Federated states of Micronesia 

3. Honduras 

4. liechtenstein 

5. Marshall Islands 

6. South Africa 

(b) Yes. Indian passport holders can 
visit these countries. 

(c) Not applicable 

(d) with none, Sir 

Funds for Installation of Hand 
Pumps In Gujarat 

(b) As against the request of Rs. 5. 32 
crores for installation of 2127 handpumps for 
Scheduled Castes and Scheduled Tribes. 
the Central Govt had released a sum of Rs 
:1c:rores In 1991-92 for 1500 handpumps In 
rural areas as part of Dr Baba Saheb Am-
bedkar Centenary Programme. As regards 
drought hit areas. the State Govt in the 
Memorandum submitted for Drought Relief 
ASSistance had inter-alia requested for Rs 
7.56 crores for 3473 handpumps fordrinking 
water in 2258 Villages. It was decIded that 
the State Govt. may meet the expenditure 
out of Calamity Relief Fund and out of nor-
mal Plan programme funds. 

(c) 242 handpumps have been installed 
under the programme for supply of drinking 
water to SCs/STs and 2529 in drought hit 
areas. 

Talcher Unit of F.C.L. 

2179. SHRt'SNADIHAN BHAGWAN 
THORAT: Will the PRIME MINISTER be 
pleased to state: 

(a) whether attention of the Govern· 
2178. SHRI GABHAJI MANGAJI ment has been drawn to the news report ' 

THAKORE: Will the PRIME MINISTER be appearing in the Indian Express, dated 21 
pleased to state: June 1992 underthecaption "Poormanage· 

men!. irregular power supply -FCl's Talcher 
(a) whether the Government of Gujarat unit faces closer", 

has requested to prOVide funds for installa· 
tion of hand pumps in rural areas and.also in (b) if so, the facts thereof: 
draught hit area: 

(c) thE! other public sector fertilizer units 
(b) if so, the details thereof: and likely to be closed down: and 

(c) the number of hand pumps installed (d) the remedial steps proposed to be 
there so far? taken in the matter? 

THE MINISTER OF STATE IN THE THE MINISTER .OF STATE IN THE 
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MINISTRY OF CHEMICLS FERTILIZERS (a) whether the Planning Commission 
(OR. CHINTA MOHAN): (a) Yes, Sir. has recommended for a national population 

Policy in order to contain population growth; 
Cb) the Talcher plant has not been 

performing satisfactorily since inception due 
to several reasons which include equipment 
and design imbalance, poor quality of coal. 
shortage of power and quality of power supply 
etc. There is no decision to close down the 
Talcher plant. No special grant has been 
provided by the Govemment forthe Rama-
gundam unit. 

Cc) No such decision has been !aken by 
the Govemment. 1 

(d) The Fertilizer Corporation of India 
Limited (FCI) has submitted detailed pro-
posals regarding rehabilitation/revamp of the 
various units including Talcher and also for 
financial restructuring of the company. The 
final outcome of these proposals WOUld, 
however, depend on their financial and tech-
nical viability, allocation of funds through 
budgetary sources as also deliberations of 
the Tripartits Commitee on Chemical Indus-
try. The company has also referred its case 
to Board for Industrial and Financial Re-
itructuring (BIFR). The company has been 
given extra allowance in consumption norms 
and capacity utilization in respect of Rama-
gundam and Talcher units under the Reten-
tion price-Cum-Subsidy Scheme in view of 
the vintage of these plants. The company is 
also being paid its subsidy dues regularly. 

national Population Policy 

2180. SHRI MANIKRAO HODL YA 
GAVIT: 

SHRI RA. SURENDER 
REDDY: 

Will the MINISTER OF PLANNING 
ANDPROGRAMME IMPLEMENTATION be 
pleased to state: 

(b) if so, the features thereof; 

(c) whether the Government propose to 
introduce this policy; and 

(d) if so, the time by which it is likely to 
be introduced? 

THE MINISTER OF STAE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON - CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) Yes, Sir. 

(b) to (d). Planning Commission has 
constituted a Committee of the National 
Development Council on Population under 
the chairmanship of Shri K. Karunakaran, 
Chief Minister, Kerala to suggest appropri-
ate formulation of National Population Policy 
and to identify and recommend suitable 
mechanism (s) for a continuous review and 
monitoring olthe implementation of National 
Population Policy and Intervention strate-
gies recommended therein. The recommen-
dations of the NDC Committee on Popula-
tion are yet to be finalised. 

Education Facilities to Children of 
Employees 

2181. SHRIMA TI KRISHNENDRA 
KAUR(DEEPA): Will the PRIME MINISTER 
be pleased to state: 

(a) whelherthe Government have lifted 
pay restriction with regard to provision of 
children education facilities to its employ-
ees;and 

(b) if so, the details thereof? 
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THE MINISTER OF STATE IN THE of the srte for polymetallic modules and the 
MINISTRY OF PERSONNEL, PUBLIC initial phase of development of the deep 
GREVANCESAND PENSIONS (SHRIMA TI seabed mining system for their haulage and 
MARGARET ALVA): (a) Yes, Sir. the process technologies for recovery of 

copper, cobalt and nickel from the nodules 
(b) In pursuance of the recommenda-

tions of the IVth Pay Commission, orders 
were issued on 31.12.87tothe effect that all 
Central Govemmentemployees without any 
pay limit are entrtled to CEA. reimburse ment 
of tullan fee and Hostel Subsidy w.e.f. 1.12. 
87 subject tofulfilment of conditions regulat-
ing the grant of these concessions. 

Extraction of Metalic Deposits 

2182. SHRI CHANDULAL CHAN-
DRAKAR: Will the PRIME MINISTER be 
pleased to state: 

(a)whethertheGovemmenthavedrawn 
up any programme to tap large quantity of 
metalic modules deposits trapped in the 
ocean bed, if so, the details thereof: 

(b) the amount spent so far for extract-
ing metalic deposits from sea bed; 

(c) whether first stage of extracting 
metals has been delayed, if so, the reasons 
therefor; and 

(d) whether the equipments for drudg-
ing nave remained idle or under utilised, if 
so, the reasons therefor? 

THE MINISTER OF STAE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELCTIONS AND DE-
PARTMENTOF OCEAN DEVELOPMENT) 
(SHRI RANGARAJIAN KUMARAMANGA-
LAM): (a) Yes, Sir. India was allotted an 
exclusive mine site in the Central Indian 
()ce.ar in 1987. The survey and exploration 

are in progress. 

(b) A sum of Rs. 39.49 crores was spent 
upto 31.3. 1992 on research and develop-
ment programmes to support the activities at 
para (a) above. 

(c) and (d) No, Sir. 

Sector-wise Plan Outlay for 1991-92 

2183. SHRI RATILAL VARMA: 
SHRI N.K. BALlYAN: 

Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the sector-wise plan oUilayfor 1991-
92 and comparative figures of the previous 
year, State-wise; 

(b) the target fixed for the agriculture 
and industrial production in the said plan; 
and 

(c) the rate of growth achieved? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVANTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) and (b) 
The details are contained in the Annual Plan 
documents for 1991-92 and for 1992-93 r 

copies for which have been made availabl~ . 
to Hon'ble members. 

(c) The relevant data for the year 1991-
92 are not available. 
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Bungling In Employment 

2184 SHRI JEEWAN SHARMA: Will 
the PRIME MINISTER be pleased to state: 

Ca) whether the attention-of the Govern-
ment has been drawn to the news item "SC 
berates bungling in employment" appearing 
In the Indian Express of February 13, 1992; 

(b) if so, the salient points brought out 
therein and the action taken thereon; 

(c) whether cases of fraudulent fake 
recruitment in Govemment departments have 
come to light in the recent past; and 

(d) if so, the details thereof nd the action 
taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MGARET ALVA): (a) to (d) The Supreme 
Court decried the illegal practice of engaging 
casual workers without their names being 
obtained from the employment exchange 
and subsequently regularising heir services 
The existing policy is if]. line with the judge-
ment and no further action is recruitment, il 
any, is not centrally available. 

[Translation] 

Licences of FPS 

2185 SHRI MUMT AZ ANSARI: Will the 
PRIME MINISTER be pleaseCtlo state: 

(a) whether the Government have can-
celled licences of 1500 Fair Price Shops in 
Delhi; 

(b) if so, the reasons therefor; 

(c) whether the Government have 

launched such a campaign in whole of the 
country; 

(d) if so, the State-wise number of the 
shops, the licences of which have been 
cancelled during this year; and 

(e) if not, whether the Government pro-
pose to formulate a scheme of cancelling the 
licences of those shops in the country which 
are selling items in black market? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPLlES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): (a) 
No, Sir. 

(b) Does not arise. 

(c) to (e). The implementation of the 
Public Distribution ~ystem (PDS) is done by 
the State GovernrnentlUT Administrations 
including decisions regarding opening offair 
price shops, licencing of lair price shops, 
cancellation and inspection offairprice shops 
and enlorcement 01 the provisions under the 
essential Commodities Act. The State Gov-
ernment officers regularly inspect fair price 
shops to oversee the supply and distriction 
01 PDS items, to the consumers and also to 
curb unlairtrade practices indulged in by the 
Fair Price Shop owners, prevent diversion of 
PDS commodities into the open mari<etAction 
as per law is taken 01 the StateslUT Admini-
strations in the course 01 PDS administration 
Information regarding licences of Fair Price 
Shop's cancelled by the States/UTs during 
this year is not maintained in this Ministry. 

Closed Mills 

2186. DR P.R. GANGWAR: Will the 
PRIMME MINISTER be pleased to state: 

(a) whether the Government propose to 
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c\ose down the loss incurring mills; (a) whether the posts reserved tor the 
Scheduled Castes and Scheduled "Tribes 

(b) if sO,the number of such mills State- under CMC have been filled up; 

wise; and 

(C) the number of mills out of them 
proposed to be revived by the Government 
State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENDUSTRIES) (SHRI 
P.K. THUNGON): (a) to (c). There is no 
proposal at present to close down any of the 
public sector units. However, the Govern-
ment ha'J'e identified 54 public sector indus-
trial units which are ca~90rised as sick and 
are referable to BIFR underthe provisions of 
SICA for formulation of revival/rer.abilitation 
schemes for these enterprises. 

SC/sT Posts In Computer Maintenance 
Corporation 

2187 SHRI BHUBANESHWAR 
PRASAD MEHTA: Will the PRIME MINIS· 
TER be pleased to state: 

category No. of Posts 

SC 54 

5T 27 

(c) to (e). Despite relaxations and con· 
cessions as perGovemmentguidelines, the 
required nUnDer of SC/S1 candidates were 
not available. However, various sleps such 
as newspaper advertisements, campus in-
terviews are being taken to make up the 
shortfall wtthin the shortest possible time. 

(b) if so, the details thereof; 

(c) whether action is being taken by the 
Government lorlillin9 upthe remaining posts 
at an early date; 

(d) ifso, the time by which Ihe said posts 
are likely 0 filled LiP: and 

(e) if not, the reasons therefor? 

THE MINISTER OF STAE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE & TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) and (b). There 
has been shrotfall in filling up of posts re-
serVed lor S:heduled Castes (SC) and 
Scheduled Tribes (ST) in CMC Ltd. during 
the period (1.4.91 to 31.3.92) The details are 
given below:· 

Actual recruitment balancs 

3 51 

2 25 

Assistance for Land Aefonns in Orissa 

2188. SHRI SRIKANT AJENA: Will the 
PRIME MINISTER be pleased to state: 

(a) whet her the Government propose to 
provide special assistance for the land re-
forms in Orissa; and 
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(b) it so, the dataUs thereo1'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a) 
and (b). Central Assistance is being pro-
vided to all State Governments, including 
Orissa under land reforms schemes. During 
1991-92. Central assistance of Rs. 24.00 
lakhs under the scheme of Financial Assis-
tance to Assignees of Ceiling Surplus Land 
and Rs. 55.215 lakhs under the scheme of 
Strengthening of Revenue administration and 
IJpdating of Land Records was provided to 
brissa. There is no proposal for providing 
special assistance to Orissa. 

[English] 

Mlcro-Hydel Projects In Kerala 

2189. SHRI V.S. VIJAYARAGHAVAN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Union Government have 
received any proposal frQmthe Government 
of Kerala for setting up fa Micro-Hydel Proj-
ItCIs in the State; and 

(b) if so, the details and the action taken 
by the Government thereon? 

THE MINISTER OF STATE OF THE 
~INISTRY OF PLANNING AND PRO-· 
!3RAMME IMPLEMENTATION AND MIN-
JsTER OF STATE IN THE MINISTRY OF 
~ON-CONVENTIONAL ENERGY 
~URCES (SHRI SUKH RAM): (a) No, Sir. 

(b). Does not arise. 

Cut In PubJjc Distribution System 

2190. SHRI J. CHOKKA RAO: 

SHR\ SA.NA.' KUMA.R MAN-
DAL: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Union Govemment is 
contemplating to cut down the P.D.S. dras-
tically; 

(b) if so, the Broad features thereof; 

(c) the reaction of the States for the 
proposed cutting down of the P.D.S; and 

(d)tbefood'subsidy now being borne by 
the Union and State Governments sepa-
rately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMAL UDDIN AHMED): 
(a) No. Sir. 

(b) and (c). Does not arise. 

(d). The amount of food subsidy borne 
by he Central Government in 1991-92 was 
estimated at Rs. 2850 crores. Some State 
Governments further subsidise the supply of 
foodgrains to the consumers in their respec-
tive jurisdiction. The details f subsidy borne 
by them are not maintained by the Central 
Government. 

Super Bazar 

2191. DR.C.SILVERA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Super Bazar has set its 
branches in all localities of Delhi and outside 
Delhi; 

(b) if so, the locations separately for 
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Deihl and outside as on June 30, 1992; 

(c) whether some more branches are 
likely to be set up during current year; 

(d) if so, the names of localities selected 
separately; 

(e) whether these branches are sup-
posed to sell all controlled items and items of 
scarcity; and 

. (I) if so, the names of the items being 
sold at present through the branches? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES. CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED) : 
(a) and (b). No Sir .SuperBazarhas not been 
able to open its branches in aU the localities 
of Delhi. However. it has planned to open 
atleast one shop in all the reSidential colo-

nies. But it could not become POGSibIe due to 
non-availability of landlbuilt-up space which 
is to be provided by Delhi Development 
Authority at concessional rates. A nst of the 
branches of Super Bazar in Delhi and out-
side and outside Delhi as on 30.6.92 is 
enclosed as statement. 

(c) and (d). Yes Sir, Super Bazar pro-
poses to open branches in developed/devel-
oping colonies and'rural areas of Delhi pro-
vided suitable accomodation for this pur-
pose is made available to it on reasonable 
terms. 

(e) and (f). No Sir, In order to make, 
available the items of scarcity, the Govern-
ment of India entrusts the responsibility from 
time to time, of making these items available 
to the customers through Super Bazar also. 
Presently the items like Palmolein, Alta, 
Onion and Potato, are being sold through 
different branches of Super Bazar. 

STATEMENT 

USI of Branches of Super Bazar Branches Located in Union Territory of Deihl as on 
30th June, 1992 

S.No. Name & Address 

1. Super Bazar 
Connaught Place to 67 
New Delhi. 

2. Super Bazar 
INA Market, Kidwai Ngr. 
New Delhi. 

3. Super Bazar (Drugs Outlet) 
INA Market, Kidwai Nor. 
New Delhi. 

4. Super Bazar 
East Patel Ngr. 
NewOelhi. 

Phone No. 

3310163 

4627104 

462710. 

5713924 & 5734351 
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5.Ho. Hams & AddI8ss Phone No. 

5. Super Bazar 8314412 
LNJP Hospital, Irwin Hospital 
New Delhi. 

6. Super Bazar (Drugs Outlet) 
LNJP Hospital (Irwin Hospital) 
New Delhi. 

7. Super Bazar 352240 
Ram Manohar Lohia Hospital (Willingdon Hospital) 
New Delhi. 

8. Super Bazar (Drugs Outlet) 
R.M.L. Hospital (Willingdon Hospital) 
New Delhi. 

9. Super Bazar Shop No.C-4, Vasant Vihar 
New Delhi. 

10. Super Bazar (Drugs Outlet) 
Shop No. C-4, Vasant Vihar 
New Delhi. 

11. Super Bazar 
Jawaharlal Nehru University 
New Mahrauli Road, 
New Delhi. 

12. Super Bazar 3782893 
Vithal Bhai Patel House 
Rafi Marg, New Delhi. 

13. Super Bazar 239360 
A-2. Kamla Nagar. 
Main G.T. Road, 
Near Shakti Nagar Chowk 
Delhi-7 

14. Super Bazar (Drugs Outlet) 5703419 
DTC Colony (Opp. Police Station) patel Nagar, 
Shadi Pur Depot 
New Delhi. 
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S.No. Naine & Address Phone No. 

15. Super Bazar (Drugs Outlet) 239360 
A-2, Kamla Ngr, Main G.T. Road 
New Shakti Nagar Chowk, 
Delhi. 

16. Super .Bazar (Drugs Out let) 5703419 
DTC Colony (Opp. Police St.) Patel Ngr., 
Shadi Pur Depot, 
New Delhi. 

17. Super Bazar 668316 
Shop No. 20, DDA Shopping Centre, 
Gulmohar Park 
New Delhi. 

18. Super Bazar 5506305 &581924 
B-1, Block, DDA Shopping Centre 
Janak Puri, 
New Delhi. 

19. Super Bazar (Drugs Outlet) 
B-1, Block, DDA Shopping Centre, 
Janak Puri, 
New Delhi. 

20. Super Bazar 662506 
AIIMS, 
New Delhi. 

21. Super Bazar, 
Parliament Annexue, 
New Parliament House, 
New Delhi. 

22. §)uper Bazar 2213912 
Indian Institute of Technology, 
HauzKhas, 
New Delhi. 

23. Super Bazar 671816 
Shop No.6', 'tashwan\ Place 
NDMC Market, Chanakya Puri 
Newt:>e\h\. 
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S.No. Name & Address Phone No. 

24. Super Bazar (Delhi Univ,) 239990 
Branch, Shop No.s 2,3,5,6, 
Delhi-7 

25. Super Bazar 
19-20 Govt. Quarters 
Resettlement Colony 
Delhi. 

26. Super Bazar 7223494 
A-B1 (Behind Azadpur Mandi) 
G.T. Road Jahangir Puri. 
Delhi. 

27 .. Super Bazar (Drugs Outlet) 
A-BI (Behind Azadpur Mandi) 
G.T. Road, Jahangir Puri 
Delhi. 

28. Super Bazar 5411690 
J-3/14, Rajouri garden 
(Near Rajouri Garden Post Office), 
New Delhi. 

29. Super Bazar 679164 
Shop No. 20 to 22, 
DDA Shopping Centre, 
Anand Niketan, 
New Delhi. 

30. Super Bazar 663152,664491 
J-Block, Local Shopping Centre, 
Malviya Nagar Ext. 
New Delhi. 

31. Super Bazar 
223/1. Railway Colony 

. Kishan Ganj (Old Rohtak Road) 
Delhi. 

32. Super Bazar 
OOA Shopping Centre, 
Gurunanak C~. House B\dg, 
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S.No. NaIT18 & Address Phone No. 

Society. Greater kailash·1 
New Deihl. 

33. Super Bazar 6843727 
DDA Shopping Centre 
A-Block. East of kailash 
New Deitti. 

34. Super Bazar 
Indian Air lines Colony 
Vasant Vihar. New Delhi. 

35. Super Bazar 662501 
Khichripur. Near Post 011 ice 
Delhi. 

36. Super Bazar 6462003 
Dakshin Puri (near Madangir) 
New Delhi. 

37. Super Bazar 728098 
Quarter No. 5-98 
Rly. Colony, Shakur Basti 
Delhi. 

38. Super Bazar 
Vijay Chowk, Block NO.79 
Quarter No. A-I 
Rly. Colony, Tuglakbad, 
New Delhi 

39. Super Bazar 5454104 
Gurudwara Shri Guru Singh Sabha (Regd.), 
E-Block, Tagore Garden, 
New Delhi-27. 

40. Super Bazar 5454104 
DDA Shopping Centre Near UG Flats, 
Rajouri Garden Extn. 
New Delhi-58. 

41. Super Bazar 55543398 
DDA Shopping Centre, 
C-4/E. Market. 

----
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S.No. Name & Address Phone No. 

PKT -8, Janakpurl, 
New Delhi. 

42. Super Bazar 
Garage o. 5,6, 
Provident Fund Colony 
New Delhi. 

43. Super Bazar 667504 
Shop No.7, DDA Shopping Centre, 
MMTC/STC Colony 
New Delhi. 

44. Super Bazar 643523 
DDA Shopping Centre 
Shop 0.1, E Block 
Masjid Moth, 
New Delhi. 

45. Super Bazar 2200364 
Shop NO.7 -8,.B-Block 
Convenient Shopping ~ntre 
(Near Ram Mandir) 
VivekVihar 
Delhi-52 

46. Super Bazar 7222410 
Phase No.1, D-Block, Ashok Vihar 
(Wazirpur) 
Delhi-52 

47. Super Bazar 662231 
Shop No.BA.2,3,4, & BC-I, 
DDA Shopping Centre, 
Munirka, 
New Delhi. 

48. Super Bazar 5554330 
Shop no.l 0, DESU Colony 
Pankha Road, 
Janakpuri, 
New Delhi. 
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S.No. Nams & Addf9sS Phone No. 

49. Super Bazar 7222896 
Shopo.12.ClI, Ph.1I 
DDA Shopping Centre 
Ashok Vihar, DeihL 

so. Super Bazar 5411690 
G-8 Rajouri Garden 
DDA Shopping Centre, 
Mayapurl, 
New Delhi. 

51. Super Bazar 515961 
Shop No.33, Delhi Admn. 
Shopping Centre, 
Gulabi Bagh, 
Delhi. 

52. Super Bazar (Drugs Outlet) 515961 
Shop No.3 3, Delhi Admn. 
Shopping Centre, 
Gulabi Bagh, 
Delhi. 

53. Super Bazar 5554242 
Shop No.11, D-IIA 
DDA Shopping Centre, 
Janakpuri, 
New Delhi. 

54. Super Bazar 5454481 
Shop no.6, G-8 Area, L1G Flats 
Hari Nagar, 
New Delhi-64 

55. Super Bazar 2281141 
B-n. Mansarobar Pa~, 
Shahdara. De\h\-?2. 

56. Super Bazar .7223659 
Cl5-6 Market, Shop NO.3 
Lawrance road, 
Delhi-35 
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·S.No. Nams & Address Phone No. 

51. Super Bazar 2246386,2248449 
341/4GJ1A, Kanti Naga~, 
Azad Nagar, 
Delhi-32 

58. SUper Bazar 666861 
Shop No.27, G Block 
DDA Shopping Centre, 
Malviya Nagar Ext. 
New Delhi. 

59. Super Bazar '6433923 
ShopNo.4&5 
Convenient Shopping Centre 
~hekh Sharai, Phase-II 
New Delhi-17 

60. Super Bazar 5584221 
A-Block, Shop No.4 
DDA Shopping Centre 
Paschimpuri, 
Delhi. 

61. Super Bazar 535363 
Shop No.4, DDA Shopping Centre, 
Madipur, Delhi. 

62. Super Bazar 5454102 
Community Centre (MCD) 
Moli Nagar, New Delhi. 

63. Super Bazar 690986 
Shop No. 275 & 277 Defence Colony 
Fly Over Market (North) 
New 0e\hi-24. 

64. Super Bazar 5506290 
BA-BIock, DDS Shopping Centre 
(Shiv Nagar), Jail Road, 
New Delhi. 
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5.No. Name & Address Phone No. 

65. Super Bazar 9222321 
Shop No.8. PKT..J (poorv~ 
Convenient Shopping Centre 
PItam Pura. Delhi-52. 

66. Super Bazar 534015 
Shop No.9 & 10 
C.S.C. 
Narayana Industrial Area (Near Payal Cinema) 
Narayana. New Delhi. 

67. Super Bazar 
Khyber Pass (Behind Army Press) 
Deihl-54. 

68. Super Bazar 
Shopping Centre No.1. Subrato parK 
Ext .• New Delhi-69 

69. Super8azar 2213912 
Shop No. 1.2.&3 
Kalyan Vas Housing Complex. 
Khichripur •. Delhi-91 

70. Super Bazar 7274306 
Shop no. 21 & 24 
Convenient Shopping Centre 
Sar~wati Vihar (Pitampura) 
Deihl. 

71. Super Bazar 6830966 
Shop No.16 & 17 
C Block. East of Kailash. 
New Deihl. 

72. Super Bazar 630803 
National Thermal Power Corporation 
Badarpur Division. 
New Deihl. 

73. Super Bazar (Drugs Outlet) 630803 
National Thermal Power 
Corporation (8adarpur Div.) 
New D9lhi-44 
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S.No. Nams & Address Phone No. 

74. Super Bazar 
Shop No;D-511 ,2, Stiltanpuri 
Re-ssttlement Colony 
Near Mother Dairy Booth 
Sultanpuri, Delhi-41. 

75. Super Bazar ·2246397 
Plot No.8, Krishna Nagar Ext., 
Shiv Puri, Delhi·51 

76. Super Bazar 6441018 
Shop No.11, DDA Shopping Centre, 
Masjid Moth, Ph.!1 
New DeihL 

n. Super Bazar 605921 
3-4, North West Moti Bagh 
New Delhi. 

78. Super Bazar 3074610 
41, South Avenue, 
New Delhi. 

79. Super Bazar 7223574 
9-10, AD Block 
DDA Shopping Centre, 
Shalimar Bagh, Delhi-33 
r-

80. SUl"lr Bazar 234990 
Shop No. 6.7. & 8 
Meena Beg, (G.F) 
Roshanera Road, 
Delhi-7 

81. Super Bazar (Drugs Outlet) 2248022 
Swasthya Vihar 
Delhi-92 (2248022 

82. Super Bazar 5597228 
Shop NO.2 & 4, 
M-Block Badella (Vikas puri) 
New Delhi-18 
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S.No. Name & Address Phone No. 

83. Superbazar 239671 
Plot No. 1333, Type II 
Timarpur, Delhi-7. 

84. Super Bazar 5584221 
Shop no. 2 & 3 (B-4) 
Paschim Vihar, 
New Delhi. 

85. Super Bazar 677742 
M-14, Palika Bhawan, 
Sector-13, RX Puram 
New Delhi-8 

86. Super Bazar (Drugs Outlet) 677742 
M-14, Palika Bhawan, 
Sector-1 3, R.K. Puram, 
New Delhi 

87. Super Bazar 663154 
J.N.U., II Branch 
Shopping Centre, New Campus 
J.N.U., New Delhi-67. 

88. Super Bazar 385669 
NDMC Shopping Complex, 
.Tilak lane, New Delhi. 

89. Super Bazar 239672 
Quarter No. 1383 (Ground Floor) 
103, Type-I, Double Storey Block) 
Timarpur " Branch 
Timarpur, Delhi. 

90. Super Bazar (Drugs Outlet) 231679 
Bara Hindu Rao Hospital 
Old Subzi Mandi, 
Delhi-7 

91. Super Bazar 2281945 
Quarter No. 22 & 23, Nand Nagri 
Delhi-93 

92. Super Bazar 5586426 
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5.No. Name & Address Phone No. 

Meera Bagh, Outer Ring Hoad, 
Delhi-1 

93. Super Bazar 
Air Force Station Palam 
AMSE Ministry of Defence 
Palam, New Delhi. 

94. SUper Bazar 7223470 
(Shalimar Bagh-II Branch) 
AL-Block Shop No. 31 & 32 
Shalimar Bagh. 
Delhi-33. 

95. Super Bazar 
Vishakha Enclave, Pitampura 
Shop No.9, SU Block, 
Pitam Pura Delhi-34. 

96. Super Bazar, 
Shop No. 3 
B-2 Block, La)'Vrance Road, 
Delhi-35 

97. Super Bazar 
House NO.7 
Khasara No. 13124 
Bharat Nagar, New Friends Colony 
New Delhi. 

98. Super Bazar (Drugs Outlet) 
Kalavati Saran Children 
Hospital, 
New Delhi. 

99. Super Bazar 6442012 
Shop No.6, Alakh Nanda 
Kalkaji. 

lit· Super Bazar 6462063 
Shop NO.7 to 12, C Block 
(Near DDA Slum Flats) 
Kalkajl, New Deihl. 
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S.No. Name & Address I'honeNo. 
101. Super Bazar 6834767 

Sh'op No.4 to 8 CSC 
Nehru Nagar (Slum) 
(Near Ashram Flyover) 
Ring Road, New Delhi. 

102. Super Bazar 2248022 
Shop NO.9 & 10, CSC 
SWasthya Vihar. Delhi. 

103. Super Bazar 676958 
DDA Convenient Shopping Centre 
(Opp. Deer Park) 
Harsikh Marg .• 
Safderjung Enclave 
New Delhi. 

104. Super Bazar 2216796 
DDA Convenient Shopping Centre. 
Mayur Vihar, Pocket II 
Delhi-91. 

105. Super Bazar 542554 
C Block. 3A & 4A 
DDA Slum Flats. TilakVihar 
New Delhi. 

106. Super Bazar 5454498 
A·9A.A-10A. DDA Slum Flats 
(Near Holy Child School) 
Reghubir Nagar, 
New Delhi. 

107. Super Bazar 6830966 
i=\a\ No. '\'\'\ &. '\'\3. 
DDA Slum Flats, 
C Block Garhi 
(East of Kailash) 
New Delhi. 

108. Super Bazar 5597229 
Shop No.5, DDA Shopping Centre. 
Vlkash Kunj (Badella) 
(Outer Ring Road) 
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S.No. Nams & Address Phone No. 

Vlkash Purl, 
New Delhi-18. 

109. Super Bazar 2281409 
Shop NO.27 & 28 
OOA Convenient Shopping Cerytre, 
B-SBlock, 
Yamuna Vihar, Delhi. 

110. Super Bazar . 5431646 
Shop No.18 & 19 
(Adarsh Bhawan) 
DDA Shopping Centre, 
Punjabi Bagh Extn., 
New Delhi. 

11L Super Bazar 2286262 
G.T.B. Hospital Complex 
Sahadra, Delhi. 

112. Super Bazar (drugs Outlet) 2286262 
G.T.B. Hospital Complex, 
Shahdara, Delhi. 

113. Super Bazar 2242296 
Shop No. 14 & 15 
DDA Convenient Shopping Centre 
Madhuvan, Delhi. 

.114. Super Bazar 2240077 
Shop NO.33 & 34, 
DDA Convenient Shopping Centre 
Nirman Vihar, Delhi. 

115. Super Bazar 7223470 
DESUCoiony 
Shalimar Bagh, Delhi. 

116. Super Bazar 7282028 
2153-0 Bawana Road, Nareal 
Delhi. 
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S.Na. Name & Address Phone No. 

117. Super Bazar (Drugs Outlets) 665060 
Safdarjung Hospital Compound, 
New Delhi. 

118. 'Super Bazar 5506040 
DDA Community Facilities Complex, 
Dujana House 
(Near Moti Mahal) 
Delhi-6. 

119. Super Bazar 3270057 
DSC, J-Block, (JG 2) 
Vikash Puri, 
New Delhi-18 

120. Super Bazar 2216796 
DDA CSC, Mayur Vihar Phase-II 
Delhi-91. 

121. Super Bazar 2216796 
DDA CSC, Anand Vihar, 
Delhi-92 . 

122. . Super Bazar 
DDA Community Facilities Complex 
(1st Floor) 
Chander Shekhar Azad Colony, 
Sarai Rohilla, 
Delhi-7. 

123. Super Bazar 519510 
DDA Community Facilities Complex, 
(Ground Floor) 
Gali Ravi Das, Teliwara, 
Delhi-6. 

124. Super Bazar 
Tri Nagar (Onkar Ngr.) 
Delhi-35. 

125. Super Bazar 
DDA SSC, Shop NO.5 
Vaishali, Pitampura 
Delhi-34. 
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S.No. Name & Address Phone No. 

126. Super Bazar 7127341 
DESUColony 
Tripolia (Near Rana Pratap Singh). 
New Delhi. 

127. Super Bazar 601353 
Vasant Enclave 
DDA Market. Shop NO.5 
New Delhi. 

128. Super Bazar 6444659 
Kalkaji II. DDA Market 
New Delhi. 

129. Super Bazar 683941 
BTPPColony 
Badar Pur Thermal Power 
Colony. New Delhi. 

130. Super Bazar 
North Avenue. 
183 M.P. Flats, 
New Delhi. 

131. Super Bazar 7212074 
Vijay Nagar Branch 
Rajpur Chawni, 
Gur-Ki-Mandi, Vijaya Ngr., 
Delhi. 

132. Super Bazar 
Air Force Station, 
Palam, New Delhi. 

133. Super Bazar (Drugs Oulliet) 
R.P. Block, Pitampura 
New Delhi-34. 

134. Super Bazar 
Paharganj Branch 
Property NO.9090 (1st Floor) 
Gali No.2. Multani Dhanda 
Pharganj. New Delhi-55 
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S.No. Name & Address 

135. Super Bazar 
UttamNgr., 
WZ-130, B-Block, 
New Delhi. 

136. Super Bazar 
P & T Colony, Dev Nagar, 
Type - II, Qr. No. 36. 
New Delhi-5. 

137. Super Bazar 
Palam Colony 
Raj Ngr., 
261, Mahrauli Road, 
New Delhi. 

138. Super Bazar 
Ayurvigyan Nagar. 
Dinning Mess, Opp. 
Qr. No.256. Type-II 
tiewDelhi. 

139. Super Bazar, 
Rohini, Flat No.9, 
Pocket NO.9, Sector-15 
Block E-I, Delhi. 

140. Super Bazar 
Suraj Mal Vihar 
Community Centre, 
Block-B. 
Teache(s Colony. 

Branches Located in Noida (U'p.) 

. Branches Located outside o(Delhi as on 
30.6.1992 

1. Super Bazar 
Noida. Sector-20, 
G-BIock, Shop No.24. 

Phone No. 

2. Super Bazar, 
Noida. Sector-22, 
H-362 

3. Super Bazar 
Noida, Sector 17. 
Shop No_ 2,3,4. 
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Production of Passenger cars 

2192. SHRI MOHAN SINGH (DEO-
RIA): WiD the PRIME MINISTER be pleased 
to state: 

(a) the number of passenger cars 
manufactured by each car manufacturing 
company during 1991-92; 

(b) the number of such cars .sold in 
domestic market during the period by each . 

manufacturer; and 

(c) the cars exported by each manu-
faclurerduring 1991-921 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVElOPOMENT ) 
(SHRIMATI KRISHNASAHI): (a) to (c). The 
details. of production, sales and exports by 
each car manufacturing company during 
1991-92, as reported by Association of In-
dian Automobile Manufacturers and the car 
manufacturers, are as under:-

Production Domestic Export 
Sales 

1. MIs. Hindustan Motors 16,043 17,245 18 

2. MIs. Maruti Udyog ltd. 1,16,697 95,162 22,921 

3. MIs. Premier Auto. ltd. 32,563 30,844 43 

4. MIs. Sipani Auto. Nil 

Losses by Marutl Udyog Limited 

2193. SHRI RAMESHWA PATIDAR: 
Will th PRIME MINISTER be pleased to 
state: 

Nil Nil 

[English] 

Petrochemical Complex at 
Visakhapatnam 

2194. DR. VISWANATHAM.KANITHI: 
(a) whether the MarutiUdyog limited is Will the PRIME MINISTER be pleased to 

incurring losses; and stale: 

(b) if so, the total loss suffered so far, 
during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRYOF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K THUNGON): (a) No, Sir. 

(b) Does not arise. 

(a) the stage at which the matter of 
setting up a Petrochemical COrJ1>lex at 
Vjsakhapatnam stands at present and the 
time when the production is tikely to be 
started therein? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICAlSAND5ERTll-
IZERS (DR. CHINTA MOHAN): UB Petro-
chemicals were granted letter of Intent for 
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setting up a Naphtha based cracker unit at 
Visakhapatnam on 30.10.89. For down-
stream units of the cracker, another letter of 
intent for caustic soda and Chlorine was 
issued in November, 1991. Further, HDPEI 
lLDPE, PVC and Plypropylene are now out 
of the purview of licensing and the company 
was, therefore, advised to file Industrial 
Entrepreneurs Memorandum with the Deptt. 
of Industrial Development for these units. 

The licensee have been informed to 
indicate the status of the implementation of 
the project. 

Membership of Trade Unions' 

include agricuHure) would be recognised by 
the Government as Centrat Trade Union 
Organisations. 
Purchase of Mobile Vans under PDS In 

Karnataka 

2196. SHRIMATICHANDRAPRABHA 
URS: Will the PRIME MINISTER be plen!;ed 
to state: 

(a) the amount of financial assistance 
provided by the Union Government during 
1991-92 for the purchase of Mobile Vans to 
reach remote areas under PDS in the Kama-
taka State; 

(b) the number of Mobile vans pur-
2195. SHRI V. DHANANJA YA KUMAR: chased with Central Assistance during 1991-

Will the Minister of LABOUR be pleased to 92 by the karnataka Govemment;and 
state: 

(a) whether any verification has been 
made recently to assess the membership of 
various trade unions; 

(b) if so, the details thereof; and] 

(c) the basis for recognition of trade 
union? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAf30UR (SHRI PABAN 
SINGH GHATOVAR): (a) and (b). The 
Government of Indian has decided to con-
duct general verification to assess the 
membership of the unions of reckoning as 
31.12.89. 13 Central Trade Union Organisa-
tions have furnished their membership 
claims. The claims and objections received 
thereon have been sent to Regional Labour 
Commissioners (Central) for verification. 

(c) Those Trade Union Organisations 
which have a verified membership of five 
lakhs and above, and are spread over at 
least for States and for industries (which may 

(c) the amount sought forthe purchase 
of mobile vans by Karnataka Govemment 
during 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMAL UDDIN AHMED): (a) 
Amount sanctioned to Karnataka Govern-
menffor purchase of mobile vans in 1991-92 
was Rs. 25.00 lakhs. 

(b) No mobile vans were purchased by 
the State Government during 1991-92 with 
this assistance. 

(c) The State Government has sought 
assistance of Rs. 50.00.lakhs for purchase of 
mobile vans during 1992-93. 

[ Translation] 

Loss Making Corporations 

2197. SHRI GAYAPRASAD KORI:WiII 
the PRIME MINISTER be pleased to state: 
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(a) the total number of loss making 
corporations in the country; 

(b) whbtherthe Govemment propose to 
close down these loss making corporations; 

(c) if so, the rehabilitation schemes 
proposed and the workers employed in these 
corporations; 

(d) whether the Government propose to 
hand over the loss making corporations to 
the private sector; and 

(e) if so, the names of such Corpora-
tions? 

THE MINISTER OF STATE 1M NTHE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) to (e). During 1990-91, 
109 Central Public Sector Enterprises in-
curred losses. Out of these, 54 are sick 
industrial companies referable to Board for 
Industrial & Financial Reconstruction·under 
sick Industrial Companies Act. forthe formu-
lation of suitable revivaVrehabilitation pack-
ages. None of the Central Public Sector 
Enterprise has been closed down or priva-
tised so far. nationat Renewal Fund has 
been set up for providing compensation, 
retraining and redeploment of the affected 
workers, 

[English] 

Financial Crisis In F.A.C.T. 

2198. PROF. K.V THOMAS: Will the 
PRIME MINISTER be pleased to state:. 

(a) whether Fertilizers and Chemlcalt 
Travancore (FACT) CQchin has been taclOQ 
an acute fin!lncial crisis; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken to 
overcome this crisis? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) to (c). MI 
s Fertilizer and Chemicals Travancore lim-
ited (FACn has been facing liquidity prob-
lem mainly due to delay in release of sub-
sidy, which has since been partly mitigated 
by the release of RS.104 crores by the 
Government during July, 1992. 

lately F ACT has also been facing diffi-
culty in marketing caprolactam produced by 
it in view of reduction in import duty on 
imported caprolactam. FACT has repre-
sented to the Government for reviewing the 
customs duty leviable on importedcaprolac-
tam. 

[ Translation] 

Joint Ventures with ASEAN Countries 

2199. SHRIMATI SUMITRAMAHAJAN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government propose to 
expand economic cooperation between India 
and ASEAN countries; 

(b) n so, the details thereof; 

(c) the areas identified for setting up of 
joint industrial enterprises with these coun-
tries; and 

(d) the steps taken so far 10 sel up such 
joint ventures? 

THE MINISTER OF ~ATE IN THE 
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MINISlRYOFINDUSTRY(DEPARTMENT· 
9F INDUSTRIAL DEVElOPMENn (SHRI-
MATI KRISHNASAHI): (a) and (b). Various 
measures are lleing taken up by the Govt. of 
India on .a continuing basis to expand eco-
nomic cooperation with other countries in-
cluding ASEAN countries. These measures 
include holding of bilateral discussions at 
differant levels,· exch~nge of businesslin-
dustries' delegations. participation in trade 
fairslexhibitions etc. 

(c) and (d). Specific areas for bilateral 
cooperation, including setting up of Joint 
Ventures are identified keeping in view the 
availability of technology, raw material and 
its maJ1(et demand in the particular country. 

During the period from 1987 till May, 
1992 Govt. has accorded approvals to 70 
proposals for Foreign Collaborations includ-
ing 36 with equity participation with ASEAN 
countries. Govt. has also accorded approval 
for setting up 73 Joint Ventures by Indian 
Co~ies in ASEAN Countries. 

Fertilizer Plants 

2200. SHRI RAJVEER SINGH: Will the 
PRIME MINISTER be pleased to state: 

Ca) the location of fertilizer plants tunc-

tioning in the country as on June 30th, 1992 
and the installed as well as production ca-
pacity thereof separately; 

(b) the number of gas-based plants 
among them; 

(c) whether the production cost of fertil-
izer in gas based plants is cheaper in com-
parison to other plants; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FEP.Tll-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
A list of majorfertilizerplants manufacturing 
nitrogenous and phosphatic fertilizers, 
alongwith their installed capacity and pro-
duction during 1991-92. is given in enclosed 
statement I. The names of gas-based plants 
are given in enclosed statement II. . 

(c) and (d). A gas based area plat has 
tpe lowest cost of production. it is not pos-
sible to compare the actual Capital cost and 
the cost of production of fertilizers, as plants 
based on different feedstocks and of differ-
ent capacities were commissioned at differ-
ent points of time. 
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Issue of Passports by Passport Office, 
Bangalore 

2201. SHRI G. MADE GOWDA: Will 
tho PRIME MINISTER be pleased to state: 

(a) the number of Passport applica-
tions received by the Bangalore Passport 
Office with the Verification Certificate from 
the Officers of the g~ade of Joint Secielary 
and above between January, 92 and June 
30, 1992; and 

(b) the number of passports issued 
and the 'ime taken lor tho issue of those 
passports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L. SHATIA): (a) The total number 
of passport applications received by 
Bangalore Passport Office with V€rificaliC"lrI 
Certificates from officers of the grad.:: of 
Joint Secretary and above betw8E![~ 
January,92 and June 30, 1902, was 8721 , 

(b} The number of passports issuec! 
for which verification certificate had been 
given, between January 92 and hne 3D, 
1992, was 6564. The average time tahen 
to clear such cases was between 30-40 
days. 

Popularisation of Science and 
Technology 

2202. SHRI K. PRADHANI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether any time bound programme 
has been chalked out for promotion of sci-
ence and technology; 

(b) if so, the schemes drawn up, State-
wise for the development of Science and 
Technology and for Orissa in particular, 
do ring eighth Five Year Plan; and 

(c) the funds earmarked therefor, State-
wise? 

THE MINrSTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN KUMARMAN-
GI\LAM): (a) and. (b) By its very nature. 
popularisation of science and technology 
has to be Q continuing process. Almost all 
science and IClalcd departments, such as 
those of Atomic Energy, Electronics, Envi-
f'Jnment, Education, Ngn-Conventional 
Energy Sources, Space, 

Scientific and Industrial Research, etc. 
have prograrr.mes on science popularisa-
tion specific to their own areas. In addition, 
tl:8 National Council for Science & Technol-
ogy Communication (NCSTC) located in the 
Department of Science and Technology and 
the National Council of Science Museums 
(NCSM). an autonomous body under the 
Departrnent oj Culture of (MHRD) are mak-
ing efforts through various programme to 
popularise S& T 211 overthe country. Also, at 
the State level through efforts of the Depart-
ment of Science and Technology. StateS&T 
Councils now exist in just about every State 
(this includes the State of Orissa) and Union 
Territory (UT). which are meant to promote 
science and technolQgy in their respective 
States and Union Territories. Science popu-
larisation is a specific subject for each Coun-
cil. 

(c) The break-up for the eight plan in 
terms of science popularisation progranvnes 
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are not available at present. However, the 
recommendations made by the Working 
Group pf the Planning Commission on Sci-
entific Services and research for science 

popularisation programmes indifferent States 
are given in the attaChed statement. The 
allocations are subject to reappropriation by 
the States. 

STATEMENT 

S.No. StateslUTs Rs. in lakhs 

1. Andhra Pradesh 290.00 

2. Arunachal Pradesh 033.00 

3. Assam 0.81.00 

4. Bihar 040.00 

5. Goa 105.00 

6. Gujarat 060.00 

7. Haryana 020.00 

8. Himachal Pradesh 075.00 

9. Jammu & Kashmir 025.00 

10. Karnataka 200.00 

11- Kerala 350.00 

12. Madhya Pradesh 205.00 

13. Maharashtra NA 

14. Manipur 091.00 

15. Meghalaya 042.00 

16. Mizoram 018.00 

17. .Na~land 019.50 

18. Orissa 175.55 

19. Punjab 170.00 
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S.No. StalesiUTs Rs. inlakhs 

20. Rajasthan 085.00 

21. Sikkim 020.00 

22. Tamil Nadu 240.00 

23. Tripurra 130.00 

24. Uttar Pradesh 560.00 

25. West Bengal 108.00 

26. A & N Islands 027.00 

27. Chandigarh 004.00 

28. D& N Haveli N.A. 

29. Delhi N.A. 

30 Daman & Dir 005.00 

31. Lakshweep 013.00 

32. Pondicherry 025.00 

Total: 3117.05 

[Translation] companies against whom action has been 
taken for these violations during the last 

Violation of LABOUR Laws three years; and 

2203. SHRI LAL BABU RAI: Will the (c) whether the Government have re-
Minister of LABOUR be pleased to state: viewed the working of these companies? 

(a) whether labour laws and safety 
arrangement in force for the industries 
manufacturing insecticides/pesticides are 
being violated there; 

(b) if so, the particulars of industries/ 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGr. •. 
GHATOWAR): (a) to (c). The information is-
being collected and will be laid on the table 
of the House. 
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[English) 

IlO Convention 

2204. SHRI ARVIND NETAM: Will the 
Minister of LABOUR be pleased to state: 

(a) whether India is a signatory to the 
International labour Organisation Conven-
tion 107 which stipulates that population 
concerned shall not be removed without 
their consent from their habitual territories; 

(b) if so, the provisions made by the 
Union government to make the consent Of 
the tribal people mandatory in case' of their 
removal from their habitual territory; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH 
CHATOW AR): (a) yes, Sir, India has ratified 
the ILO Convention No. 107 which, inter 
alia, provides that tribal populations shall not 
be removed without their free consent from 
theirhabitualterritories except in accordanc 
with national laws and regulations for rea 
sons relating to national security, or in thl: 
interest of national economic development 
or of the health of the said populations. 

(b) and (c). The Government has taken 
measures to ensure that persons who are 
displaced from their habitual territory on 
account of developmental projects, are 
appropriately rehabiliated. These, inter-alia, 
include providing alternative sites with in-
frastructural amenities to displaced persons, 

Name 

1. Lingaraj 

2. AnanIa 

disbursing adequate compensation within a 
reasonable time etc. 

Development of Coal Resources In 
Orissa 

2205. SHRI SUBASH CHANDRA 
NA YAK: Will the Minister of COAL be pleased 
to state: 

(a) whether the Govemment have drawn 
up long term measures for development of 
coal resources in the country; 

(b) if so, date by which those measures 
are likely to come into effect; 

(c) whether any such measure has been 
proposed to be implemented for the devel-
opment of Coal resources in Orissa; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) to (d). Development of coal 
resources in the country is a continuous 
process. According to the tentative long-
term projections the coal production in the 
country br the terminal year of the 8th Plan 
will be about 306 m.t. Coal production in 
Orissa is expected to increase from the 
present level of 20.70 million lonnes (1991-
92) to about 36 million tonnes by 1996-97. 
The increase in production will be achieved 
by production from existing mines, on-going 
projects as well as new projects. During the 
year 1990-91 and 1991-92 the Govt. have 
sanctioned 4 new projects in Orissa. These 
are:-

Capacity • 

5 mty 

4 mty 
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Name 

3. Lakhanpur 

4. Kalinga Project 

AU these projects will give substantial 
production during the 8th Plan. 

Land Acquired lily COAL 
Companies 

2206. SHRI KP. SINGH DEO: Will the 
Minister of COAL be pleased to state: 

(a) the total hectares of cultiviable land 
acquired by different coal companies from 
OhenkanaJ district of Orissa; 

(b)thecorJl>9nsation paid to each owner 
of the land for the land acquired; 

(c) whether agreement was made be-
tween coal COfT1>anies and the farmers whose 
land acquired for giving suitable employ-

. mantto atleast one member from each family; 
and 

(d) if so, the steps taken to implement 
the agreement? 

mE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) South Eastern CoaHields Ltd. 
had acquired 1244.945 hectares of Ie nancy 
land in the Dhenkanal District of Orissa during 
the period 1986-92. 

(b) A sum of Rs. 69.451akhs was paid to 
the owners of land acquired under CBA 
(MO) Ni, and a sum of Rs. 782.55 lakhs 
was deposited with the State Government 
for payment of compensatioR to the owners 
of land acquired un~rthe land Acquisition 
Ad... :.;. 

Capacity 

5mty 

8 mty 

(c) No, Sir. 

(d) Does not arise in view of (c) above. 

[ Translation] 

Amendment to Factories Act. 1948 

2207. SHRI CHANDUBHAI 
DESHMUKH: Will the Minister of lABOUR 
be pleased to state: 

(a) whether the Union Government have 
amended the Factories Act, 1948 after the 
Bhopal gas tragedy; 

(b) if so, whether the State Govern-
ments have been asked to retrame the Rules 
accordingly; 

(c) if so, the States who have already 
reframed the rules; 

(d) the States who have not reframed 
the rules so far; and 

(e) the steps taken by the Govemment 
to ensure that all the State Governments 
have these rules? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) to (e). The Facto-
ries Act, 1948 was last amended in the year 
1987. Under the Act, the responsibility to 
frame rules lies with State Governments! 
Union Territory Administrations. The Model 
Rules under the amended provisions of the 
Factories Act were circulated by the Ministry 
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of Labour to State Governments and Union 
Territory Administrations in the year 1988. 
The information regarding notification ofthese 
rules under the Factories Rules of respec-
tive StateslUnion Territories Is being col-
lected and will be laid on the Table of the 
House. 

[English] 

Nuclear Power and Atomic Power 
Station In Haryana 

2208. SHRfAVTAR SINGHBHADANA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is substantial increase 
in Nuclear Power ever since the establish-
ment of Tarapur Atomic Power Station; 

(b) if so, the details thereof; 

(c) whether the Government propose to 
establish such power station in the State of 
Haryana; and 

(d) if to, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) yes Sir. 

(b) Subsequent to the setting up of 
Tarapur Atomic Power Station (TAPS-1 &2) 
with the present capacity of 320 MWe, six 
power reactor unls (two each at Rajasthan, 
kalpakJ<am-Tatril Nadu, and Narora-Uttar 
Pradesh) with a total capacity of 1180 MWe 
have become operational. thereby taking 

the present total installed nuclearcapadtyto 
1500 MWe. 

(c) and (d). There Is no proposal in the 
8th Five Year Plan to commence work on a 
nuclear power project in Haryana. Basedon 
the sites so far approved by the Govemment 
of india, rajasthan 3&4 (2x220 MWe) Is under 
construction and Rajasthan 5 &6 (2xSOO 
MWe) is also proposed for construction in 
the Northern Electricity Region. Being Cen-
tral sector projects, power generated from 
these stations will be shared by the benefICi-
ary States of Northern Electricity Region 
including Haryana, which is also getting a 
share from Narora Atomic Power Station. 

Exodus of Industrial UnHs from 
Punjab 

2209. SHRI CHANDRAJEET 
YADAV: 
SHRI RAM VIlAS 
PASWAN: 
SHRI SHARAD YADAV: 

Will the PRIME MINISTER be pieased 
to stale: 

(a) whethertheGovemmenthavemade 
any study with regard to exodus of industrial 
units from Punjab due to the militant activi-
ties in the state; 

(b) it so, the details thereof; and 

(c) the steps taken by the Union Gov-
ernment to check it? 

THE MINISTER OF STATE IN THE 
MINrhRYOFINDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SUT. 
KRISHNA SAHI): (a) No, Sir. Ministry of 
industry has not made any study in this 
regard. 

(b) and (c). Does not arise. 
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power evacuation. 
Atomic Power Plants 

2210. SHRI RADHIKA RANJAN 
PRAUANIK: Will the PRIME MINISTER be 
pleased to state: 

(a) the criteria for selection of sites for 
Atomic Power Plants; 

(b) the capital cost per Mega Watt and 
the Gestation period; 

(c) the lost atomic power plant estab-
lished by the Government; and 

(d) the total capital cost invested type of 
reactor, the fuel used capacity of the plant 
and cost of per units produced by it? 

THE MINISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND 
TECHNOLOOY(DEPARTMENT OF ELEC-
TRONICSANDDEPARTMENTOF OCEAN 
DEVELOPMENT) (SHRI RANGARJAN 
KUMARAMANGAlAM): (a) The criteria for 
selection of sites for setting up of an atomic 
power plant inter-alia include assessments 
on: 

(Q availability of land,water, access, 
start-up power, acceptable geol-
ogy and foundation conditions. 

(ii) natural events like seismicity, wind, 
flooding, etc. in the site and the 
region around. 

(iii) rnan induced events to be consid-
ered arising out of proximity of the 
site to places such as airports, 
industries, storages of chemicals 
and explosives. ~ 

(Iv) land use, meteorology, population 
distribution and environmental 
aspects. 

(v) demands for electricity in the re-
gion and transmission system for 

AvallabUity of different energy resource 
options in a region to met its electricity needs 
is also an if1l>Ortant consideration. Sites are 
considered on the basis of individual elec-
tricity regions in the country. Setting up of a 
plant at a site is subject to clearance of the 
site by Atomic Energy Regulatory Board 
from safety angle and UnIon Ministry of 
Environment & Forces from environmental 
angle availability of funds and approval of 
Government of India. 

(b) The capital cost Is around RS.3 
crores per megawatt (electrical) of installed 
capacity at 1991 prices excluding escalation 
and interest during construction. The gesta-
tion period being targetted for new units Is 7 
years for 220 MW units and 8 years for SOO 
MW units from projected financial sanction 
to achievement of criticality of the unit. 

(c) The atomic power station that be-
came operational last is the Narora Atomic 
Power Station. 

(d) The estimated capital cost of the 
2x220 MWe nuclear power station at Narora 
is Rs.745 crores(Rs.645 crores + interest 
during construction of Rs.1 00 crores). The 
nuclear power station is of the pressurised 
heavy water reactor type using natural ura-
nium fuel. The tariff for sale of electricity from 
this station as January, 1992 is 118.36 paisel 
KWh(proposed) w.w.f. 1.1.1992. 

Assessment of Sick Units 

2211. SHRI HANNAN MOLLAH: Will 
the PRIME MINISTER be pleased to state: 

• (a) whether the Government are as-
sessing financial, managerial and technical 
strength and weaknesses of sk;k public sector 
units on the basis of unit to unit before taking 
any decision on theirluture status; 

(b) if so, the details of effort made so far; 
and 

(c) if not, the reasons therefor? 
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. THE MINISTER OF STATE IN THE [English] 

MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 

Pollution by RCF 

PK THUNGON): (a) to (c). A special 2213.SHRIRAMNAIK: WillthePRIME 
Tripartite Committee under the chairman-' MINISTER be pleased to state: 
ship of MOS (labour) has been set up. This 
Committee Is examining all cases of sick-
ness at sectoral level as well as at urilt level 
so as to arrive at a consensus of various 
affected parties about future of those PSUs 
and the workers employed in them. Board 
for Industrial and Financial Reconstruction 
also takes into consideration the financial, 
managerial and technical strengths and 
weaknesses before framing suitable 
schemes. 

[Tr.rns/ation] 

Requirement of 'Savin' Pesticide 

2212. SHRI SUSHIL CHANDRA 
VERMA: WiI: the PRIME MINISTER be 
pleased to state: 

(a) the average annual requirement and 
production of ·Savin" pesticide in the coun-
try; and 

(b) the locations of factories producing 
'Savin' pesticide in the country and the 
manner how the Government propose to fill 
the gap between demand and production 
thereof? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS: (DR. CHINTA MOHAN): (a) and (b). 
"Sevin" is the brand name give by Union 
Carbide to Carbaryl, a technical pesticide. 
This Item·was manufactured by the Com-
pany at their plant in Bhopal. After the 
closure of the pant, ·Sevin" is not manufac-
tured in India. The requirement of Carbaryl 
Technical was estimated at 1600 TPA dur-
ing 1991-92. The entire requirement 01 this 
pesticide is being met through imports, at 
present. 

(a) whether the Rashtriya Chemicals 
and Fertilizers Ltd. was prosecUted by the 
Maharashtra Pollution Control Board last 
year; 

(b) if so, the reasons for the prosecu-
tion; 

(c) the steps takenlproposed to be 
taken by RCF to reduce the pollution; 

(d) whether the pollution is now under 
permissible limits; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS(DRCHINTAMOHAN): (a) Yes,Sir. 

(b) This was because RCF marginally 
exceeded the limits of emission of oxides of 
nitrogen, in their old nitric acid plant, on a few 
occasion in September, 1990. -(c) RCF have automatic systems for 
monitoring stack emissions. Corrective 
action, including plant shut-down if neces-
sary, is taken immediately the permissible 
limits are exceeded. 

(d) Yes, Sir. 

(e) Does not arise. 

Industries on Rare Earth Sands In 
Andhra Pradesh 

2214. SHRI SOBHANADREESWARA 
RAOVADDE: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Indian Rare Earths 
Limited has proposed to set up some indus-
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tries based on rant earth sands In the coastal 
Andhra Pradesh; 

Cb) if so, the details thereof; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 

. (DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGAlAM): (a) and (b). Pre-
liminary feasibility studies for setting up of a 
mining and mineral separation unit near 
Bhimilipatnam in Andhra Pradesh for pro-
duction of minerals such as Ilmenite, Rutile, 
Zircon , Monazite, etc. is being carried out. 
Setting up of the project will depend upon the 
techno-economic viability and 1Jtilisation of 
Lamnlte by down-strem industries. 

Cc) Does not arise. 

FIre In Jharla 

2215. SHRISANATKUMAR 
MANDAl: 
SHRIMATI MAlINI 
CHATIACHARAYA: 
SHRIBHUBANESHWAR 
PRASAD MEHTA: 

WlAthe MINISTER OF COAL be pleased 
to state: 

(a) the present stage of the project for 
extinguishing the 20 years old fires raging in 
Jharia and other collieries in the Eastern 
region; 

(b) the estimatedcostfor putting out the 
fires presently; 

Cc) the steps being taken to put out 
these fires; 

(d) whetherthe Government have taken 
an final decision regarding UNDP assis-
tance In putting out the fire; and 

(e) H so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRYOFCOAL(SHRIS.B.NYAMMA-
GOUDA): (a) to (c). The main problem of 
fires exists in Jharia Coalfiledof Bharatcoklng 
Coal limited. There were 70 fires In Jharla 
coalfield covering area of 17.32 sq.kms., 
since a long·time before nationalisation of 
coking coal mines. The first fire In this 
coalfield was reported in the year 1916 • 

After nationalisation of the coking coal 
mines in 1971, BCCl have formulated 22 
schemes for dealing with major fires in the 
Jharia Coalfield, Total amount sanctioned 
forthese schemes is Rs.114.57 crores out of 
which a sum of Rs.73 crores have already 
been spent, and these are under different 
stages of implementation. As a result of 
these efforts, 5 fires have been fully extingu-
shed. In addition, at 3 sites the protective 
measures required to deal with the fires have 
been completed and it will take some more 
time before these fires are completely extin-
guished. At 13 other sites fires have been 
contained and further work to completely 
extinguish these fires is in progress. Effec-
tive monitoring of the progress of fire proj-
ects for improvement of the effectiveness of 
the control of fire operations Is being done. 
The dimensions of the problem of Jharia 
Coalfield fires being very large it is difficultto 
indicate the exact amount of funds reqUired 
for dealing with these fires. 

in addition to the fires in Jharia CoaHield 
of BCCl, there were also some minor fires in 
Eastern Coalfields limited, Central Coal-
fields Ltd., in the eastem region. Some of 
these fires have already been effectively 
dealt with, while action is being taken to 
control the remaining fires. 

(d) and (e). One project fo dealing with 
coalfield fires has been posed for UNDP 
assistance which aims at identification of 
methodology for extinguishing the fires. 

Physical Quality of Life Index 

2216. SHRI RAM NARESH SINGH: WID 
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the Minisler 01 PlANNING AND PRO- (n) Employes State Insurance Ad, 
GRAMME IMPLEUENTATION be pleased 1948. 
tosata: 

(a) Whether the Planing COmmission 
has conducted any studies regarding Physi-
cal Quality of life Index in different parts of 
. COuntry; 

(b) if so, the components! indicators 
included in the index and the weightages 
assigned to them; and 

(c) the value of the index in different 
States and Union Territories? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PlANNING AND PRO-
GRAMME IMPlEMENTATION AND MNIS-
TER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES(SHRI SUKH RAM): (a) No, Sir. 

(b) and (c). Do not arise. 

Social Security Schemes for Industrial 
Workers 

2217. SHRIMATI VASUNDHARA 
RAJE: WiD the MINISTER OF LABOUR be 
pleased to state: 

(a) whether any social security schemes 
for the benefits of Industrial workers are 
under implementation; 

(b) if so, the details thereof; and 

(c) the steps taken to update those 
schemes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) Yes Sir. 

(b) The Social security benefits are 
provided to industrial workers underthe fol-
lowing Ads:-

(i) ~yes Provident Fund and 
Miscellaneous Provisions Act, 
1952. 

(iii) Payment of Gratuity Ad, 1972. 

(iv) Workmen's Compensation Ad, 
1923 . 

(v) Maternity Benefit Act, 1961. 

Acts referred to at (i), (ii) and (iii) above 
are applicable only to certain establishments 
who are employing the prescribed number of 
persons and the benefits arE> available to 
those employees who are drawing pay upto 
limits prescribed under the respective Acts. 
No such conditions are applicable in respect 
of the Acts referred at (iv) and (v) above. The 
social security benefits include medical 
benefit (full medical care), sickness benefit, 
(cash benefit), Provident Fund, Family Pen-
sion, Deposit Linked Insurance, COfTll8nsa-
tion for deathlinjury resutting out of employ-
ment, Gratuity on retirement and Maternity 
Benelit with pay. 

(c) The social security schemes are 
generally finalised on tripartite basis and are 
modified as and when necessary. 

Industries by Multinationals In 
West Bengal 

2218. SHRI JITENDRA NATH DAS: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the muttinational compa-
nies and NRls have sent some proposals to 
set up industrial ventures.in West Bengal; 

(b) if so, the proposals received during 
the last three years; and 

(c) the action taken by the Union Gov-
ernment on these proposals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL 
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OEVElOPMENT)(SHRIMA n KRISHNA POll Is a research and design organisation 
SAHI): Ca) Approvals for foreign collabora- and most of Its work Is of technical nature. 
lion generaly do not Indicate location of the Nevertheless, efforts are being made to 
projeclsto be set up underthecollaboration. increase the use of Hindi in the execution of 
Therefore, the details of foreign collabora- agreementslcontracts and issue of tenders 
lion pRIpOSalsiapprovals specific to a Ioca- etc. through Hindi translation of standard 
lion are not centrally maintained. contract forms and standardc:lauseslarticl 

of agreements! contracts. 

(b) and (c). Do not arise. 

[ Tr.ltJSlalk1n) 

implementation of OffIcial language 
Policy In P.D.ll. 

2219. SHRI TARA CHAND KHANDEl-
WAl: Will the PRIME MINISTER be pleased 
to state: 

ca) whether all agreements, contracts 
and tenders are being invited in Hindi also 
aIongwith in English by Projects and Devel-
opments India limled; and 

(b) I not, the reasons therefor and Ihe 
remedial measures proposed to be taken to 
rectify the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICAlS AND FERTll-
IZERSCDR.CHINTAMOHAN): (a) and (b). 
Most of the agreements, contracts and ten-
ders of POI. are in english. This Is because 

Foundry forge of BHEL 

2220. SHRI N.J.RATHVA: Wil the 
PRIME MINISTER be pleased to state: 

(a) the tolal turnover of central foundry 
of forge plant of Sharat Heavy Eleclicals 
limited located in Haridwar (U.P.) during 
1991-92 and the target fixed in this regard; 

(b) the percentage to which it is more as 
compared 10 the turnover during 1990-91; 
and 

(c) the target fixed for the year 1992-93 
and the extent to which it has been achieved 
so far? 

THE MINISTER OF STATE IN THE MINIS-
TRY OF INDUSTRY (DEPARTMENT OF 
HEAVY INDUSTRY AND DEPARTMENT 
OF PUBLIC ENETERPR~ES) (SHRI P.K. 
THUNGON): (a) The turnover of Central 
Foundry Forge al Hardwar during 1991-92 
vis-a-vis its target is as follows: 

Year T~ttedturnover Actualtumover 

1991-92 As.56 crores As. 61 crores 

(b) The turnover during 1991-92 ex- -IEnglis~ 
ceeded the turnover achieved during 1990-
92 by 20% Central ElectronIc Research Develo~ 

ment Centre 

(c) The target fixed for the year 1992-93 
Is Rs.69croresandtll June, 1992, 13% of 2221.SHRIN. DENNIS: W1UthePRIME 
the target has been achieved. MINISTER be pleased to state: 
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(a}whelhera CentralElectronicResearch 
Develapment Centre Is programming to set 
up any software and development centre at 
Thiruvananthapuram;and 

(b) tr so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOF SCIENCE & TECHNOLOGY( 
DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVElOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGAlAM): (a) and (b). Soft-
ware Training and Development Centre 
(STDC)- the first IBM Mainframe based 
Centra In the country has been established 
at Electronics Research and Development 
Centre lhiruvananthapuram, an autonomous 
registered Society under the administrative 
control of the' Department of Electronics. 
The STOC is equipped with the latest IBM 
Colll>uter ES. This centre provides training 
to softwp.re personnel. The training pro-
gramme has started in February, 1992. 

Trainees Under Trysem 

2222. SHRI SYED SHAHABUDDIN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the total outlay for TRYSEM with 

total number of trainees ~ince its Inception, 
year-wise, sector-wise and State-wise; 

(b) whether any survey has been un-
dertaken to find out the extent of seH-em-
ployment or wage employment generated 
by TRYSEM and the state of elll>loyment 
among the TRYSEM trainees; and 

(c) if so, the details thereof and if not 
whether the Government propose now to 
undertake such a survey? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTENT OF RURAL DEVelOP-
MENT) (SHRI UTI AMBHAI H. PATEL): (a) 
Under TRYSEM scheme, since inception 
from 1979 till 1989-90 expenditure was met 
from IRDP allocations at the district level. 
Separate provision of TRYSEM was started 
from 1990-91. State-wise and Year-wise 
outlay and number of trainees for the year 
1990-91 and 1991-92 are given in the en-
closed Statement -I. 

(b) and (c). Physical ,>rogress report 
furnished by Statel UTs indicating Selfl 
Wages Employment generated in employ-
ment in each States/UTs for the year 1991-
92 is given in the enclosed Statement II. 
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BaM Cradn to Entrepreneurs of 

Bihar 

2223. SHRI BI-:IOGENDRA JHA: Will 
the PRIME MINISTER be pleased to refer to 
the reply given to ·Unstarred Question No. 
4323 on December 18,1991 and state: 

(a) the number of entrepreneurs in 
Madhubanaland Darbhanga districts of Bihar 
granted bank credit during the last three 
years; 

(b) the number of educated unem-
ployed whose names are' selected and rec-
ommendectby the respective District Indus-
tries Centres but have not yet been grantEild 
credit; 

(c) whether Indian Bank Branch at 

Jaley has consistently refused credits to 
some such selected youths; 

(d) if so, the reasons therefor; and 

(e) the steps taken to ensure that these 
youths get credits from Banks? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMAll SCLAE INDUSTRIES AND 
AGRO AND RURAl INDUSTRIES) AND 
MINISTER OF STATE IN THE MINISTRY 
OF COMMERCE (PROF. P.J. KURIEN): (a) 
Information regarding 'no of educated un-
employed Youth' granted bank credit under 
'SeH Employment Scheme for Educated 
Unemployed Youth' during the last three 
years in Madhubani and Darbhangadistricts 
of Bihar is as under: 

SI.No. Year District Madhubani District Darbhanga 

1 .. 1989-90 310 

2. 1990-91 302 

3. 1991-92 328 

(b) The information on number of 'Edu-
cated Unemployed Youth'· whose names 
have been selected and recommended by 
the respective District Industries Centres but 
have not yet been granted loan is not main-
tained centrally. However, information on 

329 

422 

329 

number of educated unemployed youth 
whose names have been selected and rec-
ommended by the respective District Indus-
tries Centres during the lastthree years is as 
under: 

5/. No. Year Distt. Madhubani District Darbhanga 

1. 1989-90 347 

2. 1990-91 416 

3. 1991-92 475 

(c) to (e). No such corTlilaint against 
Indian Bank Branch of JaJey has been re-
ceived in this Ministry. However, under 

418 

703 

552 

SEEUY Scheme, the general practice has 
been th~t as and when complaints from 
individual beneficiaries against the banks 
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are received, they are immediately referred 
to Deptt. of Economic Affairs (Banking Divi-
sion ) for necessary action. 

launching of Satellites 

2224. SHRI YASHWANTRAO PATIL: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the number of satellites the Govern-
ment propose to launch during the next t NO 
years for various development works; 

(b) the technology for Which these are 
likely to be used; 

(c) whether it is essential to use satel-
lites to make revolutionary changes in tele-
communication sector; and 

(d) if so, the number of satellites likely 
to be launched in future fortelecommunica-
tion sector and by what time? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MIN 15-
TRY OF SCIENCE AND 
TECHNOLOGY(DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF OCEAN 
DEVELOPMENT): (SHRI RANGRAJAN 
KUMARAMANGALAM): (a) Three satel-
lites are proposed to be launched during 
next two years. 

(b) The technology for whicti these 
satellites will be used are: 

1. Indian Remote Sensing Satellite-IE(IRS-
IE) 

AS-IE will be the satellite to be 
launched on the first development flight of 
Polar Satellite Launch Vehicle (PSL V). It 
will carry remote sensing payloads. 

2. Indian Remote SenSing Satellite-IC 
(IRS-IC) 

The second generation remot,e sensing 
sateJIlIie,IkS-IC, takes into account the tech-

nology development scenario and the re-
mote sensing user requirements in mid-nine-
ties. It will have better spectral and spatial 
resolution, onboard recording, stereo view-
ing and more frequent revisits, thus opening 
up avenues for new applications including 
those required for arri'/ing at locale-specific 
solutions for integrate<;t sustainable devel-
opment at village level. . 

3. Indian National Satellite -28 
(INSAT-2BJ 

This satellite is the indigenously de-
signed and developed second generation 
!NSAT -2 series of satellites which will even-
tuall} replace foreign procured Indian Na-
tional Satellite-I (INSAT-I) series of satellites 
and will provide enhanced technical capabil-
ity on telecommunication, TV, meteorology 
and other services. 

(c) Yes, Sir. Use of satellites will greatly 
facilitate introduction of variety of telecom-
munication services in a quick and depend-
able manner. Some examples are .video 
tieconferencing, remote ?rea messaging and 
communications, wide area data issemina-
tion and mobile communications. An inte-
grated and sustained development of ter-
restrial based and satellites based network 
is essential to bring about revolutionary 
changes in the telecommunications sector. 

(d) There INSAT- 2 spacecraft are 
planned to be launched in the nextfourto five 
years to provide enhanced space-segment 
capacity fortelecommunication sector. This 
is in addition to the satellite, INSAT-2A,' 
already lunched successfully on July 10, 
1992. INSAT-2 spacecraft being multipur-
pose satellites, will also provide broadcast-
ing and metrological services. 

[ Translation] 

Indian Languages in the Examination of 
U.P,S_C 

2226. SHRI RAM VILAS PASWAN: Will 
the PRIME MINISTER be pleased to state: 



373 WriUen AnSW91S ASADHA31, 1914 (SAKA) Written AnSwelS 374 

(a) whether the Government propose to 
conduct Union Public Service Commission's 
examinations in all the Indian languages; 
and 

(b) if so, the time by which the decision 
is likely to be taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) and (b). The rec-
ommendations of Dr. Satish Chandra Com-
mittee on the question of introduction of 
multi-ling ual examination system for various 
examinations conducted by the Union Public 
Service Commission are under active con-
sideration of the Government. A decision in 
the matter is expected to be taken soon. 

(English] 

Funds Allocation to Kerala for 
Rural Development 

2227. SHRI TAYIL JOHN ANJALOSE: 

Name of Programme 

(i) Integrated Rural Development 
Programme (IRDP) 

(ii) Jawahar Rozgar Yojana (JRY) 

(iii) Awarenated Rural Water Supply 
Programme (ARWSP) 

(iv) Training to Rural Youth for Self-
Employment 9TRYSEM) 

(v) Financial Assistance to Assignees 
of supplies land under Land R~forrns 

(b) (i) Under the Constitution, Health 
is a State subject. However, with a 
view to augment the efforts of the 
State Govemments, Government 

Will the PRIME MINISTER be pll:iased to 
state: 

(a) the amount allocated for various 
rural development programmes in Kerala 
during the year 1991-92; 

(b) the amount spent on education and 
health; 

(c) whetherthe Govemment of Kerala 
has utilised the full allocated amount during 
the period; and 

(d) if not, the reasons there for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT)(SHRI UTTAMBHAI H. 
PATEL): (a) The amount allocated for 
various rural dvelopment programmes in 
Kerala during the year 1991-92 are as un-
der:-

Amount allocated" 
fRs.in crores) 

17.60 

63.06 

11.91 

1.90 

0.15 

of India provided funds to the Ker-
ala State under following Centrally 
Sponsored Schemes during the 
year 1991-92:-
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Hams of the Scheme Amount (Rs.ln laJch) 

1. National Malaria Federation Programme 8.50 

2. National Leprosy Federation Programme 105.00 

3. National Programme for Control of Blindness 40.70 

4. National TB Control Programme 

(Ii) According to the Information re-
ceived from the Government of 
Kerala, RS.32.08Iakhs were spent 
during the period April, 1991 to 
December, 1991 on construction 
of school building under Jawahar 
Rozgar Yojana(JRY). 

(c) Yes, Sir 

(d) Question does not arise. 

Growth of Rural Economy 

2228. SHRI PRAKASH V. PATEL: Will 
the Minister. of PLANING AND PRO-
GRAMME be pleased to state: 

(a) whether the present agricultural 
polices need reformulation to ensure proper 
growth of the rural economy; 

(b) whether 50 per cent of the plan 
outlay has been reserved for rural develop-
ment during the last two years; whereas 
Investment In ag~lture and allied sector 
has come down. 

38.00 

(c) if so, the reasons therefor; and 

(d) the steps taken by Government in 
this trend? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENIONAL ENERGY 
SQURCES(SHRI SUKH RAM): (a) Priority 
in the 8 th Five Year Plan is being given to 
programmes for agriculture and irrigation, 
village industries, rural schools, health and 
family planning and rural roads and also to 
such programmes which generate direct 
employment and income in rural areas and 
increase the export potential of agriculture. 

(b) to (d). Rural component In budget-
. ary import to central plan during the two 

years, that is, 1990-91 and 1991-92 is about 
50 per cent. The approved public sector plan 
out lay and revised estimates for agricultur~ 
and allied activities has increased during the 
last two years and are as under: 

Annual Plan Amount 
(Rs. crores) 

Approved 
Plan outlay 1990-91 3802.52 

Revised 
Estimates 1990-91 3395.67 

Approved 
Plan Outlay 1991-92 4473.10 
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Cold Storage In Karnataka 

2229. SHRI V. SREENIVASA 
PRASAD: 
SHRI M.V. CHAN-
DRASHEKHARA MUR-· 
THY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Union Government 
have received a proposal from the Govern-
ment of Karnataka for setting up of a cold· 
storage chain in the State: 

(b) if so, whether the State Government 
has urged upon the Union Government to 
prOVide finance for the setting up of such 
cold storage to boostiood processing: and 

(c) if so, the reaction of the Union 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVElOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H. PATEl): (a) 
The Kamataka Government had sent a 
proposal for setting up of Cold Storage, Ice 
Plants etc. for strengthening the marketing 
of fish in the State. 

(b) The State Government had re-
quested the Centre to bear 75 per cent of the 
cost 

(c) The proposal was not found fea-
sible. 

Financial Performance of Public Sector 
Undertakings 

2230. SHRI SHRAVAN KUMAR 
PATEL: 
SHRI BASUDEB 
ACHARIA: 

Will the PRIME MINISTER be pleased 
to state: 

.. (a) whether the financial performance 
of Central public sector enterprisss during 
1991-92 is not encouraging as· reported in 
the 'Statesman' dated May 11, 1992: 

(b) .if so, ·the· names of public sector 
undertaking whose performance has de-
clined during the above period and the ex-
tent thereof; 

(c) the names of public sector undertak-
ing whose performance has improved dur-
ing the period and the extent therof: and 

(d) the quantum of internal resources 
generated by the varous publicssctorunder-
takings during 1991-92? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) to (d). The final 
accounts of the public setor enterprises are 
under preparation/audit. The position of 
financial and other aspects of the Central 
public sector enterprises for 1991-92 is due 
for submisson to the Parliament in the form 
of Annual Survey only in the Budget Session 
1993. 

Listing of Shares of Public Sector 
Undertakings 

2231. SHRI GURUDAS KA-
MAT: 
SHRI SOBHANADRES-
WARA RAO VADEE: 
SHRI GEORGE FERN-
ANDES· 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherthe Unit Trust of India and 
the nutual funds had purchased the shares 
of various public sector undertakings after 
their disinvestment last year: 

(b) if so, the details thereof: 
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(c) whether UTI and mutual funds have 
listed these shares on the stock exchanges; 
and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENt OF PUBLIC ENTERPRISES)(SHRI 
P.K. THUNGON): (a) and (b). The names of 

the Financial Institutions. Mutual Funt!ls and 
Merchant Banks who have purchased the 
shares of various public sector undertakig 
from the Government during 1991-92 are 
give in the attached statement. 

(c) and (d). The listing of the shares on 
the Stock Exchanges is to be done by the 
concerned public sector undertaking and not 
by the UTI and Mutual Funds. 

STATEMENT 

Details of Sale of Shares During 1991-92 

SI.No Name of the Institution 

1. Unit Trust of India 

2. Canbank Mutual Fund 

3. General Insurance <?orpn. 

4. life Insurance Corpn. 

5. LlC Mutual Fund 

6. PNB Mutual Fund 

1. SBI Mutual Fund 

8. SBI Capital Markets 

9. Indian Bank Mutual Fund 

10. Bank of Baroda 

11. Allahabad Bank 

12. eanbank Financial SerVices 

13. Corporation Ban~ 

14. Bank of India Mutual Fund 

Total 

National Renewal Fund 

2232. SHRI BASUDEB ACHARIA: Will 
the PRIME MINISTER be pleased to state: 

No. of Shares 

57.44.16,900 

3.07.14.300 

9.68.97.500 

7.74.08.000 

1.11.21.600 

12.07.200 

2.85.19.500 

84.60.300 

28.66.500 

1.72.37.200 

62.01.100 

30.68,400 

59.54.200 

80.54.400 

87.21.27;1000 

(a) whet her the National Renewal Fund 
has been created: 

(b) whether the modalities of operating 
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the above fund have beEtn decided: 

(c) H so, the details thereof; 

(d) whether the particular-Ministry has 
'been identified which will act as operating 
agency of this fund; if so, the details thereof: 

(e) the areas and the conditionalities 
which will cover the operation of the above 
fund: and 

(f) the total amount allotted forthis fund 
and the various sources from where this 
amount has/is likely to come? 

THE MINISTER OF STATE IN THE 
MINISTRYOF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) Yes, Sir. 

(b) and (c). Discussions are being held 
with the concerned Ministries, State Govem-
ments, Financial Institutions, etc. forworking 
out the modalities for operationalising the 
National Renewal Fund. 

(d) Yes, Sir. The Fund.will be admini-
stered by the Department of Industrial De-
velopment in the Ministry of Industry. 

(e) It isproposedthatttie Fund will have 
three major segments. The Employment 
Generation Fund will provide resources for 
employment generation schemes. The 
National Renewal Grant Fund will deal with 
the immediate requirements of labour in sick 
units arising from revival or closure. The 
third segment. namely, the· Insurance Fund 
for Employees, will cater·to the compensa-
tion needs of industrial workers in future. 

, (f) A sum of Rs.200 crores has been 
provided in the Budget of the Department of 
Industrial Development for 1992-93. Contri-
butions can be made to the Fund by the 
Central Government:State Govt, industrial 
units, financial institutions, etc. 

Utilisation of R.sources by CTL 

2233. SHRI D. VENKATSWARA RAO: 

. 
Will the MINISTER OF COAL be pleasedlo 
state: 

(a) whether the Coal India Ltd. has 
taken steps to ensure $ffectlve and resuH 
oriented utilisation of available resources to 
emerge as a permanent economically viable 
and commercial organisatiGn; and 

(b) if so, th measures taken to achieve 
this? 

THE MINISTER IN THE MINISTERY 
OF-COAL (SHRI S.B. NYAMAGOUDA): (a) 
Yes,Sir. 

(b) The Various measures taken to 
make Coal India Ltd, and economically 
viable and commercial organisation interalia 
included: 

(il Effective controlling and contain-
ing the unit cost of production in 
real terms i.e. minimising the in-
crease in u nit cost of production of 
coal against the rate of inflation by 
achieving higher production and 
productivity by adopting .more sci-
entific and improved techniques of 
mining: through voluntary retire-
ment, improvement in availability 
and utilisation of heavy earth mov-
ing machinery, etc., maintaining 
better coordination with State 
Governments and with appropriate 
authorities for expediting land ac-
quisition and reduction in capital 
expenditure without impairing the 
short-term/lQng term production 
programme: controlling escalation 
in cost of projects by improved 
project monitoring: 

(ii) realising/reducing 'Outstanding dues 
from States Electricity Boards and 
other bulk consumers by introduc-
ing 'cash and carry' system of 
payment: 

(iii) Annual Price Revision by Ministry 
of Coal, based on escalation for-
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mula recommended by Bureau 0 f (c) the amount allocated separately 
Industrial Costs and Prices: during the last three years for development 

of rural industries; and 
(iv) special steps being taken to liqui-

date pit-head stocks and reduce 
inventory: and 

(v) exploration of possibilities for ex-
porting superior grade coals. 

[ Translation) 

Development of Rural Industries 

2234. SHRI RAM LAKHAN SINGH 
YADAV: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Union Government 
have reduced the allocation forthe develop-
ment of rural industries during 1992-93 as 
compared to the last year as a result of which 
there has been an adverse impact on the 
development of rural industry: 

(b) H so, the details thereof: 

1989-90 

1990-91 

1991·92 

(d) the reasons for reducing this 
amount? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) 
(PROF.P.J. KURIEN): (a) No, Sir. During 
1992-93, a sum of RS.191 00 lakhs has been 
allocated for rural industries under plan 
schemes by this Department through Khadi 
and Village Industries Commission. ['luring 
1991-92, the allocation was at the same 
level. 

(b) Does not arise. 

(c) The amount allocated by the Union 
Government to Khadi and Village Industries 
Commission during the last three years for 
development of rural industries is as under:-

(Rs. in lakhs) 

17500 

18600 

19100' 

• Rs. 2.00 crores were allocated by reappropriation in addition to the actual plan allocaion. 

(d) Does not arise. 

[English] 

Sanyal Commlttee'Report on IOPL 

2235. PROF. RITA VERMA: 
SHRIDATIATRAYA 
BANDARU: 
SHRI RAMKRISHNA 
KUSMARIA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherthe Sanyal Committee report 
regarding rehabilitation of the Indian Drugs 
and Pharmaceuticals Ltd. has since been 
submitted to the Government; 

(b) if so. when: 

(c) the details of the suggestions made 
there in and the action taken by the GQvem· 
men! thereon; and 

(d) if not. the reasons for delay? 

THE MINISTER OF StATE IN THE 
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MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
IAn inter-disciplinary Task Force comprising 
"fficers of Indian Drugs & Pharmaceuticals 
llU. and Management Consultants namely, 
Shri .S. S.Sanyal and Shri . J. K.Sharma had, 
in 1986, gone into various areas pf opera-
tions of the company and prepared a Plan for 
Rehabilitation of IDPL. The report was pre-
sented on 16 the September, 1986. 

(c) and (d). The suggestions of the Task 
Force were broadly in the areas of financial 
measures including reduction in manpower: 
production and technology related issues~ 
marketing strategies: restructuring of the 
business; and improvement in the manage-
ment system of the company. While most of 
the recommendations on production and 
technology related areas are in the nature of 
a continuous process, the major financial 
measures were injection of cash for working 
capital requirements, conversion of plan loan. 
as outstanding atthat time, into equity, waiver 
of interest accrued on loan and conversion of 
outstanding non-plan loan into fresh interest 
free loan with moratorium on repayment of 
principal, take-over of liability of loans taken 
from public sector units together with ac-
crued interest, reduction on debtors level. 
reduction on inventories, reduction in man-
power and had on recruitment etc. 

During the period 1986-87to 1990-91. a 
total sum of RS.61.94 crores was given as 
Plan/Non-Plan/lntercorporate loan to IDPl. 
In 1991-92, a total sum of RS.19.99 crores 
was made available an account of plan/non-
planl intercorporate assistance and non-plan' 
support for implementation of the voluntary 
retirement scheme. Government extended 
guarantee upto RS.63 crores in favour'of the 
Bankers of IDPL on account of its cash credit 
facility. 

The proposal of capital restructuring 
,/ ~ther with an Action Plan for revival of 
',uPL which has been updated from time to 
time envisages expansion of capacities of 
Pencillin G, setting up of new facilities for 
manufacture of RifampiCin, expansion of 
capacity of Vitamin B 1 . and B2, setting up of 

captive power facilities and SUb-stations at 
Rishikesh and Hyderabad plants, besides 
funding or renewals/replacements, working 
capital requirements and repayments of in-
tercorporate loans. The proposal also in-
volves write-olf of ~overnl"(lent loans and 
interest. The estimated financial implication 
as 6n 31.3.1991. is Rs.530 crores approxi-
mately including write-of Government loans 

. and iQterest. 

The proposal for capital restructuring 
together with the Action Plan has been under 
consideration of the Government and its 
viability is still to be established. Mean-
while. the company has, in compliance with 
the provisions of the Sick Industrial Compa-
nies (Special Provisons) Act, 1985. referred 
its case to the Board for Industrial and Finan-
cial Reconstruction (BIFR). 

Closure of Sick Units in A.P. 

2236.SHRI K.P. REDDAIAH YADAV: 
Will the PRIME MINISTER be pleased to 
state: 

(al the details of sick industrial units 
closed down in Andhra Pradesh: . 

(b) the steps taken by the Government 
to revive them: and 

(c) the number of sick units so revived, 
if any? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) 
(SHRIMTI KRISHNA SAHI): (al According 
to Reserve Bank of India, 29,977 industrial 
units in the small scale sector and 128 units 
in the non-small scale sector were sick in the 
State of Andhra Pradesh as at the end of 

. September, 1990. 64 sick/weak industrial 
units in the non-small scale sector were 
reported closed as at the end of September, 
1990. Similar information with regard to 
small scale industrial units IS110t maintained 
centrally. 

(b) Some of the important steps taken 
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of India, Reserve Bank of India has 
set up State l&vellnter·lnstitutional 
Committees (SlUCs) in ali States 
under the chairmanship of Secre-
tary, Industries Department of the 
concerned State Governments for 
working out a rehabilitation pack-
age for revival of. viable sick small 
scale units 

by the Government'for revival of sick indus-
trial uriits'llre given the attached statement. 

(c) As reported by Reserve Bank of 
Intiia, one indiJ~trial unit was revived during 
the year ending- September, 1990. 

STATEMENT 

Steps taken by the Government of India 
for the revival of sick Industrial Units .. 

1. The Government have enacted a 
C.omprehe~si\ie legislation namely 
'The Sick Industrial Companies 
(Special Provisions) Act, 1985'. A 
request -judicial body designated as 
'The Board for Industrial and Fi-
nancial Recon_struction (BIFR)' has 
!;>aen set up under t~e Act to deal 
with the problems of the sick indus-
trial companies in an effective 
manner, which11as become opera-
tional with effecqrom the 15 the 
May, 1987. . 

2. The Reserve Bank of India have 
issued guidelines to the banks for 
strengthening the monitorin~ sys-
tems and for arresting industrial 
sickness at the inCipient stage so 
that corrective measures are takan 
in time. 

3. 

4. 

5. 

The banks have also been directed 
by the Re'serve Bank of India to 
formulate rehabilitation package for 
the revivalofpotentiallyviable units 
The banks and financial institutions 
evolve rehabilitation ·packages for 
the revival of sick.units. 

Reserve Bank of India have also 
issued guidelir:-es separately to the 
banks indicating parameteres within 
which banks could grant reliei and 
concessions for rehabilitation of 
potentially viable sick u nits without 
.reference to RBI both in the large 
and small scale sectors. 

On the a~iCe of the Government 

6. 

7. 

8. 

Financial assistance in the form of 
long term equity type assistance 
upto RS.l,SO,OOOl. to unrts with a 
project cost nol exceeding RS.l e . 
lakhs at a nominal service chargo 
of one per cent per annum is also 
availabl61 to potentially viable sic~ 
small scale indListriaLunits from the 
National Equity Fund set up 10 

August' 987. 

The Unton Ministry Of Indusfry is 
also operating a Centrally spon- i 

sored Margin Money Scheme for 
revival of sick· small scale units; 
under which quantum of assistance 
per unit is upto Rs.50,OeOI-. 

Small Industries Development Bank 
of India (SIOBI) has been estab-
lished to function as an Apex Bank _. 
for tiny and small scale industries. ~ 

A separate Refinance· Scheme for 
Rehabilitation (RSA) is being managed by 
SIDBI·for revival of potentially Viable sick 
small scale Industrial units 

Branch Offices of F .A.I 

~23~ SHRI OATTATRAYA 
BANRDARU: WilltnePRlME MINISTER be 
pleased to state: 

(a). tlJe location of branch offices. other 
than New Delhi. of the Fertilizer Associaticn· 
of India: • 

(b) whether the Government propose to 
. open the branch offices ot Fertilizer Associa-
tion·of India in·each State: . 
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(C) if SO, the details thereof: THE MINISTER Of ST-A TE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 

(d) the funds allocated to this organisa- OF INDUSTRIAL DEVELOPMENT)(SHRI-
tion during the last three years: year-wise: MATI KRISHNA SAHI): (a) to (d). There is 

(e) whether any complaint has been. 
reeeived regarding misutHization ofthe funds: 
and 

(f) if so, the details thereof and action 
taken! proposed to be taken thereon'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) A part 
from New Delhi the Fertilizer Association of 
India has Regional Offices at Bombay, Cal-
cutta and Madras. 

(b) and (c). No, Sir, FertiliZer Associa-
tion of India is a private organisation. 

(d) Government does not allocate funds 
to this organisation. 

(e) No Sir. 

(f) Does not arise. 

[Translation] 

Units of Union Carbide 

2238. SHRI TEJ NARAYAN 
SINGH: 
SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be 
pleased to state: 

(a) the details of various units being 
run by the Union Carbide, a multi-national 
company of America in the country: 

(b) the total amount invested in each 
of these units by the company: 

(c) whether some Indian capital has 
also been invested in these units: and 

(d) if so. the details thereof? 

. no unit run by MIs. Union Carbide USA in 
India. However, MIs. Union Carbide chemi-
cals and Plastics' Company, Inc, 'USA (for-
merly known as Union" Carbide 
Corporation ),hold 50.9% of the ~uity of the 
Indian company, Union Carbide India Lim-. 
ited. The amount invested by the said Union 
Carbide Chemicals and Plastics Company 
Inc... in Union Carbide India Limited is 
Rs.16,58,47.500/- being the nominal value 
of 1 ,65,84.750 equity shares of Rs. 1 Of-each. 
The balance shareholding in the said Union 
Carbide India Limited is held by institutions 
like L1C and UTI. nationalised banks, other 
Indian bodies Corporate and Resident Indi-
ans. in various proportions. 

[English] 

Fake Passport 

2239. SHRI BALRAJ PASSI: 
SHRIMATI KRISH· 
NEDRAKAUR 
(DEEPA): 

Will the PRIME MINISTER be pleased 
to state: 

(a) the number of persons including 
travel agents who were involved in issuance 
of fake passports to the publicduring the last 
two years: and 

'j 

(b) the action takenl proposed to be 
taken by the Government against them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS.(SHRI 
R.L. BHATIA): (a) and (b). Necessary infor-
mation is being collected. 

[Translation) 

New Industries In Maharashtra 

2240. SHRI VILARSRAO NAG-
NATHRAO GUNDEWAR: Will the PRIME 
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(a) the number of proposals from 
M~harashtra Government pending with the 
Union Govemment for the registration of 
new industries; 

. (b) the names of the industries likely· to 
be set up in the State; 

(c) the number of proposals approved 
so far; and 

(d) the time by which rest of the propos-
als are likelr to be approved? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a).'There is no 
registration scheme after the New Industrial 
Policy announced in July, 1991. 

(b) From the Letter of Intent and IEMs 
filed in the Ministry of industry, the catego-
ries of industries likely to be set up include 
Metallurgical Industries, Chemicals (Other 
than fertilizers), Drugs & Pharmaceuticals, 
Telecommunications, Food Processing 
Industries, Vegetable Oil, Electronic Equip-
ments,lndustrialMachinery, Misc. Mechani-
cal & Engg.lndustries, Paper & Pulp includ-
ing paper products Rubbergoods, transpor-
tation industry, Commercial, Office & house-
hold equipments, scientific instruments etc. 

(c) 55 Letter of Intents were granted for 
setting up of industries in Maharashtra dur-
ing 1st January 1992 to 30 the June, 1992. 
447 Industrial Entrepreneur Memoranda 
were also filed during the same period. 

. (d) There are specified time limits for 
disposing of proposals for Industrial licences. 
However, actual disposal of cases depend 
on the policy adopted by the Administrative 
Ministries In respect of individual items as 
also the Views in the regard by the compe-

tent technical authorities. 

[English] 

Evaluation of Poverty Alleviation 
Programme 

2241. SHRI GEORGE FERN-
ANDES: 
SHRI MANORANJAN 
BHAKTA: 
SHRI SHRAVAN KUMAR 
PATEL: 
SHRI RAM KAPSE: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether a concurrent evaluation of 
poverty alleviation programme has shown 
that a major part of the benefits has gone to 
the ineligible categories; 

(b) if so, whether the Union Govern-
ment in a recent Communication to the States 
have issued $ome instructions in this regard; 
and 

(c) if so, the details thereof and the 
response of the State Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTIAMBHAI H. PATEL): (a) 
It is not correct to say that a major part of the 
benefits of poverty alleviation programme 
has gone to the ineligible categories. In fact, 
as perthe results rel/ealed by the 3rD Round 
survey of Concurrent Evaluation of Inte-
grated Rural Development Programme 
(IRDP) held during January-December 1989, 
it has been observed that only In 6% cases 
non-poor families were assisted. 

(b) and (c). Govemment of India In 
cognisance of the importance which should 
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be given to correct identification of poor 
famiNes had issued instructions on Novem-
ber 15,1991 to all State Govts. to conduct a 
fresh household survey of families in each 
village in order to identify the families which 
lived below the revised poverty line of 
Rs.11000. To ensure that the identification 
of BPL families is done properly, certain 
safeguards and procedures have also been 
clearly enunciated. The State Governments 
have started the work relating to BPL survey 
according to instructions issued by. the 
Centre. 

Funds for Development of Transport 
and Communication 

2242. SHRI MAHESH KANODIA: Will 
the Minister of PLANING AND PRO-

GRAMME IMPLEMENT ATION be pleased 
to state :thefunds allo(..1·' ... for development 
of transport ad commun,( ''1 system dur-
ing each of the last two yt,,·· State-wise 
and Union territory-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES(SHRI SUKH RAM): A state-
ment is attach: 

STATEMENT 

Allocation of Funds for Transport & 
Communications in the Plans of States 

and Union Territones 
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Indo-Japan Commltt .. Report 

2243. SHRI. MRUTYUNJAYA 
NAYAI(: 
SHRI. BARE LALJATAV: 

Will the Minister of PlANNIG AND 
PROGRAMME IMPLEMENTATION" be 
pleased to st<\te: 

(a) whether Indo-Japan Study Commit-
tee have submitted its report to the Union 
Govemment: 

(b) if so, tl'te details ofthe recommenda-
tions made by the Committee: 

(c) the steps being taken by the'Govern-
ment thereon; and 

Cd) if not, the time by which the Commit-
tee is likely to submit its report? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES(SHRI SUKH RAM): (a) The 

. Indian-Japan Study Committee is a Stand-
ing Committee which meets from time to 
time and deliberates on specific issues of 
mutual interest. Non report as" such as 
submitted to the Union Government. 

, '(b) to (d) Do ~bt arise. 

[English] 

PDS In TrlplJra 

2244. SHRIMATI BIBHU KUMARI DEVI: 
WilUhe PRIME MINISTER be pleased to 
state: 

(a) whether in the light of the experi-
ence of the recent onslaught of drought and 
famine in Tripura, the Tripura Govemment 
submitted proposals tor augmenting the 

Public Distribution System there, particu-
larly in tribal areas; 

(b) if so, the details thereof and the 
estimated expenditure to be involvedthereon: 
and " 

(c) the Govemment's response thereto 
by way of aid? " 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMAlUDDIN AHMED): (a) 
No specific" proposal" for augmenting the 
Public Distribution System in Tripura has 
been received in this Ministry. However, the 
Central Govemment has considered a re-
quest of the State Govemment and made 
advance allocation of foodgrains in anticipa-
tion of the monsoon season. 

(b) and (c). Do not arise. 

Revival of Sick Units by Workers 

" 2245. DR. SUDHIRRAY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether different workers unions in 
the country have submitted proposals forthe 
revival of several industrial units in the coun-
try: " 

. (b) if so. the number of proposals re-
ceived by the Govemment 
so far: 

(c) if so. the details thereof? 

(d) if so, the details thereof? 

THE-MINISTER OF STATE IN THE MINIS-
TRY OF INDUSTRY (DE'PARTMENT OF 
INDUSTRIAL DEVELOPMENT)(SHRIMATI. 
KRISHNA SAHI): (a) to (d). Revival of sick 
industrial companies through workers coop-
eratives is one of the measures envisaged in 
the Sick Industrial Companies (Special Pro-
visions) Act, 1985: Such proposals are 
examined by the Boards· for Industrial and 
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Financial Reconstruction through the Oper- workers, as per details given in the attachDd 
ating Agency appointed by the'11 In respect statement. Out of these 1 5 proposalS!' 3 
of each case. As per informatiQn available, have been sanctioned, 3 found to be non-
15 proposals were submitted for revival by workable and 1 is before the Supreme Court. 

STATEMENT 

List of Companies in Respeclof which Proposals for revival by workers have b6en 
submitted. 

51. No, Na~ of the Company 

(1 ) MIs. HES limited. 

(2) MIs. Hoist-O-Mech Limited. 

(3) MIs. IAE.C. Limited. 

(4) MIs. Sion Garage Private Limited. , 
(5) MIs. Kera Sinter limited. 

(6) MIs. KMA Limited. 

(7) MIs. Mafatlat Engineering Industries 
Limited. 

(8) MIs. kamini Tubes Limited. 

(9) MIs. New Central Jute Mills Limited. 

(10) MIs. Powder Metals & Alloyas limited. 

(11 ) MIs. A.P. Carbides Limited 

(12) MIs. W.G. Forge Limited. 

(13) MIs. Budge Budge Company limited. 

(14) MIs. Angus Company limited. 

(15) Mis. Premier Cable Company L.imited. 

Electronics Policy 

2246. SHRIMATI DIPIKA H. TOPOW· 
ALA: Will the PRIME MINISTER be 
pleased to state: 

(a) y!heth~r the Governl"(1ent have pro-
posed some objectives lor the electronics 
ooliev: and 

(b) if so, the details of the new 
policy? 

. THE MINISTER' OF STATE IN-' THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN 
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DEVELOPMENT)(SHRI RANGARAJAN of Bangladesh Prime Minister; and 
KUMARAMANGALAM): (a) and (b). Gov-
ernment have not announced any compre-
hensive policy separately for electronics, but 
the broad objectives of the Government for 
this sector are to develop the Indian elec-
tronics industry as a major global player and 
to make the benefits of electronics available 
to every citizen in the country. 

Bonded Labour System 

2247. SHRI SURENDER REDDY: Will 
the MINISTER OF LABOUR be pleased to 
state: 

(a) whether the working group on devel-
opment and welfare of Scheduled Castes 
has recommended to the Planning g Com-
mission some suggestions to end the bonded 
labour system: 

(b) if so, whetherthe Planning Commis-
sion has considered these suggestions: and 

(c) the steps taken by the Planing 
Commission to include these suggestions in 
the Eighth Five Year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) to (c). The 
Working Group on Development and wel-
fare of Scheduled Castes during Eighth Five 
Year Plan has in their report made some 
observations to end the Bonded Labour 
System in the country. The Government are 
in general agreement with the observations 
made by the Working Group. the Govern-
ment have issued instructions to the State 
Governments'to integrate the Centrally 
Sponsored Scheme. for the rehabilitation of 
bonded labours with other poverty alleiva-
tion programmes. 

Chakma Refugees 

2248. SHRI RAM SAGAR: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the question of chakma 
refuges was taken up during the recent visit 

(b) if so, the outcome thereof and the 
follow up action take thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) Yes, Sir. 

(b) The Prime Minister of India and the 
Prime Minister of Bangladesh agreed to 
arrange the speedy repatriation of all Chakma 
refugees to Bangladesh in full safety and 
security. In this context, the Bangladesh 
side agreed to set up a representative politi-
cal-level Committee that would encourage 
the refugees to return. The Bangladesh 
Government has recently set up a political 
level Committee. 

Dissemination of Knowledge by Scien-
tists 

2249 SHRI. GUMAN MAL LODHIA: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Government are moti-
vat in", the scientists to go to field and dis-
seminate their knowledge and accelerate 
national development; 

(b) if so. the details of the directions 
given to different scientific departments in 
this regard: and 

(c) the details of Secretarial facilities 
made available to scientists therefor? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) " (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) Yes, Sir. 

(b) and (C). All science and related 
departments have their own programmes on 
motivating scientists and providing them 
opportunities to disseminate their knowledge. 
Activities like'open ~ouse', exhibitions and 
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• lecture are arranged from time to time by the 
concemed departments. 

The National Council for Science and 
Technology Communication (NCSTC), lo-
cated in Department of Science and Tech-
nology, was set up by the Government of 
India with major objectives of popularising 
science and technology. National Science 
Day is being observed on February 28 and is 
used to highlight the values of science. This 
practice has resulted from the initiative of 
NCSTC. NCSTC provides visiting Fellow-
ships to scientists interested and willing to 
undertake activities in the field. short term 
Fellowships to develop and nature commu-
nication skills in the media oftheirchoice are 
also available. Scientists also contribute in 
developing software for Science and Tech-
nology population. 

Electronics Free Trade Zones 

2250. SHRI M.V.V.S. MURTHY: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal to 
allow the States to have electronic Free 
Trade Zones (FTZ) in order to invite foreign 
investment: and 

(b) if so. the foreign equity expected 
and the percentage of repatriation of their 
profits? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) and (b). There 
is a proposal under the consideration of the 
Government to permit State Governments 
and private sector to put up the infrastructure 
for duty free electronic tech n"elogy p~rks with_ 
the regulatory functions aloe being looked 
after by the Government of India. Details of· 
the proposal are still being worked out. 

LIcences to Cement Factory In 
Madhya Pradesh 

2251. SHRI CHANDULAL CHAN-
DRAKAR: Will the PRIME MINISTER be 
pleased to state: 

(a) the number of licences issued to set 
up cementfactories in Madhya Pradesh and 
the places where these are proposed to be 
set up: and 

(b) the steps taken to ensure that these 
cement factories do not cause pollution? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) List of existing 
large size cement plants with their location in 
Madhya Pradesh is given in the statement. 
In addition, before the announcement of the 
new industrial Policy in July, 1991, following 
ltiree units have been allowed to set up new 
industrial undertaking/substantial expan-
sion:-

(i) M/s. Mysore Cements ltd. at 
Narsingharhllmlai (District Damoh). 

(ii) M/s. TISCO Ltd. at Village Rasedi 
(Dist. Raipur). 

(ii~) M/s. Century Cement at Baikunth 
(Dist. Raipur). 

Under the new In.dustr1al Policy cement 
sector has been deliked and the only re-
quirement is that the industrial undertaking 
shall file an Industrial Entrepf9neurs' Memo-
randum for setting up a new cement factory! 
substantial expansion. 

(b) all units are required to take neces-
sary clearances from State Pollution Control 
Board before setting up a new. cement fac-
tory/substantial expansion. 
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List of large size cement factories in Madhya Pradesh . 
SI.No. Name of the Unit Location . 

1. Satna Cement Works Satna 

2. Bina Vikas Satna 

·3. Jaypee Rewa Cement Jaypee Nagar 

4. Maihar Cement 

5. ACC Ltd. 

6. Diamond Cement 

7. ACCLtd. 

8. CCI ltd. 

9. Century Cement 

10. Modi Cement Ltd. 

11. CCI ltd. 

12. Raymond Cement 

13. Vikram Cement 

14. CCI Ltd. 

Issue of Passports 

2252. SHRI THULASIAH 
VANDAYAR: 
PROF. PREM DHU-
MAL: 
SHRIV.DHANANJAYA 
KUMAR: 
SHRI RAMESH CHEN-
NITHALA: 
DR. K.D. JESWANI: 

Will'the PRIME MINISTER be pleased 
to state: •. 

(a) the number of passport applications 

Maihar 

Kymore 

Damoh 

Jamul 

Mandhar 

Tilda 

. Bhatapara 

Akaltara 

Akaltara 

Jawad 

Neemuch 

received and the number of passports is· 
sued between January 1. 1992 and till date, 
passport office-wise: and 

(b) the reasons for delay in issuing 
passports even after the announcement of 
the Simplification of passport procedures: 
and 

(c) the steps taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (R.L 
BHATIA): (a) The total number of passport 
applications received between January 
1.1992 and July 15. 1992 is 13,80,493. As 
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against this, 1 1,24,432 passports have been 
issued. The passport office-wise Statement 
of receipt and issue of passports is attached. 

(b) and (c). The main reasons for delay 
in issue of passports have bee;) the increase 
in the number of applications and the conse-
quent shortage of staff in most passport 

offices and the inadequate supply of pass-
port booklets in some. The .Govt. have 
sanctioned 400 additional posts to strengthen 
the passport offices and also impressed 
upon the India Security Press, Nasik to ensure 
that it supplies adequate number of book-
lets in accordance with the requirements of 
passport offices and the anticipated increase 
in demand for passports. 
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Central Assistance to Assam for Flood 
Affected Area. 

2253. SHRI PROBIN DEKA: Will the 
PRIME MINISTER be pleased to state: -(a) .whether the Union Government 
nave received any proposal from the Gov-
ernment .of Assam requesting for special 
assistance of providing job opportunities in 
flood affected areas of the State; and 

(b) if os, the details thereof and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT)(SHRI G.VENKAT 
SWAMY): (a) and (b). No Sir. However, 
under Jawahar Rozgar Yojana (JRY) which 
is Oeing implemented in all the States/Union 
Territories including that of Asam with the 
basic aim of generation of additional gainful 
employment forthe unemployed and under-
employed persons in the rural areas, an 
amount of Rs.3990.69 lakhs has been allo-
cated a Central share to Assam for the year 
1992-93 against which RS.1784.06 lakhs 
has already been released as first instal-
ment for the implementation of the Yojana in 
the State. 

rr ranslar/on] 

Rehabilitation of Bonded labourers' 

2254. SHRI RAM BADAN: 
SHRI CHINMAYANAND 
SWAMI: 

Will the MINISTER OF LABOUR be 
pleased to state: 

(a) whether the Union Government 

have issued any direction to the States, 
recently, for the rehabilitation of bonded 
labourers; 

(b) if so, .the details thereof: 

(c) whether the Union Government 
have equal share with States in the rehabili-
tation of boooed labourers: 

(d) if so, the details of the funds pro-
vided during each year olthe lastthree years 
and to be provided to the States during 1992-
93 for this purpose State-wise; 

(e) whetherthe Government have fixed 
any target for therehabilitation of bonded 
labourers during 1992-93; and 

(f) if so, the State-wise details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) and (b). Yes, Sir. 
The Centre have asked the States to inten-
sify the identification process of bonded 
labour and take vigorous steps for their 
rehabilitation. 

(c) and (d). The Union Government are 
administering a Centrally Sponsored Scheme 
under which the State Government are pro-
videdCentral Financial Assistance on match-
ing grant(50:50) baSis for rehabilitation of 
bonded labourers. A budget provision of ' 
Rs.190.00 lakhs has been made for this 
purpose for 1992-93: The details of the 
funds. provided to the States during the last 
three years is given in the Statement an-
nexed. . 

(e) and (f). Yes, Sir. The targets fixed 
by the Government for. the rehabilitation of 
bonded fabourets during 1992-93 is given in 
the Statemeht ann.: ed. 
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for Industrial and technological 
development; 

Pl'OI'I)Otlon of Technical Development 
amongst Asl.Paclflc Countri" , 

.2255. SHRI SIMON MARANDI: Willthe 
PRIME MINISTER be pleased to state: 

(a) whetherthe countries from Asia and . 
Pacific assembled in Tehran recently to 
proFJ:Iote technical development amongst 
them; , 

(b) If so, whether India was also one of 
the participants,; 

(c) the Issues oftechnical development 
discussed therein; 

(d) the pOints of agreement discussed 
between India and Pakistan regarding in-
dustrial and trade expansion: and 

(e) the steps taken to implement the 
Issues so discussed? 

THE MINISTER OF STATE IN THE 
MINISTRY OFINDUSTRY (DEPARTMENT 

·OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SHAHI): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) The following issues of technical 
development were discussed:-

1. Certain of an appropriate climate 
forthe enhancement oftechnologi-
cal capability for industrial devel-
opment; 

2. 

3. 

4. 

Development of industrial and 
technological skills: prospects for 
regional cooperation in industrial 
training and technical skills devel-
opment; 

Cooperative measures for indus-
trial and technological development 
In the least developed and isiand 
developing countries of Asia and 
the Pacific: 

Regional stra_r and action pian 

(d) and (e). No Qilateral between India 
and Pakistan were held. 

(English) 

RecNltment Rules and Regulations 

2256. SHRI RAMASHRA Y PRASAD 
SINGH: Will the PRIME MINISTER be 
pleased to state: 

(a) Whether the recruitment and regula-
tion rules of the autonomous bodies are 
issued with the previous sanction of the 
Central Government and the respective 
Ministries of the concerned autonomous 
bodies; and 

(b) if so, the details thereof and if notthe 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA)(a) and (b). The 
recruitment rules/service regulations of the 
Autonomous bodies. which are bodies set 
up under Societies Registration Act, 1860. 
or otherwise, are framed in accordance with 
the provisions of the Acts. bye-laws etc. The 
rules/regulations reqUire Government's 
approval if the relevant Act or by-Ia etc 
prOVide. 

[ Translation] 

Industrial Development centres In 
M.P. 

2257. SHRI RAMESHWAR PATIDAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Govemment of Madhya 
Pradesh have submitted some proposals for 
setting up industrial development centres in 
the State: 

(b) if so, the details thereof: and 
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(c) the time by which these proposals 

are likely to be given approval? 

THE MINISTER OF STATE IN THE 
MINISTRYOF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNAD SAHI):' (a) and (b). Under 
the Growth Centre Scheme, Madhya Pradesh 
is allocated-six growth centres to be located 
one each In the districts of Shind, Dhar, 
Drug, Guna, Raipur and Raisen. The loca-
tions have been deoided based on the pro-
posals received from the State Government. 

(c) The State Government had submit-
ted detailed project reports for all the growth 
centres except that of Raisen during 19!}O-
91 which have been appraised and approved. 
The first instalment olthe Central assistance 
has also been released to the approved 
centres. The project report of the Raisen 
growth centre (Satlapur) has been sent for 
appraisal. 

[English] 

Funds Allocation to U.P. For Rural 
Development 

2258. MAJ. GEN. (RETD.) BHUWAN 
CHANDRA KHANDURI: Will the PRIME 
MINISTER be pleased to state: 

(a) the financial assistance given to the 
Government of Uttar Pradesh during the last 
three years and in the current year so far 
under the Rural Developmemt Programme, 
district-wise, programme-wise and year-wise; 

(b) whether the Union Government 
have set up any monitoring agencies to 
evaluate the programme and explore more 
infrastructural facilities ensuring thereby 
proper utilisation of funds by the St'ates, if, 
so, the details thereof; and 

(c) if not, the manner in which the Rural 
Development Programme is evaluated and 
the rationale behllld to continue the same 

without ensuring proper implementation? 

THE MINISTER OF STATE ,IN THE 
MINISTRY OF· RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT)(SHRI UTTAMSHAI H. 
PATEL): (a) Statements 1,11,111, and IV 
financial aSSistance given to Government of 
Uttar Pradesh during the last three years 
and'in the current year under major Rural 
Development Programme Viz. Integrated 
Rural Development Programme (IRDP), 
Development of Women and Children in 
Rural· Area (LWCRA), Jawahar Rozgar 
Yojana (JRY) andDrought prone Area Pro-
gramme (DPAP) district-wise year wise are 
enclosed. 

(b) and (c). These programmes are 
being monitoredct different levels. At the 
granss·root le~1 and Block level functionar-
ies are involved in preparation. implementa-
tion and monitoring of the programmes. At 
district level, District Rural Development 
Agencies (ORDAs) have been set up for 
implementation and monitoring of Rural 
Deve.l0pment Programme. The monitoring 
at district level has been done on the basis of 
monthly, quarterly and Annual progress 
reports received from the Blocks. The ORDAs 
also organise quarterly meeting of the Gov-
erning Bodies.for reviewing the implementa-
tion of the programmes. 

At State level. State level Coordination 
Committee (SLCC) for Rural Development 
Pogrammes have been set up for effective 
implementation'and monitoring of rural de-
velopment programmes. Further. a system 
of Concurrent Evaluation is also in vogue 
with the help of reputed non-governmental 
and independent organisation all over, the 
country. The Concurrent Evaluation of JRY 
is currently-in progress in all the States from 
January 1992. The last Concurrent Evalu-
ation of IRDP was done during January-
December 1989 and the next round is pro-
posed to be take up shortly. 
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• Appointment of SCsISTs 

2259. SHRI PARAS RAM BHARDWAJ: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Department of Space 
have made efforts to recruit qualified and 
eligible persons belonging to Scheduled 
Castes and Scheduled Tribes committees 
for appointment against post reserved for 
them. as per Government orders on the 
subject; and 

(b) if so, the details thereof~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN 

(1 ) 

(2) 

(3) 

(4) 

[Translation] 

Total. No. of personnel 

No.of posts for which 
reservation orders are 
applicable 

No. of Sc personnel 

No.of St personnel 

Assistance to Organisation by RYIC 

2260. SHRIGAYA PRASAD KORI: Will 
the PRIME MINISTER be pleased to state: 

(altha names oftha organisations which 
are given financial assistance by the Khadi 
and Village Industries Commission: 

(b) the criteria laid down for providing 
assistance to these organisations: and 

(cl the names of the organisallons 
which have been given finanCial assistance 
by the Khadi and Village Industries Commis-
sion during 1990-91 and 1991-92 and the 

DEVELOPMENT)(SHRI RANGARAJAN 
KUMARAMANGALAM): (a) Yes. Sir. 

(b) In view of the fact that Scientific & 
Technical posts IS ROIOOSare intended for 
conducting. organising. guiding and direct-
ing Research and the job involves special- . 
ised technology and skill, S& T posts which 
carry the Scale of Pay of RS.1640-2900 and 
above have been exempted by the Govern-
ment from the purview of reservation orders. 
However, no such exemption exists for posts 
in administration area in DOSIISRO and for 
S& T posts in Civil engineering Division. For 
the Categories of posts for which reservation 
orders apply, the Department has been fol-
lowing the Govemment Orders on the sub-
Ject and has been making all efforts to recruit 
qualified and eligible persons belonging to 
SC/ST communities. The Table below shows 
the status of recruitment of persons belong-
ing to SCs/STs as on 31.12.1991: 

15571 

8656 

1654 

496 

quantum of assistance provided to these 
organisations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (PROF 
P.J. KURIEN) (a)to (c). The Union Govem-
ment provides funds to Khadi and Village 
Industnes Commission (KVIC) by way of 
loans and grants for the development and 
promotion of KYI Sec!orin the country. KVle 
in turn provides funds to 30 StatesiU. Ts. KVI 
Boards and over 1300 Registered Institu-
tions and Cooperatives. on the basis of pat-
tern of financial assistance for different KVI 
schemes, SiZe of the programme is agred at 
the time of budget dlscusion and capacity of 
the BoardS/institutions to undertake further 
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programme. Funds are released after the 
approval of the Standing Finance Commit· 
tee of KVIC and after taking adequate meas· 
ures to safeguard the funds released. 

1. KhadiGrant 

2. KhadiLoan 

3. Village Industries 
Grant 

4. Village Industries 
Loan 

[English] 

Monitoring of Rural Development 

2261. SHRI V. DHANANWAYA 
KUMAR: Wilt the PRIME MINISTER be 
pleased to state: 

(a) whether any survey has been 
conducted to monitor the implementation 
of rural development programme recently; 

(b) whether the targets have been 
achieved by all the States: and 

(c) if so. the details thereof. State 
wise? 

The amount of financial assistance 
provided by KVIC to these Boards, Institu· 
tions during 1990·91 and 1991·92 is as 
follows: 

1990·91 

5952.84 

2387.96 

2078.24 

8770.27 

Financial Assistance by KVIC 
(Rs. in lakhs) 

1991·92 

6236.51 

1170.51 

3582.08 

8784.63 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTT AMBHAI H. PATEL): (a) 
Yes Sir, the thrid round survey of Concurrent 
Evaluation of Integrated Rural Development 
Programme was conducted during January-
December, 1989. As regards Jawahar 
Rozgar, Yojayan the Concurrent Evaluation 
is in progress in all States from January, 
1992. 

(b) and (cl. A Statement showing the 
. targets and achievements in respect of Inte· 
grated Rural Development Progral)Wne & 
Jawahar Rozgar Yojana during 1991-91 is 
enclosed. 
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Tyre .CotpotaUon of India Limited 

2262. SHRI SANDIPAN BHAGWAN 
THORAT: Will the PRIME MINISTER be 
pleased to state: 

(a) wheTher the Tyre Corporation 01 
India Ltd. Is in a bind on account of piling up 
of stocks as reported in the Indian Express 
dated June 8,1992; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) the details olthe proposals received 
by the Government from the Company: and 

Cd) the remedial steps taken/proposed 
by the Government to revive the company? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) No. Sir. 

(b) The position of stock as on date is as 
foHows: 

Number Value 

(i) Tyres 9987 Rs.3.53 crores 

(ii) Tubes 9975 Rs.O.20 crores 

The above stock is equivalent to one 
month's production ofTClls Tyre Unit which 
is a normal level of stock holding. 

(c) Nil. In view of (a) and (b) above. 

(d) For revival of the company apart 
from an incurred expenditure' of RS.8.S7 
crores on repair and renewal for its three 
units at Kankinara, Tangara and Kalyani, 
Govemment have already approved mod-
ernisation project at its tyre units, Kankinara 
for RS.66.71 crores, which is in the final 
stages ot ilJl>lementat;on. 

{Translation] 

Export of Horse Sho.cart» 

2263. SHRIMA T1 SUMITRA MAHAJAN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the National Institute of 
Oceannography, Goa, has formulated any 
scheme for export of horse shoe crab; , 

(b) whether the element "lycet· being 
extracted from this sea animal is used in our 
country as well: and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY I\FFAIRS 
MINISTER OF STATE IN THE MI'fJISTRY 
OF SCIENCE AND TECHNOLOGY (DE-
PARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) No, Sir. 

(b) Yes. Sir. 

(c) It is used for detection of bacterial 
contaminatior.l in drugs, food, dairy products 
and in clinical diagnosis. 

[English] 

Foreign Equity In BHEL 

2264. SHRIMATI CHANDRA PRABHA 
URS: Will the PRIME MINISTER be pleased 
to state: 

(a) the location of various units of BHEL 
in the country; 

(b) whether there is any proposal to 
make these units wholly owned subsidiaries 
or hOlJ:ling company and to encourage for-
eign equity in these units: 

(c) It so, the details thereof: and' 
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(d) "not, the reasons therefor? ous units of Bhells Indicated In ths Stats-

ment enclosed. 
THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (DEPARTMENT (b) there is no such proposal by Gov-
OF HEAVY INDUSTRY AND DEPART· emment. 
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) The location of van· (c) and Cd). The questions do not arise. 
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Growth of Electronic Industry 

2265. SHRI K. PRADHANI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the growth and export of 
electronic items have increased in the coun-
try during the last three years; 

(b) if so, the details thereof; 

(c) whether the electronic industry in 
Orissa has not made prog,ress as expected; 

(d) if so, the reasons therefor; 

(e) whether the Union government 

Total 

Year Production 

1989 8309 

1990 9200 

1991 9725 

(cl and (d). The details of total elec-
tronic production in Orissa during the last the 
years are as follows;-

Year Production (Rs. Crores) 

1989 38 

1990 43 

1991 33 

The lall in production in Orissa during 
1991 was mainly due to drop in the produc-
tion of MIs Konark Television Ltd., a State 
Public Sector Undertaking and United Com-
munication ltd. 

(e) and (f). The Department of Elec-
tronics has set up various facilities in the 
State Orissa, Viz. £Iectronic Test and 
Development Centre (ETOC) VLSI Design 
Centre and SOftware Technology Park, to 

propose to give Incentives to the State In tl1/s 
regard; and 

(1) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) '(SHRI ,RANGARAJAN 
KUMARAMANGALAM) . (a) and (b). The 
details of total production and export of elec-
tronics industry during the Iflst three years 
are as follows:-

(Rs. Crores) 

Export 

784 

930 

900 

give a boost to the development of electro:lic 
industry. 

Crisis in Key Industrial ~ector 

2266. DR. JAYANTA RONGPI: 
SHRI SOBHANADRESS-
WARA RAO VADEE: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Planing Commission 
has warned that due to the recent industrial 
liberalisation measures several industries In 
key sector have to face bleak future; 

(b) if so, tho details 01 these industries 
and the workforce likely to be affected; 

(c) the reasons therefor; and 

(d) the corrective measures taken! 
proposed by the Govemment In this regard? 
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THE MINISTE~ OF STATE IN THE MINISTRY OF CHEM'CAlS AND FERTll-
MINISTRY OF INDUSTRY (DEPARTMENT IZERS (DR. CHINTA MOHAN): (a) Due to 
OF INDUSTRIAL DEVELOPMENT) (SHR'- constraints of funds. there has been delay in 
MATI KRISHNA SAHI): (a). No, Sir. the payment of subsidy to some of the fertil-

Izer units whlcll has effected liquidity of the 
(b) to Cd). Do not arise. units. 

Prfvat'sat'on of Public Sector Units In 
Punjab. 

2267. SHRI KAMAl CHADUHARY: Will 
the PRIME MINISTER be pleased to Slate: 

(a) whether any public sector units in 
Punjab are being privatised; 

(b) if so, the rea~ons therefor: and 

(c) the names of such units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENETERPRISES): (a) 
No. Sir. 

(b) and (c). Do not arise. 

Crisis In Fertilizer Industry 

2268. SHRI SUBASH CfiANDRA 
NAYAK: Will the PRIME MINISTER be 
pleased to state: 

(a) the reasons as to why the Fertilizer 
Industry in the country has been facing cri-
sis: 

. (b) the steps being taken to remove the 
Crisis: 

(c) whether any specific revival scheme 
has been drawn up forthe sick fertilizer units: . 
and 

(d) if so. the details thereof? 

THE ~INISTER OF STATE IN THE 

(b) within the available budgetary allo-
cations. efforts are continuously made to 
clear the subsidy dues as expeditiously as 
possible. 

(C) and (d). The sick fertilizer compa-
nies in the public sector have referred their 
cases to the Board of Industrial and Finan-
cial Reconstruction (BIFR) under the Indus-
tRal Companies (Special Provisions) Act. 
1985. 

Exports to ISRO by U.K. 

2269. SHRI CHANDRA JEET 
YADAV: 
SHRI RAM VILAS 
PASWAN: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government had re- -
ceived any communication from the U.K. 
indicating that it would refuse exports to 
Indian Space Research Organisation (ISRO) 
in case ofthe violation of Missile Technology 
Control Regime on rocket deal with Russia: 

(b) if so, the details thereof; and 

(C) the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) No. Sir. 

(b) and Ic). Do not arise. 
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Allied Failure Of A.S.L.V. 

2270. SHRI VILAS MUTTEMWAR: Wilt 
the PRIME MINISTER be pleased to state: 

(a) the snags for the failure of Aug-
mented Satellite Launch Vehicle blast-off 
into the space recently; 

(c) whether the Government had taken 
up the matter with US: and 

(d) if so, the response of US thereto? 

THE MINISTER OF STATE IN THE 
MINISTYOFEXTERNAL AFFAIRRS(SHRI 
EDUARADD FALEIRO): (a) Yes, Sir. 

(b) Government have conveyed their 
(b) whether Improvements have been disappointment and concern atthe USdeCl-

made to check recurrence oj such incidents: slon. 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS· 
TRY OF SCIENCE AND 
TECHNOLOGY(DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF OCEAN 
DEVELOPMET19SHRI RANGARAJAN 
KUMARAMANGALAM): (a) The recent 
launch of Augmented Satellite Launch 
Vechicle- D3 (ASl V -03\ ON 20\h May 1992 
was s.uccess~\.l\. 

(bl and (cl. 00 not arise 

/Translationj 

Sanctions of !SRO 

2271. SHRI MADAN LAl KHURANA 
Will tho PRIMF. MINISTER be pleased to 
state: 

(a) whether US has imposed sanction 
on Indian Space Research Organisation 
(ISRO) over the cryogenic rocket engine 
deal with Russian space organisation 
Glavkosmcs: 

(b) if so. the reaction ofthe Government 
thereto: 

(c) Yes. Sir. 

(d) The US Government has stated that 
the sancliOns were mandated by its laws 
which Incorporate the guidelines of the mis-
sile Technology Control Regime (MTCR) 
~nd which fail to dlslinguish between tech-
nology used in ballistic Missiles and space· 
launch vehicles 

(English) 

ExpanSion of Instrumentation limited. 
\(.an)lkode, \(.erala 

2272. SHRI V.S. VIJAYARAGHAVAN: 
Will the PRIME MINISTER be pleased to 

slate: 

(a) whether the Union Government 
proposl'! to develop or expand the Instru-
mentation limited at Kanjikode in Palakkad 
district of Kerala: 

(b) if so, the details thereof: and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART· 
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MENT OF PUBLIC ENTERPRISES(SHRI 
PK THUNGON): (a) and (b). Instrumenta-
tion limited Kota (ILK) has various schemes 
. tor manufactures of electrical actuataors, 
tank level gauging system, special valves for 
nuclear applications, desuper heaters, 
modemisation of manufacturing facilities, etc. 
tor development and expansion of its Pa-
lakkad unit. 

(c) 00 not arise. 

Computer Industry 

2273. SHRI SUDHIR GIRl: Will the 
PRIME MINISTER be pleased to state: 

(a) the main hindrances in the growth of 
computer industry: 

(b) the remedial steps proposed to be 
taken by Government to check it: 

(c) the rate of growth of computer 
industry in terms of rupee during each of the 
last two years: and 

Id) the growtn target lixeo lonhe cur-
rent financial year? 

THE MINISTOR OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFAAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) The main hin· 
drances in the growth of the computer indus-
try arethe rapid technological ob~olescence 
and weak manufacturing base in regard to 
the manufacturing of semi-conductor and 
other microf!lectronic devices. In the area 01 
computers. these devices accountfor a major 
share towards the cost of the system. As 
these items are required to be imported, the 

Indian manufactures have limited flexibility 
to choose and import in smaller quantities for 
the purpose of research & development and 
subsequently commercial production .. 

(b) the major remedial steps taken by 
the Government are: 

1. Liberal imports of desiflns & draw-
ings have been allowed for continual up-
grdation of the technology to take care of the 
technologIcal obsolescence. 

2. The procedure for inviting foreign 
technicians/experts to assist the Indian 
companies in upgrading computer technol-
ogy have been relaxed and practically no 
clearance from Government is required. A 
unit can approach the Reserve Bank of India 
directly for the release of foreign exchange. 

3. Manufacturers have been given 
more autonomy to import the components 
and raw material for manufacturing as well 
as research and development. including 
semiconductor and other micro electronic 
device::;. At present, tnere is no component 
required for the manufacture of computer 
systems and peripherals in the Negative Ust 
in the Export-Import Policy (1992-97). 

4. The Phased Manufacturing Pro-
gramme has beeF) abolished and the manu-
facturing organisations have been given 
freedom to import those items, indigenisa-
tion of which are not economical viable. 

(c) The growth ofthe computer industry 
has been 17.1 % and 1.2% dUring 1990 and 
1991 respectively. 

(d) A growth rate of about 20% with a 
production target of Rs.1.000 crores has 
been fixed for computers and computer 
peripherals during the current finarrcial year 
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InfraatNctural Development for Indus-
trial Growth In Orissa 

~74. SHRI KP. SINGH DEO: Will the 
o PRIME MINISTER be pleased to state: 

(a) whether the Government are giving 
priority to infrastructural development forthe 
Industrial growth of different States; 

(b) If so, the steps taken by the Govem-
ment iii this regard particularly in Orissa; 

(c) the details of the funds allocated lor 
the development of growth centres in 
Dhenkanal district 01 Orissa; and 

(d) the amount proposed to be sanc-
tioned in 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) With a view to 
promoting dispersal of industries. the Gov-
ernment in June. 1988 announced a Growth 
Centre under which it is proposed to develop 
70 growth centres throughout the country. 
The selected centres would be developed at 
a cost of Rs. 25-30 cror.es each and would 
be provided with basic infrastructural facili-
ties like power, telecommunication, water 
and banking to enable them to attract indus-
tries. 

(b) Orissa has been allotted 4 growth 
centres out of which locations of 3 have 

.already been finalised. Th~seo are, Chatra-
pur in district Ganjam, Chiplima in Sam· 
balpur and Choudw.ar in Cuttack. 

(c) The growth centres are selected on 
the basis of proposals received from the 
State Governments. The Government of 
Orissa did not prCfose the name of Dhenka· 
nal for location 6f a growth centre. 

(d) Does not arise. 

Advisory Bodies of ICCR 

2275. PROF. UMMAREDDY VE-
NKATESWARLU: Will the ~RIME MINIS-
TER be pleased to state: 

(a) whe~her the Indian Council of Cul-
tural Relations (ICCR) has constituted differ-
ent committees to serve as Advisory Bodies 
for different regions; 

(b) H so, the details thereof; 

(c) whether ICCR had convened meet· 
ings of these AdviSOry Committees; 

(d) H so, the details thereof; and 

(e) il not;the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRYOF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes. Sir. 

(b) ICCR has AdviSOry Panels for Af-
rica. Soutn and South-East Asia and Latin 
America and the Caribbean. Thelre Panels 
were re-constituted in October 19~1. 

(c) to (e) Since the reconstitution of 
Advisory Panels in October, 1991 two meet-
ings of the Advisory Panel for South and 
South East Asia have been held respectively 
on 23rd October and 4th December, 1991. 
Meetings of the Advisory Panels for other 
rogions will be held shortly. 

Cases of Industrial Disputes 

2276. SHRI SOBHANADREESWARA 
RAO NADDE: Will the MinisterOF LABOUR 
be pleased to state: 

(a) the number of cases of Industrial 
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disputes pending in the labour courts of 
Andhra Pradesh; 

(b) whether the Govemment propose 
set up some more labour courts in the 

&late; 

(c) If so, the details thereof; and 

(d) If not, the reason therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) Accordingtothe 
Govemment of AndhraPradesh, 6867 cases 
of industrial disputes were pending as on 
31.12.1991 before the labour courts and 
industrial tribunals set up by them. 

~) to (d). The Central Govemment do 
not propose to set up more Industrial Tribu-
nals or Labour Courts in the State owing to 
financial constraints. 

Assistance to Rural Artisans 

2277. SHRIMATI VASUNDHARA 
RAJE: WillthePRIME MINISTERbepieased 
to state: 

(a) whether the rural artisans are being 
assisted by the Union Government through 
spme Centrally sponsored schemes; and 

(b) if so, the details thereof and the 
number of rural artisans assisted under the 
Sold schemes in Rajasthan during the last 
three years? 

THE MINISTER OF STATE IN THE 
.AINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP- . 
MENT): (SHRI UTTAMBHAI. H. PATEL): 
(a) and (b). A scheme for providing im-
proved tools to rural artisans has been ap-
proved very recently. Under this scheme, it 

is proposed to ass~t one lakh rural artisans 
in 1991-93 with improved tools. The scheme 
is going to be implemented in different States, 
Including Rajasthan. 

[Translation] 

loan for Development Projects by 
HCl 

2278. SHRI N.J. RATHVA: will the 
PRIME MINISTER be pleased to state: 

(a) the amount likely to be received In 
Danish rcroner on loan-cum, -grant basis b)f 
the Hindustan Cables Limited for its devel-
opmental projects and the time by which this 
amount is likely to be received; 

(b) whether the said undertaking would 
also receive any loan from the Asian Devel-
opment Bank; and 

(c) if so, the lime by which the said loan 
is likely to be received and amount thereof in 
U.S. Dollars? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DE.PARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) the Danish Govern-
ment have provided assistance to Hindustan 
Cables Ltd., partly in the shape of grant 
amounting to 83.87 million Danish Kroner 
through DANIDA nad partly as comercial 
credit amounting to 73 million Danish Kroner 
through the Danish Export Finance Corpo-
ration. 

Out of the grant of 83.87 million Danish 
Kroner the amount actually disbursed is 69.39 
million Danish Kroner. The balance of 
14.48 million Danish Kroner is 10 be dist-
bursed in inSlalmentsspreading upto 1994-
95. 
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From the loan amount of 73 million MINISTRY OF SCIENCE AND TECHNOL-
Danish Kroner Hindustan Cables ltd., has OGY (DEPARTMENT OF ELECTRONICS 
drawn 43.33 million Danish Kroner so tar. AND DEPARTMENT OF OCEAN DEVEL-
The balance amount of29.67 million Danish OPMENT) (SHRI RANGARAJAN 
Kroner is expected tobe drawn by the end of KUMARAMANGALAM): (a) In India, Na-
this financial year. tional superconductivity Programme (NSP) 

was initiated In 1988-89 and substantial 
(b) Yes, Sir. 

(c) The Asian Development Bank have 
agreed to provide a credit amounting to USS 
96 million. Againstthis credit, letters of credit 
have already been opened fordisbursement 
of about US$ 36 million. The balance amount 
is to be utilized before the expiry of the loan, 
I.e. by 31st December, 1992. 

[English] 

Research on Super Conductivity 

2279. SHRI SUSHIL CHANDRA 
VERMA: Will the PRIME MINISTER be 
pleased to state: 

(a) the present status of research on 
super conductivity in the country; 

(b) the allocation of funds made for 
Research and Development in the field of 
superconductivity during the last three years 
year-wise and the locations of main R&D 
centres therefor in the country; 

(c) what has been the practical applica-
tion of super conductivity so far in India and 
whether we are in a position to manufacture 
all the super conductivity related material in 
the country; and 

(d) the details of future plans for devel-
opment of superconductivity? 

THE MINISTER OF STATE IN THE 
MINJSTRYOF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 

research and development wol1< has since 
been carried out on high temperature super-
conductivity. Materials synthesis and char-
acterisation as well as efforts directed to-
wards device feasibility and development 
have boen taken up. Indian efforts are 
contemporary in regard to synthesis of high 
temperature superconducting materials. 

(b) Rel~ases made under the National 
Superconductivity Programme during the 
years 1989-90, 1990-91 and 1991-92 are 
approximately Rs. 14.07 crore, Rs. 10.86 
crOfe and Rs. 7.16 crore respectively. 

Major national laboratories /organisa-
tions where research on superconductivity is 
being done are: 

1. Bhabha Atomic Research Centre, 
Bombay. 

2. Indian Institute of Science, Banga-
lore 

'3. Tata Institute of fundamental 
Research, Bombay 

4. National Physical Laboratory. New 
Delhi 

5. Regional Research Laboratory, 
Trivandrum 

6. Bharat Heavy Electricals Ltd. 
Corporate R&D, Hyderabad 

7. Indira Gandhi Centre for Atomic 
Research, Kalpakkam 
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In addition to the above laboratories/ 
organisations. other prominent institutes 
where superconductivity research work is 
being carried out are: Central Electronics 
Engineering Research Institute (CEERI). 
Pilanl. Indian Institutes of Technology IITs). 
Defence Metallurgical research Laboratory 
(DMRL). Hyderabad. Poona University and 
Banaras Hindu University. 

(c) so far. a few laboratory type low 
temperature electromagnets have been 
engineered and used in scientific experi-
ments and in demonstration of the High 
Gradient Magnetic field Ore Separator. In 
addition to these. some superconducting 
devices which were manufactured else-
where. imported and installed in India viz, 
SQUID based devices/ instruments, Jo-
seph-son Junctions. Magnetic Resonance 
Imaging systems, including superconducting 
electro-magnets, are also being used. Lim-
itedcapabilities exist in the country for niobi-
umtitanium wires. 

(d) Under the National superconductiv-
ity Programme, both basic research as well 
as limited technology research and develop-
ment and engineering efforts are being pro-
moted. A few application type projects like 
High Gradient Magnetic Field Ore Separa-
tor, superconducting generator, supercon-
ducting sensors and electronic devices, are 
also being promoted. Government support 
Is proposed to be continued for R&D and 
engineering activities in the superconductiv-
ityarea. 

Space Commission 

2280. SHRI N. DENNIS: Will the PRIME 
MINISTER be pleased to state: 

(a) the number and names of units of 
Space CommiSSion and Department of 

Space alongwlth the functions and locations 
In India;' . 

(b) the details regarding the fund pro-
vided unit-wise and centre-wise; and 

(c) the extent to which it has been 
helpful to provide facilities to promote the 
development and application of space tech-
nology and space science for the socio-
economic benefits of the nation? 

THE MINISTER OF STATE IN THE 
MINISTERY OF PARLIAMENTARY AF-
FAIRSAND MINSITRYOFSCIENCEAND 
TECHNOLOGY (DEPARTMENT OF ELEC~ 
TRONICSAND DEPARTMENTOF OCEAN 
DEVELOPMENT) (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) the Space 
Commission of Department of Space has 13 
Centres/Units as follows: 

1. Vikram Sarabhal Space Centre 
(V5SC), Thlruvananthapuram 
(Kerala) with extensions at VaUa-
mala; Vattiyoorkavu andAlwaye: 

Main Centre for research, fabrica-
tion and testing, development in 
rocket and launch vehicle technol-
ogy and realisation 01 operational 
launch vehicles. 

2. SHAR Centre, Srlharlko\a 
(Andhra Pradesh) with 8 rocket 
launch facility at Balasore 
(Orissa): 

3. 

Provide le~ting and launch serv-
ices for satellite launch vehicles 
and large sounding rockets. 

ISRO Satellite Centre (tSAC), 
Bangalore (karnataka) 

Lead centre lor deSign, develop-
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Control and Operation of geosyn-
chronous sateIiIes In orbit and 
serving the INSAT system. 

ment, fabrication and testing of aU 
satelltes and realisation of opera: 
tional sateDlles. 

4. Space Applications Centre 
(SAC), Ahmadabad (Gujarat) with 
an Earth Station at Deihl: 

Responsble for R&D work, dem-
onstrate practical applications of 
space technology In the area of 
communication. Remote Sensing 
of Earth's resources, meteorology 
& sate nile geodesy. 

5. Liquid Propulsion Systems 
Centre (LPSC), Vallamala (Ker-
ala), Mahendraglrl (Tamil Nadu), 
Bangalore (Kamataka): 

R&D in and supply of liquid propul-
sion systems for launch vehicle and 
sateIIIles. 

8. ISRO Inert~1 Systems Unit (IISU), 
Thlruvananthapuram (Kerala) 

Deve~nt of inortlal cofTl)anles 
and systems for satellites and 
launch veh1cles. 

7. ISRO Telemetry Tracking & 
command Network (ISTRAC)< 
BangaJore(Karnataka) with TTC 
atatlonsatLucknow(U.P.),SHAR 
(A.P.), Thlruvananthapuram 
(Kerala ) and Car Nlcobar (An-
daman & Nicobar): 

Providing tracking, telemetry and 
command (TIC) support for launch 
vehele and satellite missions. 

8. Master Control Facility (MCF). 
Hassan (Kernataka) 

9. Development and educational 
Communication Unit (DECU), 
Ahmedabad (Gujarat) 

Research In Space appIfcallon 
programmes and their socio-
economic evaluation. 

10. National Natural R.sourcee 
Management System (NNRMS)-
Regional Remote Sensing Serv-
Ice Centre (RRSSC), Bangalore 
(Karnataka), Dehra-Dun (U.P); 
Jodhpur (Aajasthan), Nagpur 
(Maharashtra) and Kharagpur 
(West Bengal): 

Responsible to integrate National 
Natural Resources Management 
System using space-based sys-
tems and management of group of 
Regional Remote Sensing SeIVIce 
Centres .. 

11. National Remote Son sing 
Agen~y (NRSA), Hyderabad 
(Andhra Pradesh) 

Data reception from Satenites and 
detailed processing and dissemi-
nation of remole sensing data to 
users. 

12. Physical Research Laboratary 
(PRL). Ahmedabad (Gujarat) 

Responsibleforcarrying out space 
science research. 

13. Central Management, Bangalore 
(Karnataka) with office In Bom-
bay and Delhi. 
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Management 01 the Space Pro- (b) Details regarding the hmdt ,.. 
gramme In Its totality and guiding vidad Centre-wise and Uni-Wise for the 
and directing tile CentresAJnits. financi,al year 1992-93: 

(Rupees in Ctol8S) 

1. VSSC 123.75 

2. SHARCentre 32.45 

3. lSAC 123.79 

4. SAC 49.86 

5. LPSC 114.78 

6. IISU 3.92 

7. ,ISTRAC 9.85 

8. UCF 5.72 

9. oecu 2.83 

10. NNAMS 5.36 

11. . NASA 11.52 , 
12. PAL 8.92 

13. Central Management 17.27 
and Other Schemes 

Total 

(c) Space technology and space sci· 
ence are playing an important and integral 
role in achieving rapid socio-economic bene· 
fits to the nation. Direct benefits from the 
Space Programme to vital sectors such as 
communication, broadcasting, meterology, 
management of natural resources and envi· 
ronment, drought and disaster management 
are today contributing significantly to an al· 
round development of the nation, touching 

510,02 

every facel 01 human endeavour in this 
country. With the successfullaunch of INSAT 
·2A on July 10. 1992. the nation is on the 
.,. "shold of large scale expansion ofthese 
,. ::ilities and national services. Enhanced' 
use of modern technologies towards sus-
la:rable development and all rounddevel-
opment of rural economy has also become 
increasingly possible through IAS-IB satel-
lite successfully launched on August 29: 
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1991 and through the IRS-lA which has 
already completed its designed life of three 
years and yet working. INSAT System and 
IR.S system together provide the nation the 
following facilities/services : 

INSAT System established in 1983, 
caters to domestic long distance telecomu-
nication, nation-wide TV and Radio broad-
casting, meteorological observations data 
relay and disaster warning and disaster alert 
services. It has virtually initiated a commu-
nication revolution in the country enabling, 
for the first time, even remote corners and 
offshore islands to become part of the main 
stream of the nation. INSAT-1 system 
operates over 5,000 two-way speech cir-
cuits covering 141 routes amounting to 
1,20,000 route km of communication facili-
ties as against 70,000 route km. of terrestrial 
communication links. Captive satellite based 
networks remote Area Business Message 
Network, National Information Centre 
(NICNET) and Satellite Based Rural Teleg-
raphy Network in the North-East are some of 
the other important specialised services 
provided by INSAT. INSAT has enabled 
implementation of a unique and unattended 
locale specific Disaster Warning System 
which is already operational in 1 oo locations 
in selective cyclone prone east .coast areas 
ofthe country for providing warning to coastal 
villages about impending cyclone. Effective-
ness of this system was demonstrated dur-
ing May ·1990 cyclone that hit the Andhra 
Pradesh coast during which the government 
could evacuate over 1, 70,000 people. IN-
SAT had enabled establishing 529 TV trans-. 
mitters in the country. 35,000 direct recep-
tion sets are also now in operation to provide 
TV services to the population in very remote 
area. Regional language services have also 
been introduced using INSAT system in the 
states of Maharashtra, Andhra Pradesh, 
Tamil Nadu, Karnataka, Orissa, West Ben-
gal and Assam. This is being further ex-

panded .to other states. Educationai·TV 
broadcasting to about 4,000 schools and 
colleges through INSATis on. INSATisalso 
being usedforteachertraining andforreori-
entat ion educational programmes. All the 
existing 127 AIR stations have been pro-
vided with radio networking through INSAT 
or enabling retransmission facilities. 

The IRS System came into being in 
Mach 1988 with the launch of indigenously 
built IRS-lA. The sophisticated remote 
sensing technology has enabled application 
of modern technology to vital and rural sec-
tors such as agriculture, soil resources, 
mineral resources, forest and environment, 
land-use ocean and marine resources. A 
National Natural Resources Management 
System (NNRMS) has been established in 
the country with Department of Space as Hs 
nodal agency, covering diverse fields of 
applications such as crop acreage and yield 
estimation, drought warning and assess· 
ment, flood control and damage assess-
ment, land use/land cover for agroclimatlc 
planning, watesland management, water 
resources management like underground 
water exploitation for drinking water mission, 
prediction of snow melt run off management 
of water-sileds and command areas, ocean 
and marine resources survey and manage-
ment, inland fisheries development, urban 
development, mineral prospecting, forest 
resources survey and management, etc., 
thus touching almost all facets of national 
development. Active involvement of the 
user Ministries/Departments, both Central 
and State has ensured such an effective 
harnessing of this powerful technology. 
Remote Sensing Service Centres have bee 
established in almost every State andaidt 
users to adopt this technology. Major 
cation projects which are being carried out 
the National and State level are: 
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climatic zonal . planning for in-
creased agriculturaloutput. 

Flood mapping and damage as-
sessment. 

Acreage and yield estimation of 
major crops (wheat, rice, sorghum, 
cotton} 

National level forest cover map-
ping once in two years. 

Fishery potential zone identifica-
tion on weekly basis for-the entire 
coast 

Ground water potential zone 
mapping for the entire country 

Wasteland mapping to assist waste-
land development 

Agricultural drought assessment of 
drought prone districts 

Watershed prioritisation and water 
management in major river basins 

Snow melt run-off estimates for 
Sutlej and Seas basins 

Sustainable development of n·atu-
ral resources · through integrated 
survey for 147 districts, including 
hill areas and tribal areas. 

Providing modern technology to aid rural 
development, particularly in the areas of 
llltteracy eradication, improved agricultural 
practices, better awareness on health and 
hygiene, family planing and environmental 
protection has been given highest priority in 
the space programme. Space based serv-
Ices are further being fine turned for achiev-

ing fast and effective results in these socio-
economic areas. 

Wedding out of Schemes 

2281. SHRI SYED SHAHABUDDIN: 
Will the minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased 
to state: 

(a} whether the governrl)ent propose to 
weed out plan schemes and projects which 
do not make economic sense and to ration-
alise plan expenditure by consideration and 
coordination of schemes with more or less 
similar thrust and target; 

(b} if so, the brief particulars of the 
schemese and projects weeded out and not 
being implemented under the Eighth Plan 
during 1992-93; and 

(c) the brief particulars of the schemes 
which have been consolidated Into new 
schemes with particulars of the correspond-
ing new schemes undertaken during 1992-
93? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) Yes, 
Sir. 

(b) and (c) . The schemes to be weeded 
out and those to be consolidated are yet to 
be identified. 

Distribution of Surplus Land 

2282. SHRI BHOGENDRA 
JHA: 
SHRIMATI KRISHNEN-
DRA KAUR (DEEP A): 
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SHRI CHANDRA JEET adual possession 01 beneftciarte. at8 not 
YADAV: monitored by Central Government. How-
SHRISt-flAVANKUMAR ever flndlng$ of an empirical study con-
PATEL: duded by Lal Bahadur Shastri NatIonal 
SHRI MOHAN SINGH Academy of ~dminlstratlon during 1988-91 
(DEOLIA):' are given in the attached statement IV. The 
SHRI D. VENKA TES- study revealed various reasons for delay In 
WAfiA RAO: handing over of possession 01 such lands 

such as administrative delay, litigation, out 
WUI the PRIME MINISTER be pleased migration of allottees, unacceplabllity of the 

to state: land, resistance by the vested Interests and 

(a) the area surplus land Identified, 
acquired and distributed upto December, 
1991 and from January 1992 till date, year-
wise and State-wise: 

. (b) the percentage of land actually In 
possession of the beneficiaries and the 
reasons for delay In handing over the pos-
session of the remaining land to the benefi-
ciaries, State-wise; 

(c) the ai'ea of land stiD remaining to be 
dlstrbuted, State-wise, and the area out of it 
underlitigatlon and u'nderthe possession of 
the Iandords, separately; and 

(d) the steps taken to expedite 1inpI. 
mentation of land reforms In the country and 
the details of the results achieved therefrom 
so far? 

• 
THE MINISTER OF STATE IN THE 

MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL. DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a) 
The daIaIs are furnished In the enclosed 
statement I. U and III. 

(b) The details of dIstrbJted land In 

original owners etc. I 

(c) The details of area remaining to be 
distributed and under litigation State-wise Is 
given In the attached statement-Yo The 
details in respect of lan~ under the posses-
sion otlandlords iA-the States are not main-
tained at the Central Government level. 

(d) Land being a State subject, Central 
Govemment has only advisory and coordi-
native role. The States have been advised 
fram time to time in Various fora including 
Chief Ministers arid Revenue Ministers 
Conferences to take appropriate legal as 
well as administrative measures to if\l)le-
.ment land reforms expeditiously. As a result 
of effective implementation of various land 
reforms measures, 20 mUlion culllvators were 
brought in direct contad with the State abol-
Ishing intermediary Interests. 110.40 lakh 
cultivators were given secure tenancy rights . 
over 247.06 lakh acres of land. 49.56 lakh 
aces of land has been distributed out of 
72.621akh acres declared of land w surplus, 
to 47.25 lakh beneficiaries, 1493.74 lakh 
acres were consolidated. The prograrrme 
of computerisation of land records have been 
undertaken on the pilot basis In 21 districts. 
The·Programme is in progress, 
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VId of VIceroy of ...._ King to THE DEPUTY MINISTER .. 1lE 
HydInIbad MINISTRY OF COAL (SHRI S.B. NYAMA-

GOUDA): (a) to (e). Information is being 
2283. SHRI GURUOAS KAMAT: WiD collected and will be laid on the Table oftha 

the PRIME MINI~TER be pleased to state: House. 

(a) whetherthe Government is aware of 
the recent visit of \faroy of the King of 
Bhutan to Hyderabad: and 

(b) • so, the purpose of the visit? 

THE MINSTER OF STATE IN THE 
MINISTRY OF EXTERNAlAFFAtRS (SHRI 
R.L BHATIA): (a) No, sir. The king of 
Bhutan does not have a Viceroy. 

(b) Does not arise. 

Ghost Workers In aL 

2284. SHRI V. SREENIVASA 
PRASAD: 

SHRI M. V. CHAN-
DRASEKHARA MUR-
THY: 

Will the Minister OF COAL be pleased 
to state: 

(a) whether the Government have iden-
tifiad 9000 ghost woJ1(ers in the Coal India 
ltd as reported in the Economic Times dated 
May 2,1992; 

(b) I so, whether the Cll is spending 
huge amount on ghost workers annuany: 

(c) If so, the total amount spent thereon 
during the last three years, year-wise; 

(d) the reasons of engaging ghost 
workers; and 

(e) the steps Government propose to 
take to avoid wasteful expenditure in Cll? 

[ Tnmslation) 

Employm.rnt by KVIC In Bihar Statee 

2285. SHRI RAM LAKHAN SINGH 
YADAV: 

SHRI SRIKANTAJENA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Khadi and Village In-
dustry Commision has formulated any 
scheme to provide employmenttoeducated 
and uneducated unemployed persons in 
various stayes: 

(b) if so, the details thereof Statewlse; 
and 

(c) the number of unemployed persons· 
likely to be benefited by this scheme during 
the current financial year State-wlse? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMAll SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) 
(PROF.P.J. KURIEN): (a) to (c). As far as 
KVIC s concerned its activities are mainly 
meant to provide employmentto uneq»lo~ 
and underemployed persons in the rural 
areas of the country, in the various Proc:Juc. 
live process witblow capital cost, as far as 
possible at their own place. The KVIC'& 
policy emphasis has always beenancl would 
comtinue to be on increasing the various 
production activities In the IndustrIJy under 
its purview by provision of financial assis-
tance, appropriate service facilities such as 
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supply of raw material, marketing support, 
training and technical infrastructure. KVIC 
during 1990-91 provided employment to 
48.57 lakh persons in the country. The 
anticipated level of additional employment in 
the country under khadi and village indus-
tries programmes during 1992-93 will be 
1.35Iakhs. 

[English] 

Setting up of Vanaspati Plant in A.P. 

2286. SHRI K.P. REDDAIAH YADAV: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whetherthe Government propose to 
set up a vanaspati plant in Andhra Pradesh; 

(b) if so, the proposed installed capacity 
of the plant; and 

(c) the employment generation capac-
itythereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTUR-
BUTION(SHRIKAMALUDDINAHMED): (a) 
NO,Sir. 

(b) and (c). does not arise. 

[Ttanslation] 

Weights and Measures 

2287. SHRI TEJ NARAYAN 
SINGH: 
SHRI RAJESH KUMAR: 

Will the PRIME MINISTER be pleased 
to state: 

data, the reHable figures relating to the seri-
ous problem of short weights and measures 
are not available easily and expeditiously: 

(b) whether the Consumer Research 
and Educational Institutions have conducted 
any study in this regard; 

(c) if so, the details thereof; and 

(d) whether the Government have any 
scheme to seek the participation of voluntary 
organisations in the implementation of the 
scheme to save the interest of the consum-
ers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDINAHMED): (a) 
Keeping in view the serious problem of short 
weights and measures each State/UT is 
having fulllledged enforcement machinery 
headed by Controller of Weigh!:; and Meas-
ures. To have effective control a system 
monitoring and of periodical reporting of 
enforcement activities have been in use. 

(b) The Ministry is not aware of any 
study conducted by any institution. 

(c) Does not arise. 

(d) There is no such scheme in particu-
lar. However, assistance of voluntary con-
sumer organisations is taken by the State 
Weights and Measures Organisation from 
time to time in creating awaren~ss among 
the masses. 

The Standards of Weights & Measures 
Act, 1976 and the Standards of Weights and 
Measures (Enlorcement) Act, 1985 have 
been amended in 1986, so that court shall 
take cognizance of an offence punishable 
under these Acts upon a written co"l>laints 
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t any aggrieved consumer or a recog nised 
!t9nsumerorganisation. 

~/ish} 

Meetings of Special Tripartite Commit-
tee 

2288. SHRI BASUDEB ACHARIA: Will 
the Minister OF LABOUR be Pleased to 
state: 

(a) the details and types of units cov-
ared by the "Special Tripartite Committee"; 

(b) the number of meetings held by the 
·Special Tripartite Committee" so far and the 
types of industrial units covered; 

(c) whether CITU has been given only 
one representation in the meeting of Special 
Trpartite Committee on "Jute Sector"; 

(d) if so, the reasons therefor; and 

(e) the remedial measures being taken 
in this regard? 

THE DEPUT MINSTER IN THE MINIS-
TRY OF LABOUR (SHRI PABAN SINGH 
GHATOWAR): (a) and (b). The Special 
Tripartite Committee was constituted to 
consider the impact of new industrial policy 
on labour and other related issues. The 
Committee has met twice so far. As decided 
by the Committee six industrial committees, 
Viz., cotton textiles, jute, chemicals and 
fertilisers,heavyengineering, powergenera-
tion and distribution, and road transport have 
been activated to review sickness of the 
units in these industries and suggest appro-
priate remedies. So far the industrial com-
mittees on cotton, jute, and chemicals and 
fertilisers have met once. 

(c) to (e). The representation of Central 

Trade Union Organisations on various in-
dustrial committees is given pro-rata on the 
basis of available verified membership of 
each Central Trade Union organisation in 
that particular industry. It has, however, 
been decided to allot one seat each on an ad 
hoc basis to all India trade Union Congress 
and Centre of India Trade Unions in such 
industrial committees In which they were not 
earlier represented. 

[ Translation) 

BiglMedium/Small Units In M,J~larashtra 
\ 
2289. SHRI VILASRAO NAGNATHRAO 

GUNDEWAR: Will the PRIME MINISTER 
be pleased to state: 

(a) the names of the big, medium and 
small industries of Maharashtra which are 
lying closed at present and their locations 
thereat; 

(b) the details of the capital invested by 
various financial institutions and the indi-
viduals in these industries; and 

(c) tile steps being taken for their re-
Vival? 

THE MINSTER OF STA'I c IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATIKRISHNASAHI): (a) and (b). Accord-
ing to ReseNe Bank of India 19,873 indus-
trial units in the small scale sectorand312 in 
the non-
small scale sector were sick in the State of 
Maharashtra as at the end of Septemeber, 
1990. 189 sick/weak units in the non-small 
scale sector were reported closed in the 
State of Maharashtra as at the end of Sep-
tember, 1990, invel, ;ng an outstanding bank 
credit of RS.585.75 crores. Similar informa-
tion in respect of small scale units is not 
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centrally maintained. Nmes and locations of 
closed units areflot made public in keeping 
wittt the statutory banking provisions and 
practices.· . 

(c) some of the important steps taken 
fort~ revival of the sick units are given in the 
'attached statement. 

STATEMENT 

Steps taken by th Government of India for 
the Revival of Sick Industrial Units 

1. 

2. 

3. 

The Government have enacted a 
comprehensive legislation namely 
'The Sick 
hiJsb'aCorrpaniSpeciaProvision) 
Act, 1985. A quasi-judicial body 
designed as"The Board for Indus-
trial and Financial Recoommenda-
tions (BIFR)' has been set up under 
the ACt of deal with the problems of 
the sick Industrial companies In an 
effective manner, which has be-
come operational with effect from 
the 15th MaY,1987. 

The Reserve Bank of India have 
issued guidelines to the banks for 
strengthening the monitoring sys-
tems and for arresting industrial 
sickness at the inCipient stage so 
that corrective measures are taken 
in time. 

The banks have also been directed 
by the Reserve Bank of India to 
formulate rehabilitation packages 
for the revival of potentially viable 
units. The banks and financial 
institutions evolve rehabilitation 
packages ior the revival of sick 
units. 

4. 

5. 

6. 

7. 

8. 
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Reserve Bank of India have also 
issued gu idelines separately 10 the 
banks indicating parameters within 
which banks could grant relief and 
concessions for rehabilitation of 
potentially viable sick units wrihout 
reference to RBI both in the large 
and small scale sector. 

On the advice of the Government 
of India, Reserve Bank of India has 
set up State Inter-Institutional 
Committees (SLlICs) in all States 
under the chairmanship of Secre-
tary. Industries Department of the 
concerned State Governments for 
working out a rehabilitation pack-
age for revival of viable sick small 
scale units. 

Financial assistance in the form of 
long term equity type assistance 
upto Rs. 1,50,000/- to units with a 
project cost not exceeding RS.10 
lakhs at a nominal service charge 
of one per cent per anum is also 
available to potentially viable sick 
small scale industrial units from the 
National Equity Fund set up In 
August. 1987, 

The Union Ministry of Industry is 
also operating a Centrally spon-
sored Margin Money Scheme for 
revival of sick small units. under 
which quantum of assistance per 
unit is upto RS.50,OOO/-

Small Industries Development Bank 
of India (SIDBI) has ben estab-
lished to function as an Apex Bank 
for tiny and small scale industries. 

A separate Refinance Scheme for 
Rehabilitation (RSR) is being 
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managed by SIOBI for revival 01 
potentially viable sick small scale 
Induslrlal units. 

(English] 

Khadland Village Industries In r{erala 

2290. SHRITHA YIlJOHNANJALOSE: 
C~ PRIME MINISTER be pleased to 

(a) whether the Government have for· 
pwl; lted any scheme for development of 
19.'4di and Village industries in Kerala; 

(b) whether any financial assistance 
has been provided for the purpose during 
1991-92; and 

Grant 

Khadi 104.91 

V.I. 77.02 

Total 181.93 

~Translation) , 

Funds for Rural Developmen1ln Orissa 

2291. SHRI MRUTYUNJA YA NA YAK: 
WHI the PRIME MINISTER be pleased to 
state: 

,(a) the total amount proposed to be 
jit~Son Rural Development Programme in 
att..;:.;;. ,junng 1992; 

(t-) the amount proposed to be spent on 
Education and Heafth; 

(c) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINITRY OF INDUSTRY (DEPARTMENT 
o SMAll SCALE INDUSTRIES AND AGRO 
AND RURAL INDUSTRIES (PROF.P.J. 
KURIEN): (a)to (c). The Union Government 
is financing KVIC to promote Khadl and 
Village Industries under its purview In all 
these States including Kerala. The KVIC Is 
actively engaged in the development of KVI 
Programmes in the States of Keralathrough 
Kerala State Khadi and Village Industries 
Board registered illStitutions under KVICI 
KVIB and Cooperatives under KVIB. During 
1991-92 KVIC has disbursed funds for im-
plementation of khadi and village industries 
programmes in Kerala to the extent Indl· 
cated below:· 

(Rs. in lakhs) 

Loan Total 

62.79 167.70 

406.14 483.16 

468.93 650.6 

(c) whether the Govemment of Orissa 
has utilised the entire allocated amount during 
tire last year; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOMENT 
(DEPARTMENT OF RURAL DEVELOp· 
MENT) (SHRI UTIAMBHAIH. PATEL): (a) 
The total amount proposed to be spent on 
major centrally Sponsored Rural Develop-
ment Programme in Orissa during 1992-93 
is as follows:· 
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Major Programme 

1. Integrated Rural Development 
Programme (IRDP) 

2. Training of Rural Youth for 
Self-Employment (TRYSEM) 

3. Jawahar Rozgar Yojana (JRY) 

4. Accelerated Rural Water Supply 
Programme (ARWSP) 

5. Drought Prone Areas Programme 
(DPAP) 

(b) (i) In the health sector 
central assistance allocated to the State 01 

Proposed allocation Remarks 
(Rs. in lakhs) 

.1992-93 

1599.00 

76.96 

12,771.76' "Include s 
State Share 

1506.00 

696.31 

Orissa for major Centrally Sponsored 
Schemes tor 1992-93 is as under:-

(F.s. in lakhs) 

1. National Malaria Eradication Programme 289.66 

2. National Leprosy Eradication Programme 145.00 

3. National TB control Programme 33.00 

4. National Programme for Contror ot Blindness 65.45 

(ii) The proposed allocation in the 
Education sector is yet to be de-
cided. 

(c) In almost all the major prog rammes 
stated above, entire amount allocated to the 
Govemment of Orissa was utilised in 1991-
92. 

(d) Question does not arise. 

[English] 

Import of Machinery for Steel Plants 

2292. DR. SUDHIR RAY: Will tl-v -

PRIME MINISTER be pleased to state: 

(a) whether the Sharat Heavy Electri-
cals Limited was started with a view to sup-
plying plants and machinery to the various 
public sector steel plants; 
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(b) whether these plants are placing to assist the scie\ists in their research is 
'Orders on foreign firms for supply of machin- under consideration 01 the Government~ 
ery instead of cooperating with BHEL; 

(c) if so, the reasons therefor; and 

(d) the steps taken to ~nsure that these 
steel plants place their orders for heavy 
machinery on BHEL? 

THE MINISTER OF STATE IN THE 
MINISRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDSUTRY AND DEPART-
~v1ENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (al BHEL was primarily 
set up for making country self-reliant in the 
field of electrical power. The Company has 
also diversified into other business areas 
and is supplying equipment and systems to 
various steel plants. 

(b) and (c). Steel Authority of India Ltd. 
and Rashtriya !spat Nigam ltd., public sec-
tor steel plants are placing orders after car-
rying out techno-commercial assessment 
and price evaluation 01 the various offers. 

(b) if so, the details thereof; 

(c) the implements delaying the es!ab-
lishment of the Corporation; and 

(d) the steps being taken to exedite the 
matter and the time by which it is likely to be 
finalised? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFARIS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OEAN DEVVElOP-
MENT): (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) No, Sir. 

(b) 10 (d). Do nol arise. 

Foreign Investment in India 

2294. Sl-IRI R. SURENDER REDDY: 
Will tho PRIME MINISTER be pleased to 

(d) BHEL is taking the following steps to state: 
secure more orders from steel plants· 

a) Vigorous follow-up with steel 
plants for all major tenders. 

b) Tie-up with main plant/mill sup-
pliers so that electrics and automa-
tion which constitude major share 
of BHEL's business from steel 
plants, are included in their bids. 

Creation of a Corporation to Assist 
Scientists 

2293. SHRt RAM NAIK: Will the 
PRIME MINISTER be pleased to state: 

(~) whether creation of a corporation 

(a) whethersmalland medium Ameri-
can companies are responding to India's 
Economic reforms more positively than 
multlOal ional companies; 

(b) if so, the main reasons that mUlti-
nationals are not coming forwardto invest in 
India; and 

(c) the stops taken to attract multina-
tional companies to invest in India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVElOPMENT (SHRI-
MATHI KRISHNASAHI): (a) and (b). Direct 
foreign investment in India by American 
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co~\es appnwed a\\er \he announce-
mal\t at NiM \ndustrial ~(icy.1n Jul'l1991 (s 
Rs.549.26 crores till June. 1992. This Is 
mol8 than 15 times ot the American direct 
tOl8ign Investment approved during the cal-
endar year 1990. Names of some of the 
American companies are: Ford Motors .. 
IBM. General Electric Company. General 
Motors. Gillette Co ...• Motorola. MEC. etc. 

(e) The steps taken by the Govern-
ment to attract multinational companies to 
Invest In India are contained In the State, 
ment on Industrial Policy tabled in both 
Houses of Parliament on 24th July. 1991. 

Share of Public Sector Undertakings to 
Mutual Funds 

2296. SHRI M.V.V.S. MURTHY: Will 
the PRIME MINISTER be pleased to state: 

(a) whetherthe Government propose 
to sell shares of select public sector under-
takings to mutual funds; 

(b) if so. the details ot the schemes 
cha\ked out in this regard, unit-wise; 

(c) the modalities of the disinvestment 
plan worked out so far in this regard; and 

(d) the public sector undertakings thus 
selected to offer the shares and their propor-
tions? 

THE MINISTER OF STATE IN THE 
MINISTRYOF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBliC ENTERPRISES (SHRI 
P.K. THUNGON): (a) to (d). As already 
announced by the Finance Minister in his 
Budget ~h for 1992-93, Rs.3500crores 
would be raised during 1992-93 by sale ot 
further shares of public sector undertakings. 
Govemment have appointed a Committee 

under the ~ha\rmansh\p 0\ SM 'J. Klish-
namurth'l. Member, P\anning Commission; 
to suggest various modalities forfurthersale 
of these shares. The final Report of tho 
Committee is yet to be received by the 
Government. 

District Industries Centres 

2297. SHRI PROBIN DEKA: WilithEr' 
PRIME MINISTER be pleased to state: 

(a) whether the Govemment have set 
up district industries centres in all the dis-
tricts of Assam; 

(b) if so, the details thereof; 

(c) the names of the districts where 
such centres have not been set up and 
reasons therefor; and 

(d) the steps taken tiythe Govemment 
to set up district industries centres in such 
districts? 

THE MINISTER OF STATE IN THF 
MINSITRY OF INDUSTRY (DEPARTMEt( 
OF SMAll SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) (PROF .• ! 
P.J. KURIEN): (a) and (b). Details of District 
Industries Centres underthe Centrally-spon-
sored DIC Programme functioning in 17 
districts in Assam State are given In the 
statement attached. 

(c) Six newly formed districts viz .• 
Dhohimaji, Morigaon, Bongaigaon. 
Hailakandi, Tinsukia and Golaghat have n9 
separate DICs. However; these districts af6 
covered by the existing District Industries 
Centres. 

Cd) Government of India have not 
tak.en any decision to establish new DIC In 
the newly created districts of Assam State 
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Ust 01 District Industries Centre in Assam 
State. 

1. Cachar 

2. Dibrugarh 

3. GoaJpara 

4. Kamrup 

5. Nowgong 

6. Darrang 

7. Lakhimpur 

8. Sibsagar 

9. Karbi Anglong 

10. North Cacher Hills 

11. Dhubri . 

'2. Kokrajhar 

'13. Karimganj 

14. Barpeta 

15. Sonitpur 

16. Jomat 

17. Nalbari 
, 

expenditure on Uranium Production 

2298. SHRI SHRAVAN KUMAR 
PATEL: WiJI the PRIME MINISTER be 
pleased to state; 

(a) whether the allocation .of funds for 

production of Uranium is drastically reduced 
in the Eighth Five Year Plan; 

\b) il so, the reasons and 6--.\6n\ \Q 
which the lunds have been reduced; and 

(c) whether it would affect the Nuclear 
Power Prowamme; if so the measures taken! . 
proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PAALIAMENTAAYAFFAAIS 
AND THE MINSTER OF STATE IN THE. 
MINISTRY OF SCIENCE AND TECHNOL-
OGY (DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL-
OPMENT (SHAI AANGARAJAN 
KUMARAMANGALAM): (a) The Eighth 
Five Year Plan out lay for continuing and 
new projects for the production of uranium 
have not yet been finalised. 

(b) does not arise. 

(c) The Government is continuing Its 
ettorts in exploration and identification of 
new sources of uranium for economic recov-
ery. A new sources has been identified at 
Domiasiat in Megha(aya and exploratory 
mining is being done to establish commer-
cial viability of this source. 

. [Translation] 

Retrenchment in Khadl & Village 
Industry 

2299. SHRI SIMON MARANDI: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Union Government 
propose in retrench the workelS employed in 

. the Khadi and Village Industry; 

(b) il so, the reasons therelor, and 
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(c) the steps taken to formulate new 
schemes for the development of Khadi and 
Village Industry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) 
(PROF.P.J. KURIEN): (a) and (bl. Workers 
employed in Khadi and Village Indu:,tries are 
mainly employees of various instl\utions 
voluntary organisat:ons and Co-operatives 
who are engaged in production and sa:e of 
KVI products. As sch Central Government 
have no administrative control over nlem. 
The service conditions etc. of these worKers 

11. Banana Fibre Production Unit 

12. Batara Production Unit 

13. Rope Making Unit 

14. Tat Patti Weaving Family Unit 

15. Essential Oils/Attar Unit 

16. Javadhu Powder Unit 

17. One '4' [3olt Expeller Unit with 6 
powerghani 

Hi. Rotary cum expeller unit (2 Plus 
are ther9fore internal matters ct these ins!i- or:e) 
tutions. 

(c) Khadi and Village !ndustries Com-
mission have formulated the Icllowing new 
schemes for development which are as 
under:· 

1. Mini Rice Mill 

2. Daliya Making 

3. Cattle FeedlPoultry Feed 

4. District Raw Material Bank for 
Leather 

5. Retaining and Finishing (Atter Wet 
Blue Crust) 

6. Milk based products 

7. Sisal Fibre Production Unit 

B. Ban production Unit 

9. Fibre Fancy Articles Unit 

10. Kora Grass Mat Weaving Unit 

19, Hawai Chapals. 

BeSides above, new schemes like Inte-
grated A~eJ. Development Programme by. 
est ?bl1snment of Village Industries activities 
::'rough input of non-conventional energy 
;:;~d special programmes in selected districts 
SJch as Kalahandi in Orissa, Saharsa in 
Bihar, Ramanathpuram in Tamilnadu etc. 
helve also been proposed for development. 

[English] 

PDS in Kamataka 

2300. SHRIMATI CHANDRAPRABHA 
UPS: Wi I! the PRIME MINISTER be pleased 
to State: 

(a) Whether Karnataka intends to sup-
PlY fagi imd jawarthrough Public Distr~bution 
System; 

(b) if so, whether the Government of 
1\ .. : ,3taka have sought any financial;; r! 
from the Union Government tort he procur~· 
ment of ragi and jawar; 
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(c) if so, the amount 01 assistance 
sought; and 

(d) whether the Government have 
agreed to provide financial assistance there-
for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDIN AHMED): (a) 
It is reported by Government of Karnataka 
that a scheme of procurement of ragi and 
jowarfromopen market and distribution under 
thehe Public Distribution System (POS) has 
been worked out by them but a decision is 
yet to be taken. 

(b) No Sir. 

(c) and (d). Do not arise. 

Funds for Sanitation 

2301. SHRI K. PRADHANI: Will the 
Ministerof PLANNING AND PROGRAMME 
IMPLEMENTATION be pleased to state: 

(a) the allocation made to improve 
sanitation during the Eighth Plan to each 
State and Union Territory with rural/urban 
break-up; 

(b) whether the said allocation is ade-
quate for the purpose; 

(c) if so, the details thereof; and 

(d) if not, the$teps proposed to allocate 
more funds for the purpose? 

THE MINSTER OF STATE OF THE 
MINIS1R't' Of PLANNING ANO PRO-
GRAMME IMPLEMEN1Al10N ANO lHE 
MINISTER OF STATE IN THE MINISTRY 
OF NONCONVENTIONAL ENERGY 
SOURCES (SHRI SUKH RAM): (a) to (d). 
Information is being collected. 

Alleged Violation of Drug Price Control 
Order by Mu Itlnatlonals 

2302.DR.JAYANTARONGPI: Willthe 
PRIME MINISTER be pleased to state: 

(a) the details of cases 01 floulalion of 
the Drug Price Control Order of 1987 by the 
multlOational drug companies, year-wise and 
company-wise: and 

(b) the details of the steps taken or 
proposed to be taken against these erring 
companies? 

THE MINISTER OF SATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
Certain instances of over-charging in the 
prices of bulk drugs and formulations by the 
drug companies including multinationals 
have come to the notice of the Government 
and these cases are at various stages of 
examination. These cases are listed in the 
enclosed Statement. 
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Digging Wells In Hoshiarpur. Punjab 

2303. SHRJ KAMAl CHAUDHARY: Will 
the PRIME MINISTER be pleased to state: 

(al whether the Union Government 
have formulated any scheme for digging up 
wells in the hilly areas of Hoshiarpur Disrtict 
in Punjab; and 

(b) if so, the details thereof and the 
places selected under this scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTI AMBHAI H. PATEL): (a) 
NO,Sir. 

(b) Does not arise. 

UNDP Assistance to Leather 
Industry 

2304. SHRI SUBASH CHANDRA 
NAYAK: Will the PRIME MINISTER be 
pleased to state: 

(a) whetherthe assistance of the United 
Nations Development Programme is be'ng 
made available for some States for the 
development of leather and leather goods; 

(b) if so, the names of the States which 
have been given UNDP assistance; and 

(c) the amount of UNDP assistance 
given to each State for the development of 
leather and leather goods during the last 
three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMNET) (SHRI-
MATIKrlISNASAHI): (a) NO,Sir. However, 

owing to serious environmental problems) 
caused by heavy concentration of tannerieS 
in Calcutta Metropolitan City, a UNOP input 
of US dollars 1.6 million has been ear- . 
marked to deal with 1he pollution problem 
with West Bengal Government acting as 
participating agency. 

(b) and (c) Do not arise. 

[Translation] 

Public Sector Undertakings in Gujarat 

2305. SHRI MAHESH KAND-
DIA: 
SHRI KASHIRAM RANA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the total investment in the public 
sector undertakings in Gujarat as on 
April,1992; 

(b) the annual production of these 
undertakings and profit eamed or loss suf-
fered thereby and the number of employees 
working in each of these undertakings; and 

(c) the details of the Central projects in 
Gujarat in which the Union Govemment 
propose to make investment and the names 
of such Central Projects which are being 
implemented and the time by which these 
projects are likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTY OF INDUSTY (DEPARTMENTOF 
HEAVY INDUSTRY AND DEPARTMENT 
OF PUBLIC ENTERPRISES) (SHRI P.K. 
THUNGON): (a) and (b). There were two 
Central Public Sector Undertakings hav~.n ' 
their registered offices in the State of Gujara 
as on 31-3-1991 upto which period onl 
information is available, Investment in te 
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01 equily and loans, value 01 production, net during the year 1990-91 tor each undertak-

. profit ~ loss and number of employees ing is'given below: , 

SL NamsofPSE Investment VaJueof Net No. of 
No. inlerms Production ProfiV etrpIoyees 

of equity loss 
& loans crores) 

1. Indian Petro- 1402 1100 57 10037 
chemicals Ltd. 

2. NTC (Gujarat) Ltd. 

Cc) Investment proposals in new Proj-
ects or expansionIrnodernisation of existing 
projects 319 based on techno-economic 
leasl:HJity end avaiJabiflty or resources. The 
:Set_ of majorprojects under construction/ 
~underCentralPSEsaregiven 

n Volume-I (page 44) of Public Enterprises 
3urvey 1990-91 which was placed before 
he PartIament on 5-3-1992. 

Aecealon In various Industries 

2306.SHRIPAWANKUUARBANSAL: 
ViII the PRIME MINISTER be pleased to 
(tate: 

(a) whether the industries like those of 
'AoIor Vehicles, 1V and Drugs are facing 
iK:8SSion these days; and 

. (b) If so, the f8m8diaJ steps proposed to 
e taken In this regard? 

1ltE MINISTER OF STATE IN THE 
JINISTRYOFlNDUSTRY (DEPARTMENT 
oF INDUSTRIAL DEVELOPMENT) (SHRI-
t1ATI KRISHNA SAHI): (a) Yes, Sir. 

~ (b) Measures announced In the Union 
~ for 1992-93 such as reduction of 

210 117 C-) 22 15903 

duties, elimination of import licensing except 
for a small negative list. introduction of L.iler-
alised Exchange Rate Management Sys-
tem. reduction in statutory liqukfdy ratio, 
reduction in interest rates, etc., alongwith a 
reduction in duty for automobile, eledronic 
and drugs are deSigned to I9store normalcy 
in the industrial sector. 

Reappointment of Retired OffIcials and 
Bureaucrats 

2307. DR. AMMIT LAL KAliDAS 
PATEL: 
DR lAXMINARAYAN PAN-
DEYA: 

Will the PRIME MINISTER be please to 
state: 

(al whether some top mired officials 
and bureaucrats have been I'8C8nUy re-
appointed to some key posts in violation of 
Government policy in the matter; 

(b) whether some of these posts are 
also in the Cabinet Secretariat, which werG 
to be abolished; 

Cc) if so, the reasons therefor; and 

Cd) the details of such officials? 
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THE MINISTER 'OF STATE IN THE (b) The problem of repair 0' the South 
!MINISTRY OF PERSONNEL PUBLIC end shield in Unit-1 involved remote han-
GREVANCE~ANDPENSIONS (SHRIMATI dling operations for inspection and repalras 
MARGARET ALVA): (a) to (d). There are the location was inaccessible due to high 
clear instructions issued against re-appoint- radiation field on account of its nearness to 
ment or re-employment of retired officials! the reactor core. The end shield was me-
bureaucrats. But exceptions are made in chanicaliy sealed and unit commenced 
public interest. Details of such appointments operation at restricted power level of 50% In 
are not centrally available but will be col- 1987 after the repairs. The present leak from , 
lected and laid on the Table of the House. the OPRD cover of Unlt-1 Is minor In nature. 

[ Translation) 

Reasons of Faults In Atomic Power 
Plant, Rajasthan 

2308. PROF. RASA SINGH RAWAT: 
Will the PRIMIE MINISTER be pleased to 
state: 

(a) the reasons for recurrence of fre-
quentfaults in units of Atomic Power Plant in 
Rajasthan; and 

(b) the steps taken to rectify these faults 
and to ensure that such faults do not recur? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLlAME~TRYAFFAIRS 

AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRIJ RANGARA KUMARAMAN-
GAlAM): (a) Unit-1 of RAPS suffered a 
problem of light water leak from the south 
end shield which resulted in long outages of 
the unit. The unit Is presently shutdown due 
to a difficult problem of rectifying a minor leak 
from the overpressure relief device (OPRD) 
cover of the calandria, in an inaccessible 
area. Unit-II of RAPS has operated well ever 
since it commenced commercial operation 
In 1981, recording a life time availability 
factor of 73% and capacity factor of 59% as 
of end June, 1992. 

In developing all these complex repair pro-
cedures, tools etc., P&D expertise within 
DAE has been pooled to solve these pr0b-
lems. Problems of this nature could not have 
been anticipated In the normal course for 
preventive action. The lessons learnt from 
the experience of this Unit have been incor-
porated progressively by way of design 
improvements in subsequent units. 

[English} 

Setting up of Industrial Pricing C0m-
mIssIon 

2309. SHRI MADAN LAL KHURANA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whetherthe Government propose to 
m~e amendments in the Consumer Protec-
tion Act, 1986 to further safeguard the inter-
ests of the consumers; 

(b) it so, the details thereof and the 
action taken thereon; 

(c) whether in view of overcharging by 
the companies producing consumer item, 
the Government propose to establish Indus-
trial Pricing Commission; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 
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to bring the decisions of the Na-
Ilonal Commission/Stale Commis-
sionslDistricl Forums within the 
Article 323 B of the Constitution so 
as to exclude writ Jurisdiction of 
High Court; and 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS ANl> PUBLIC DISTRI· 
BUTION (SHRI KAMALUDDIN AHMED): (a) 
and (b). Yes, Sir. Government had earlier 
constituted a Working Group to suggest 
suitable amendm8flts to the Consumer 
Protection Act, 1986. The main recommen· 
dations of the working group are as follows:-

(I) to enlarge the definitions of 'con-
sumer' and 'complaints' coverthose 
who purchase goods for self·em-
ployment and cases arising out of 
likely loss/injury 10 consumers; 

(ii) 10 bring services in hospitals run by 
Government and local bodies and 
mandatory services provided by 
local bodies within the purview of 
the Act; 

(iii) to allow consumer organisations to 
file complaint on behalf of consu m-
ers; 

(Iv) to give additional powers 10 three-
tier redressal agencies such as 
power to issue cease and desist 
order. recall of defective and un· 
safe goods etc; 

(v) to increase the monelaryjurisdic· 
tion 01 State CommisSions and 
District Forums; 

(vi) to dispense with the procedure of 
seeking prior approval of Central 
Government in setting up State 
Commissions and Disfrict Foru ms; 

(vii) to provide a separate Chapter on 
Rights of Consumers in the Act; 

(viii) to restrict the role of lawyers in the 
three-tier redressal agencies; 

(ix) 

(x) to streamline the procedure for 
appointing the non-official mem-
bers of the three-lier redressal 
machinery. etc. 

(c) to (e). As per the information re-
ceived from the Ministry of Industry, there is 
a proposal for restructuring of Bureau of 
Industrial Costs and Prices into a Tariff 
Commission with a view to evolve a more 
transparent institutional mechanism for fix-
ing tariffs and domestic prices in sectors 
where there may slill be need for protecting 
Indian industry against foreign collaboration 
and for determination of administered prices. 
particularly in the area of public utilities. No 
final decision has so far been taken in this 
regard. 

[ Translation] 

Environmental Pollution around Coal 
Mines 

2310. SHRI BHUBANESHWAR 
PRASAD MEHTA: Will the MINISTER OF 
COAL be pleased to state: 

(a) whether mining of Coal. expansion 
of coal mines. use of machinery and vehicles 
and coal dust are creating environmental 
pollution in Hajaribagh, Ranchi, Gi!deh, 
Palamu, Dhanbad. Jamshedpr, Godda, 
Deodhar and Dumka districts of Bihar; and 

(b) the steps being laken to check this 
pollution? 

THE DEPUTY MINISTER IN THE 
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~INISTRY OF COAL (SHRI S.B. NYAMA MENT): (a) to Ccl. The Department of 
~): <a' and (b). Coal Mining activities Biotechnology has initiated several focusHd 
~laItytheopencast.certainlyhave an R&D programmes in crop biotechnology 
8dverseeffectonenvironmentduetodegra- since March,1989. The Indian Council of 
dation of land, air and water pollution etc. Agricultural Research (ICAR) has been 
This Is also true for various coal mining areas closely associated with these programmes. 
In Bihar. Advance Environmental Manage- These programmes aim to evolve plant 
men! Plans have been prepared for Jharia breeding aids and pre-breeding efforts. The 
coalfield, North Karanpura coalfield, East variOUS programmes are, 
Bokaro and West Bokaro coaHields to serve 
as guidelnes for progressive implementa-
tion of environmental protection measures. 
These reports deal with land reclamation as 
weH as control of air and water pollution in the 
coal mines. Besides Environmental Man-
agement Plans (EMPs) for indiVidual coal 
projects are also prepared as part of the 
project feasbility reports and adequate fi-
nancial provision is made for enforcement of 
environmental protection measures in the 
individual coal projects. 

(English) 

Selene. and Technology In Agriculture 
Sector 

2311. SHRI CHETAN F .S. CHAUHAN: 
Will the PRIME MINISTER be pleased to 
"tate; 

(a) the details of the science and tech-
nology activities In the agricultural sector; 

(b) whether any efforts to apply bio-
technology In the sector has been made in 
order to sustain the growth; and 

(c) if SO, the details thereof? 

THE MINISTER OF STATE IN THE 
..... lSlRYOPPARLlAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
OEPARTENT OF OCEAN DEVELOP-

Four nationally important crops e.g., rice, 
mustard, chickpea and wheat aN being 
addressed with genetical and biotechnologi-
cal approaches to develop pest and disease 
resistant high yielding varieties. 

Six centres for plant molecular biology 
(CPMB) have been set up since March 1990 
in the existing institutions throughout the 
country lor generating -biotechnolOgy re-
search capability as well as trained man-
power. Each CPMB is entrusted with a few 
crops having problem oriented basic and 
applied research programmes. 

Department of Biotechnology has Initiated a 
network programme on biological control of 
pests and diseases under Integrated pest 
management. Based on the successful 
demonstration of Ihe efficacy of blocontrol 
agents , two Biological Control Pilot Plant 
Units have been set up for mass production 
01 Biocontrol agents. 

Department 01 Biotechnology has launched 
the oilpalm demonstration project in the states 
of Maharashtra, A.P., and Karnataka These 
projects aim to demonstrate the 1eas\b\\lty 01 
oilpalm cultivation under il"\"igated condition 
over an area of about' 000 ha in each state. 

The tissue culture cardamom demonstration 
product project was launched by the Depart-
ment in 1989 in collaboration with SpIces 
Board and Ministry In 1989 In collaboration 
with Spices Board and Ministry of Com-
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mea having 1 00 ha in the state of Kerala, 
Tamil Nadu and Kamataka 

Department of Biotechnology has launched 
a majorprogramme on technology develop-
ment and demonstration of Bio fertilizers. 
The fermenterbased process technology for 
large scale production of rhizobial biofertil-
izer having ensured quality and viability Is 
under development. For blue green algal 
biofertilizer, decentrallsed production Is 
envisaged where rice farmers can produce 
blofertllizers at the village level. 

The semi-intensive prawn farming demon-
stration project which aims to achieve 10 
tonnes of marketable size prawnlhatyr in two 
successive crops has already attained 8.5 
tonnes of prawnlhalyr with the inputs of 
biotechnology, particularly in disease diag-
nosis and control, post-harvest processing, 
development of indigenous feeds etc. 

Under the S& T project on Embryo Transfer . 
Technology the embryo recovery in cattle 
and buffaloes and establishment of embryo 
transfer and related techniques have been 
succesfuUy demonstrated. Four Regional 
Centres and 20 State level Centres have 
been established for training and actual 
appIlcatlonlutlllsatlon of this technology. 
Research Is underway In the area of animal 
birth control vaccine, TALSUR, establish-
ment of the genetically superior stock of 
cattle, and improvement in the growth rate 'of· 
poultry brOilers development of Immunodl-
agnostics: 

Man power Export Office 

2312. DR. V. RAJESJHWARAN: Will the 
Minister OF LABOUR be pleased to state: 

(8) whether the Govemment propose to 

set up a manpower export office at every 
district headquarters which ara Industrially 
and otherwise backwarD; and 

(b) H so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) No such pro-
posal is presently under consideration of the 
Government. 

(b) Does not arise. 

Workers Education Centras 

2313. SHRI E. AHAMED: Will the 
Minister of LABOUR be pleased to state: 

(a) the details of the workers education 
centres in the country State-wise; 

(b) whether Government propose to 
shift the workers education centre of callcut 
(Kozhikode) in Kerala to any other place; 
and 

(c) if so, the feasons thereof? 

THE DEPUTY MINISTER IN THE i 

MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) A list Indicating 
the state-wise location of the Workers Edu-
cation Centres under the Central Boai'd for 
Workers Education is given the attached 
statement. 

(b) and (c). As a follow-up oHhe recom-
mendation of the sub-commlttee of the 
Central Board for Workers Education tha~J 
State Capitals need to have a Reglonar' 
Centre. the question of shHting the Regional 
Centre from Kozhikode to Trivandrum Is 
under the consideration of the Board. 
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[Translation] 

ASADHA31, 1914 (SAKA) Written Answers 582 

Provision of Employment 

2314. SHRI MOHAMMAD ALI 
ASHRAF FATMI: 
SHRI MAHESH KANO-
DIA: 

Will the MINISTER OF LABOUR be 
pleased to state: 

(a) the target fixed for providing em-
ployment during the last three year; 

(b) the number of people who have 
been provided employment during the last 
three years State-Wise and Year-Wise; 

(c) whether the stipulated targets have 

not been achieved fully; and 

(d) if so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) Annual targets 
for provision of employment are not fixed. 

(b) The number of people who have 
been provided employment during the last 3 
years are not available. However, the 
employment exchange is one of the several 
agencies through which placement of job 
seekers is arranged. The number of persons 
who have been placed through the employ-
ment eXChanges, state-wise and year-wise 
is given in the attached stci.tF)ment. 

(e) and )d) Question does not arise. 
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Corruption In Examinations Conducted 
By U.P.S.C 

2315. SHRIUPENDRA NATH VERMA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whetherco"l>laints of malpractices 
in the examinations being conducted by the 
Union Public Service Commission for the 
recruitment of Class I posts of Union Gov-
ernment namely Indian Administrative Serv-
Ice etc. have been received during the last 
five years; 

(b) H so, the number of such complaints 
and the veracity thereof; and 

(c) the remedial steps taken/proposed 
to be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) to (c). Certain 
question papers of Civil Service (Prelimi-
nary) Examination held in June, 1991 were 
leaked out and hence the examination was 
cancelled and fresh examination was he Id in 
September, 1991. In the Civil Service (Pre-
liminary) examination 1992 held on 7.6.92 in 
one ofthe sub-centres at Allahabad an invig-
lIator was found photo-copying General 
Studies paper after the commencement of 
the examination at 2.30 P.M. The police 
apprehended the invigilator and seized the 
original question booklet as well as the photo 
copied version. As per the recovery memo 
recorded by the pOlice, the time of the 
seizure of the test booklet and photo copied 
version was 3.00 P.M. The UPSC have, 
therefore, come to the conclusion that there 
was no reason to believe thatthere had been 
a leakage ofthe question papers before the 
commencement of the examination at 2.30 
P.M. 

Apart from the leakage of certain ques-
tion papers of the Civil Services (prelimi-
nary) Examination, 1991 held In June, 1991 
there has been no other instance of leakage 
of question papers in UPSC conducted 
examination in the last five years though 
there has been unsubstantitated allegations 
of leakage of question papers of Civil Serv-
ices (Preliminary) Examination held In 1990 
and the Zoology paper of the Civil ServiceS 
(Main) Examination, 1991. 

The UPSC is considering various meas-
ures to strengthen the security of the exami-
nation system. 

[English) 

Expenditure Incurred by Official. of 
CMCLtd. 

2316.SHRI KARIYAMUNDA: Willthe 
PRIME MINISTER be pleased to state: 

(a) whether the Government are aware 
that a huge expenditure has been incurred 
on foreign tours by the officials of CO"l>uter 
Maintenance Corporation Ltd. (CMC) during 
1991-92; 

(b) if so, the details thereof; and 

(c) the measures taken to contain the 
expenditure to the minimum possible? 

THE MINSTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY(DEPARTMENT OF ELEC-
TRONICSAND DEPARTMENT OF OCEAN 
DEVELOPMENT)(SHRI RANGARAJAN 
KUMARAMANGALAM): (a) to (c). Some 
officials of CMC Limited are raquiredtotravel 
abroad every year in connection with train-
ing of the staff and official business of the 
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co"..,."yas per approved ReselV8 Bank of 
India (RBI) permits. 

An amount of Rs.29.20 lakhs (approx) 
has been spent on foreign tours of officials of 
CUC ltd. during 1991-92. 

All proposals of officials undertaking 
foreign tours are examined In lenns of ne-
cessity and pemission is granted for mini-
mum necessary period. -

ladia has no scheme of assistance to the 
State Governments to streamline the activi-
ties of weights and measures departments 
in the States. 

(Translation) 

Schemes for Atoml!: Energy 

2318. PROF. RASA SINGH RAWAT: 
Will the PRIME MINISTER be pleased to 

, Assistance for Weights and Legal - state: 
Metrology In Karnataka 

(a) the measures taken by the Govern-
2317. sHRI G. MADE GOWDA: Will ment forthe development of Atomic Energy 

the PRIME MINISTER be pleased to state: during the last two years and ihe details of 

(a) whether the Government of Kama-
taka has sought any financial assistance to 
streamline the activities of Weights and 
Measures Department in Karnataka; 

(b) If so, the amount of assistance 
sought; 

(c) the purpose for which the assistance 
is sought; and 

(d) the decision taken by the Govern-
ment thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAALUDOIN AHMED): (a) 
No, Sir .. 

(b) to (d). 00 not arise. Government of 

the amount spent on various schemes; and 

(b) the details of the prospective plans 
of the Government to become self-reliant in 
the field of atomic energy? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT): (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) Plan activities 
of the Department of Atomic Energy are 
covered in three sectors, namely (i) Re-
search & Development, (ii) Industry & Miner; 
als, and (iii) Power. The plan outla: ~ 
proved for 1990-91 and 1991-92 _<ItlV8xpen-
diture during the last two years is as indi-
cated below:-
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the final figures of expenditure for 1991-
92 are not yet available. 

(b) India is alreadyaseH-reliantcountry 
In all nuclear fuel cycle activities. Efforts are 
continuously made to maintain up lo-date 
technology In all these activities. 

Transfer of Technology 

2319. SHRI RAJENDRAAGNIHOTRI: 
SHRI MUMTAZ ANSARI: 
PROF. K.V. THOMAS: 
SHRI SIMON MARANDI: 
SHRI N.J. RATHVA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the time by which supply of cryo-
genic engines and transfer of technology 
from Russia is likely to take place for lau nch-
Ing of Indian Rocket; 

(b) the time by which rocket is likely to 
be launched with Russian engine; 

(c) the amount of this contract finalised 
with Russia and the amount paid by India so 
far; 

(d) whether the Government propose to 
manufacture the latest electronic equipments 
in the country itself to become seH-reliant; 

(e) if so, the details thereof; 

(f) the time by which final decision is 
likely to be taken in this regard and the 
amount likely to be spent thereon; and 

(g) the success India is likely to get in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMNENTARY AF-

FAIRS AND MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY (DEPARTMENT OF ELECTRONIC 
AND DEPARTMENT OF OCEAN 
DE VE LOPM E NT) (RANGARAJAN 
KUMARAMANGALAM): (a) The supply of 
the first cryogenic engine and stage from 
Russai will take place during mid 1995. The 
delivery of second engine and stage will be 
during the end of 1995: The process of 
technology transfer has already begun and 
will take place parallely during this period. 

(b) The first fight of Geosynchronous 
Satellite Launch Vehicle (GSLV) with the 
Russian Engine is slated for launch during 
end 1995. 

(c) The amount of Ag!eement of Rs.235 
crores. The amount paid by India so far is 
Rs,. 70.5 crores. 

(d) Yes, Sir. The Departme'nt of Space 
(DOS) as part of its programme has been 
engaged in developing all the critical and 
necessary electronic equipments required 
for the space projects. 

(e) The electronics equipment used in 
the ground stations for satellitellaunch ve-
hicle telemetry. tracking, telecommand and 
contrOl, telecommunications, etc, are being 
developed and already most of these are 
indigenously available. DOS has transferred 
the technologies of most of these equipment 
to Indian Industry to meet its as well as 
national requirements. Additional items are 
being developed keeping with the latest 
available in the world. 

(I) Not applicable, as the indigenous 
development, wherever found viable, has 
been already taken upby Department of 
Space. 

(9) The success rate so far as been 
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quite high and in view of the high priority (b)(i) Transfer of Knowledge Through 
allocated for those tasks in the Centres of Expatriate Nationals (TOKTEN) 
DepartmentoiSpacellndianSpaceResearch programme which is funded by 
Organisation, the progress is closely moni- UNDP and has been in operation 
to red. since 1980. This programme Is 

meant for undertaking projects with 
[English] R&D organisations, Academic In-

Schemes for NRI Scientists and Tech-
nologlst. 

2320. SHRI E. AHAMED: 
SHRI SANDI PAN 
BHAGWAN THORAT: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government have set 
up any bureau or formulated any scheme to 
attract Non-resident Indian Scientists and 
technologists for availing of their technical 
expertise for developing Indian Industry; 

(b) if so, the details thereof; 

(c) the steps taken by the ~overnment 
to bridge the communication gap between 
the Government departments and NRls and 
their host organisations; and 

(d) the steps taken to liberalise the rules 
of technology transfer? 

THE MINSITER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT): (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) The Govern-
ment of India, through the Council of Scien-
tific and Industrial Research, operates two 
programmes for utilization of Non-resident 
Indian SCientists and Technologists. 

(ii) 

stitutions, Universities and also 
Industrial organisations- both pub-
lic and private sectors. 

Interface for Non-Resident Indian 
Scientists and Technologists 
(INRIST) programme is funded by 
the government of India and has 
been in operation since 1990. The 
objectives of the INRIST pro-
gramme are given below: 

Promote environment of using 
NRI expertise in India; 

Compile & analysde information 
on NRI expertise available and 
publish a Directory of experts; 

Identify challenges/opportunities! 
facilities in India for NRI profes-
sionals; 

Facilities contact, rendezvous, 
settlement & linkages of NRls in 
India; 

Acts as a focal point for informa-
tio.n concerning implementation of 
various activities. 

Explore possibilities of setting up 
R&D units or facilities of impor-
tant nature to support manufac-
ture of critical items and materials 
for industry and social sectors; 

Involve NRI expertise in Mission 
areas, thrust and emerging areas 
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of S& T as well as important 
social sectors of activities. 

work for establishment of inde-
pendent or joint ventures in 
selected areas in collaboration 
withNRIs. 

(c) These programmes have been 
widely publicised both within and outside the 
country. 

(d) The Government have. inter-alia. 
decided to permit NRls and Overseas Cor-
porate Bodies owned by them to invest upto 
100% oreign equity in high priority industries 
with full benefits or repatriation of capital 
invested and income accruing theron. sub-
ject to certain conditions. 

Emergency Passport 

2321. SHRI V.S. VIJAYARAGHAVAN: 
WHI the PRIME MINISTER be pleased to 
state: 

(a) whetherthe Government had done 
away with t~e system of issuing of emer-
gency passports by Regional Passport Offi-
cer, 

(b) if so, the reasons therefor; 

(c) whether the Government hacMnlti-
ated any other step for the speedy issue of 
Passports; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.l. BHATA) (a) and (b). The Regional 
Passport Offices were earlier required to 
refer requests for out of turn passports to the 
Chief Passport Officer before their issue. 

However, w.e.f. 2.7.92, they have been 
authorised to issue passport out of tum at- -
their discretion. This decision has been 
taken to ensure that cases of genuine emer-
gency are swiftly dealt with. 

(c) and (d). The Government have initi-
ated steps to augment the staff strength in 
the Passport Offices and to rationalise the 
procedures, including introduction of com-
puterisation, to ensure speedy issue of 
passports. 

Scientists Engaged In R&D Works 

2322. SHRI ANANTRAO DESHMUKH: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the number of estimated scientists 
and engineers per million of population 
engaged in Research and Development 
works; 

(b) the corresponding fig'Jras thereof in 
developed/developing countries like U.S.A., 
Japan, Korea, China etc; and 

(c) the steps proposed to be taken to 
encourage R&D activities in the ccuntry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMANT ARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN 
KUMARAMANGAlAM): (a) and (b). The 
number of estimated scientists and engi-
neers per million of population engaged in 
Research and Development in some listed 
developed/developing countries are given 
below: 
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Country Year Nurrber 

India 1990 155 

U.S.A. 1988 3853 

Japan 1989 5172 

Republic of Korea 1988 1347 

China Not availaCle 

(c) Several measures that have been 
taken in the past to encourage R&D will 
continue to be supported. Typical of these 
are listed below: 

Delegation of enhanced ad-
ministrative and financial 
powers to scientific institutions 
to improve working conditions 
of scientists and engineers. 

Schemes of awards and re-
wards to encourage R&D by 
individuals and institutions. 

Support to R&D in universities 
and institutes of National im-
portance through a number of 
schemes of the" Ministry of 
Human Resource Develop-
menVUniversHy Grants Com-
missionlDepartment of Sci-
ence and Technology. 

Providing "8 significant ltlrust 
in selected areas of advanced 
research to reach international 
levels by supporting core 
groups of scientists and engi-
neers for necessary modem 
facilities required for pursuing 
research. 

Through fiscal incentives en-
couraging research to be car-
ried out by and wHhin the pro-
duction sectors. 

Invitations for short-term tech-
nical assignments to distin-

" guished professionals of In-
dian origin who are settled 
abroad. 

[ Translation) 

Imports of Spare Parts by Marutl Udyog 
limited 

2323. SHRI RAMESHWAR PATIDAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Maruti Udyog limited is 
importing spare parts for their Maruti Cars! 
Vans: 

(b) if so, the country tram where thesE 
spare parts are imported; and 

(e) the total amount offoreign exchangE 
spent on such imports during each of the las 
three years? 

THE MINISTER OF STATE IN THE 
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MINISTRYOFINOUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) and (b). Maruti Udyog 
United Imports spare-parts for Marutl ve-
hicles from japan. except one item which is 

Year 

1989-90 

1990-91 

1991-92 

Voluntary Retirement Scheme In Heavy 
Engineering Corporation LImited 

2324.SHRI GAYAPRASAD KORI: Will 
the PRIME MINISTER be pleased to state: 

(a) the number of employees who have 
taken voluntary retirement in various offices 
of the Heavy Engineering Corporation lim-
ited during the last three years category-
wise; 

(b) whetherthese employees have taken 
voluntary retirement due to the fear of re-

imported from Holland. 

(c) The amount of foreign exchange 
spent on such imports during the last three 
years I.e. 1989-90. 1990-91 & 1991-92 Is as 
under:-

Foreign exchange spent for 
Import of vehicle spare-parts 
(elF value in Rs. crares) 

14.76 

6.33 

14.50 

trenchment; and 

(c) the total amount spent by the Gov-
ernment on giving them voluntary retire-
ment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI 
P.K. THUNGON): (a) The total number of 
employees (category-wise) who have taken 
voluntary Retirement during the last three 
years is as follows:-

Category 

Year Execu 
tiyes 

1989-90 9 

1990-91 7 

1991-92 390 

406 

Super 
viSQrs 

2 

127 

130 

WOfflers Total 

3 14 

9 17 

504 1021 

516 1052 
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(b) No Sir. 
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(c) Government have spent Rs. 20.50 
crores. 

[English) 

Compulsory Registration for Small 
Scale Units 

2325. SHRIMATI GEETA MUKHER-
JEE: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment have 
waived the clause of compulsory registration 
for small scale industries as a condition for 
obtaining bank loans; 

(b) If so, whether the Government pro-
pose to extend the same facilities to other 
small scale industries, which are nw being 
set up by the unemployed youths; 

(c) If so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY(DEPARTMENT 
OF SMAlL SCALE INDUSTRIES AND 
AGRO AND RURAl INDUSTRIES) (PROF. 
P.J.KURIEN) (a) The registration of Small 
Scale Industries has never been a pre-con-
dition for obtaining bank loans. 

(b) to (d). Do not arise. 

[Translation} 

Visit of Deputy Prime Minister of 
Singapore 

2326. SHRIMATI SUMITRA UA-
HAJAN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Deputy Prime Minister 
of Singapore visited India recently; 

(b) if so, the bilateral and multilateral 
issues figured In his talks with Indian leaders 
and the broad outcome thereof; 

(c) whether any agreement was signed 
between the two countries during the visit; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAl AFFAIRS (SHRI 
EDUARD FALEIRO): (a) Yes, Sir. 

(b) Several bilateral and multilateral 
issues of mutual concem were discussed in 
these talks. The Singapore Deputy Prime 
Minister showed a great deal of appreciation 
for India's economic policies and pro-
grammes and of our viewpoint on many of 
these issues. The talks have led to an 
intensification of political and economic in-
teraction between India and Sigapore. 

(c) No, Sir. 

(d) Does not arise. 

New Company for Cil 

2327. SHRI URAJ MANDAL: will the 
Minister OF COAL be pleased to state: 

(a) whetherthe Government propose to 
merge Rajmahal Project Santhal Pargana. 
S.P. Mine, Kapasara mine, Nirsa area of 
Eastern Coalfields and baniyadih area of 
Ce ntral Coalfields to set up a new company; 

(b) if so, the details thereof; and 

(c) the details of action taken b)' the 
Govemment in this regard 10"" 
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THE DEPUlY MINISTER IN THE Non Release of Funds to Sick Public 
MINISTRY OF COAL (SHRI S.B. NYAMA- sector 
GOUDA): (a) to (c). The Government have 
received a proposal from the Honourable 
Mermer regarding formation of new Coal 12329. SHRI CITTA BASU: WiU the 
Company reorganizing certain existing ar-
eas from Eastern Coalfields Limited and 
Central Coalfields limited. The implications 
of this proposal are being examined. 

[English] 

TIny Industrial Units 

2328. SHRI PRAT APRAO B. 
BHONSlE: will the PRIME MINISTER be 
pleased to state: 

(a) whether some instructions have 
been issued by the Government in recent 
past withdrawing all the concessions from 
tiny industrial units whose turn over exceeds 
Rs.75OOO1-; 

(b) If so, the details thereof and the 
reasons therefor; 

(c) whether some requests have been 
made to the Government to restore all such 
concessions; 

(d) if so, the details thereof; and 

(e) the adlontaken by the Government 
on these requests? 

THE UINJSTER OF STATE IN THE 
MINISTRYOFINDUSTRY(DEPARTMfHT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL 
INDUSTRIES){PROF.P.J. KURIEN): Ca, 
No,Sir. 

(b) to (8). Do noI arIIe. 

PRIME MINISTER be pleased to state: 

(a) whetherthe Government have since 
stopped the release of funds for the sick 
public sector undertakings: 

(b) if so, the names ofthe undertakings 
whose funds have already been withheld 
and also of those funds are proposed to be 
withheld shortly; and 

(c) the steps taken for the revival of 
these undertakings? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC 
ENTERPRISES)(SHRIP.K. THUNGON): (a) 
NO,Sir. 

(b) Budget provisionsfornon-plan loans 
and subsides to the public sector enterprises 
are shown in the "Expenditure Budget Vol-
ume-I" which is a part of the Budget docu-
ments circulated to the Members ot Parlia-
ment. 

(cl The sick public enterprises which 
are covered under the SICA are required to 
be referred to BIFR forformulallon of revival/ 
rehabilitation schemes. A special Tripartite 

. Committee is also examining the cases of .I 

sickness In public sector 60 • to anWe at a 
consensus among various 1Iected,.,... 
abautthe future ofthesepublc .... .....,-
prIuI. 



609 WIlllenAnsweIS ASADHA31,1914(SAKA) WrittenAnsW9IS 610 

funding Programme tion participatory in nature. With this object 
in view, three schemes are underexamina-

2330. SHRI GEORGE FERN-
ANDES: 
SHRI GURUDAS KA-
MAT: 
SHRI MANORANJAN 
BHAKTA: 
SHRI ANKUSHRAO 
RAOSAHEB TOPE: 
SHRI SANAT KUMAR 
MANDAl: 
SHRI MOHANRAWALE: 

Will ihe Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether the Planning Commission 
proposes to introduce its own direct 
funding programme for the voluntary 
sector; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION MINISTER 
OF STATE IN THE MINISTRY OF NON-
CONVENTIONAL ENERGY SOURCES 
(SHRI SUKH RAM): (a) and (b). Since 1962 
Planning Commission has been giving fi-
nancial support to academic institutions, 
research bodies and voluntary agencies for 
research and training work. Some assis-
tance has also been provided for institution 
development and for strengthening of plan-
ning machinery since 1972. During the 
Eighth Plan it has been decided to revamp 
the scheme for decentralised planning and 
to Involve voluntary agencies in key sectors 
of planning so as to make plan implementa-

tion. 

Sick Industrial Units 

2331. SHRI JITENRA NATH ~S: 
SHRI BHUBANESHWAR 
PRASAD MEHTA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the number of sick industrial units 
in the country at present, Statewise; 

(b) the extent of loss suffered by 
these units during the last three years, 
State-wise; and 

(c) the steps proposed to overcome 
their losses and revive them, State-Wise? 

THE MINISTEROFSTATEINTHEMINIS-
TRY OF INDUSTRY (DEPARTMENT OF 
INDUSTRIAL DEVElOPMENT)(SHRIMATI 
KRISHNA SAHI): (a) and (b). The Reserve 
Bank of India compiles data on sick industrial 
units assisted by the banks in the country. 
State-wise statistics of sick industrial units in 
small scale and non-small scale sectors and 
the amount of bank credit outstanding against 
them as at the end of September, 1990 are 
given in the attached statement-I. 

(c) for revival of sick industrial units 
Inqia Government of idea have gota uniform 
policy for the whole country. Some of the 
important steps taken by the Government for 
revival of sick industrial units are given in the 
attached statement-
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StepsTaken bytheGovemment of India 
for the revival of Sick Industrial Units 

The Government have en-
acted a comprehensive legislation 
namely'the Sick Industrial Compa-
nies (Special Provisions) Act, 1985. 
A quasi-judicial body deSignated 
as 'The Board for Industrial and 
Financial Reconstruction (BIFR)' 
has been set up under the Act to 
deal with the problems of the sick 
industrial companies in an effec-
tive manner, which has become 
operational with effect from the 15th 
MaY,1987. 

(2) The Reserve Bank of India have 
issued guidelines to the banks for 
strengthening the monitoring sys-
tems and for arresting industrial 
sickness at the incipient stage so 
that corrective measures are taken 
In time. 

(3) The banks have also been directed 
by the Reserve Bank of India to 
formulate rehabilitation packages 
for the revival of potentially viable 
units. The banks -and financial 
institutions evolve rehabilitations 
packages for the revival of sick 
units. 

(6) 

of india, Reserve bank of india has 
set up State Levellnter-Institutionaf 
Committees (SUICs) In all States 
under the Chairmanship af Secre-
tary, Industries Department of the 
concerned State Governments for 
working out a rehabilitiation pack-
age for revival of viable sick small 
scale units. 

Financial assistance In the forril of 
long term equity type assistance 
upto Rs.l,SO,OOOI- to units with a 
project cost not exceeding Rs.10 
lakhs at a nominal service charge 
of one per cent per annum is also 

• available to potentially viable sick 
small scale industrial units from the 
National Equity Fund set up In 
August, 1987. 

(7) The Union Ministry of Industry is 
also operating a Centrally spon-
sored Margin Money Scheme for 
revival of sick small scale units, 
underwhich quantum of assistance 
per unit is up to Rs.5O,OOO/-. 

(8) SmalllndustriesDevelopmenlbank 
of India (SIOBI) has been estab-
lished to function as an Apex Bank 
for tiny and small scale industries. 

A separate Refinance Scheme for 
Rehabilitation (RSR) is being managed by 
SIOBI for revival of potentially viable sick 

(4) Reserve bank of India have also small scale industrial units. 
Issued guidelines separately to the 
banks indicating parameters within SCIST in Government Service. 
which banks could grant reliefs and 
concessions for rehabilitation of 2332. SHRI RAM VlAlS PASWAN: 
potentially viable sick units without 
reference to RBI both In the 11'98 
and smallCaIe 18dOr. 

will the PRIME MINISTER be pleased to 
stale: 

(a) the percentage of repratenIIitIDn Of 
(5) On the advice of the Government the Scheduled CasteslSctledulad TttbeI. 
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dillentnt categories of Central Services and 
public undertakings as on June 30,1991; 
and 

(b) the steps taken by the Government 
tofullltheremainingquotaoftheseCornmu-
niles? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANDPENSIONS(SHRIMATI 
MARGARET ALVA): (a) Information is 
collected annualy as on 1st January in re-

spect of Central Services and Public Sector 
Undertakings_ The latest information as on 
1.1.91 is given in the enclosed Statement 

(b) Special Recruitment Drives have 
been undertaken in 1989, 1990 and 1991 to 
fill up the backlog reservation for Scheduled 
Castes/Scheduled Tribes in Ministrles/De-
partments of Central Government, Public 
Sector Undertakings, Banks and Insurance 
Corporations. The latest drive has been 
completed by 31.3.92. 
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i, edlcal Plants In Keraln . provisions. Further, the promoters are free 
to manufacture Lab from Kerosene orsome 

2333. SHRI V.S. VIJAYARAGHAVAN: other stage. No permission is required In this 
Will the PRIME MINSTER be pleased to regard. . 
state: 

(a) whether the National Institute of 
Oceanography has agreed to provide assis-
tance to grow Rare Medicinal Plants in Ker-
ala; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE ,AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPARTMENT OF OCEAN DEVELOP-
MENT): (a) The National Institute of Ocean-
ography, Coa has not received any proposal 
in this regard. 

(b) Does not arise. 

Manufacture of LInear Alkyal Benzene 

2334. SHRI AMAL DATTA: Will the 
PRIME MINSTER be pleased to state: 

(a) the details of the licences/promot-
ers who applied for permission to manufac-
ture linera Alkyal Benzene (LAB) from the 
Kerosene stage; 

(b) whether the Government have taken 
any decision in this regard; 

(c) if so, the details therefor? 

THE MINISTER OF STAT IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS(DR.CHINTA MOHAN): (a) 
After the liberalisation of the industrial li-
censing policy in July, 91,Linear Alkyal 
Benzene (lAB) is exempt from the licensing 

(b) and (c). Do not arise. 

Farm Product Marketing Law 

2335. SHRI SADIGAN BHAGAVAN 
THORAT: Will the PRIME MINISTER be 
pleased to state: 

(a) whether attention of the Govern-
ment has been drawn to the news item 
appearing in the "Economic Times": dated 
June 16, 1992 captioned "plea to change 
farm product marketing law"; 

(b) if so, the reaction of the Govemment 
thereto; and 

(c) the action taken orproposedtocarry 
out substantial changes in the model law? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTT AMBHAI H. PATEL): (a) 
Yes, Sir. 

(b) and (c). 'The Government of India 
has already set up a High Power Committee 
to review the present State Market Acts and 
working of various Agricultural Marketing 
Bodies and to recommned appropriate 
measures for streamlining and strengthen-
ing of the set up for marketing of Ag ricultural 
produce. The Committee is already going 
into the suggestions made by the Associ-
ated Chambers of Commerce $ Industry as 
reported in the news item. 

Export of Palmlrah PI.". 

2336. SHRI DHARMABHISHAU: Wi. 
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the PRIME MINISTER be pleased to state: 

(a) the quantity and value of palmirah 
fibre produced and exported during the last 
two years, 

(b) the details of the exporting centres; 
and 

(c) the amounf of foreign exchange 

earned the inform during the above period? 

THE MINISTER OF STATE IN THE 
MINSITRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES) AND 
MINISTER OF STATE IN THE MINISTRY 
OF COMMERCE(PROF.P.J.KURIEN): (a) 
The Production and export of palmirah fibre 
reported by KIVIC duing the last two years is 
indicated below:-

Year Production 
(Oty. in tonnos) 

Export 
(As. in crores) 

1989-90 932.06 1.42 

1990-91 765.05 1.22 

(b) The exports of palmirah fibre were 
through Tamil Nadu State Palmgur and Fibre 
Marketing Cooperative Federation Ltd., 
madras. 

(c) Foreign exchange worth Rs 2.64 
crores has been earned during the above 
period. 

(Mr. Speaker in the Chair') 

RE:RAMJANAMBHOOMI-BABARI 
MASJID ISSUE - CONTD 

( Interruptions) 

. [English] 

SHRI NIRMAL KANTI CHATERJEE 
(Dum Dum): sir, the House should be ad-
journed till the Government takes a decision. 

( Interruptions) 

[ Translation] 

SHRI MADAN LAL KHURANA (SOUTH 

DELHI): Tho Centre has deployed Central 
forces there without taking into confidence 
the Chief Minsterofthe State .... (/nterruptions) 

12.03 hrs 

(At this Stage shrl Surya Naryan Yadav 
and some other hon.Members came 
and stoodon the floor near the table) 

MR. SPEAKER: the House stands 
Adjourned till 14.00 hours. 

The Lok Sabha then adjourned till Four-
teen of the Clock . 

14.01 hrs 

The Lok Sabha re-assembled After 
Lunch at One minute past fourteen Of 

the Clock 

(Mr. Speaker in the Chair) 
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RE: RAM JANMA BHOOMI BABARI· 
MASJID ISSUE·CONTD 

(English) 

SHRI NIRMALKANTI CHATIERJEE 
(Dumdum): Have you go any tidings for us? 
We want to know whetherthe Government is 
going to take any action. 

14.02 hrs 

At this state, Shrl Syed Masudal Hoss 
in and some other hon. Members came 
and stood on the Floor near the Table. 

(Translation] 

SHRI MADAN LAL KHURANA (South 
Delhi): . Mr. Speaker ,Sir, the Centre has 
despatched forces to Ayodhya forces to 
Ayodhya with the an aim to massacre people 
there and this will definitely spoil the cordial 
centre-state relations. The issue is very 
important as the Central Forces have been 

deployed without the concurrence of the 
State's Chief Minster. The Chief Minster has 
also lodged a protest with the hon.mlnlsterof 
Home Affairs against this 
action ... (Interruplions) 

[Engl1sh) 

PROF. SUSANTA CHAKRABORTY 
(HOWRAH); We want to know what action 
the Government is going to take. This we 
want to Know from the hon.Prime Minister. 
Why is he not coming? He should Immedl· 
ately come and announce his decision 

MR. SPEAKER: The House stands 
adjourned to re-assemble at 11.00 a.m. 
tomorrow. 

14.03 hrs 

The Lok Sabha then adjourned fill Eleven 
of tho clock on Thursday, July 23,19921 

Sravana 1, 1913 (Saka) 
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